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 of  Service)  (Removal  of  Difficulties)
 Order  No.  |  published  in  Notification
 No.  S.O.  55(E)  in  Gazette  of  India
 dated  the  3ist  January,  973  under
 sub-section  (2)  of  section  Il  of  the
 Former  Secretary  of  State  Service
 Officers  (Conditions  of  Service)  Act,
 1972,  (Placed  in  Library.  See  No.  LT-
 4187/78.)
 ANNUAL  GENERAL  ADMINISTRATION

 ReErorT  OF  ANDAMAN  &  NICOBAR
 ADMINISTRATION

 SHRI  F.  H  MOHSIN:  On  behalf  of
 Shri  K  C.  Pant,  I  beg  to  lay  on  the
 Table  a  conv  of  the  Annual  General
 Administration  Report  (Hindi  and
 English  versions)  of  the  Andaman
 and  Nicehar  Administration,  for  the
 yeur  97i-72.  |Placed  wn  Library.  See
 No  LT-4]88/73.]

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 TWENTY-SECOND  REPORT
 SHRI  G.  G.  SWELL  (Autonomous

 Districts):  Sir,  I  beg  to  present  the
 Twenty-second  Report  of  the  Com-
 mittee  on  Private  Members’  Bulls  and
 Resolutions.

 38.874  hrs.

 PUBLIC  ACCOUNTS  COMMITTE
 SIxTy-THIRD  REPORT

 SHRI  SEZHIYAN  (Kumbakonam):
 Sir,  I  beg  to  present  the  Sixty-third
 Report  of  the  Public  Accounts  Com-
 mittee  regarding  action  taken  by  Gov-
 ernment  on  the  recommendations  con-
 tained  in  their  Third  Report  on
 Exploratory  Tubewells  Organisation.

 33.59  brs.
 BUSINESS  ADVISORY  COMMITTEE

 TWENTY-THIRD  REPORT
 THE  MINISTER  OF  PARLIAMEN-

 TARY  AFFAIRS  (SHRI  RAGHURA-
 MAIAH):  Sir  I  beg  to  move  the
 following:—

 “That  this  House  do  agree  with
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 the  Tw  aly-  hird  Resort  of  the
 Business  Adivsory  Coinmittee  pre-
 sented  to  the  House  on  the  20th
 February,  1972",
 MR.  SPEAKER:  The  question  1S:

 “That  this  Hou.e  do  agiee  with
 the  Twenty-third  Report  of  the
 Business  Advisory  Committee  pre
 sented  to  the  House  on  the  20th

 February,  1973.”

 The  motion  was  adopted

 3.59  5

 MOTION  OF  THANKS  ON  THE
 PRESIDENT’S  ADDRESS

 MR.  SPEAKER:  Now  we  tuke  up
 the  Motion  of  Thanks  on  the  Presi-
 dent’s  Address  to  be  moved  by  Shr:
 R.  K.  Sinha.  This  wil  come  at  3  O’
 clock  5  hours  have  becn  allotted
 and  we  very  much  hope  we  will  be
 able  to  finish  it  within  time.  I  would
 not  restrict  the  Debate;  you  can  say
 anything  on  this;  you  can  come  out
 with  even  what  you  think  you  have
 been  denied

 SHRI  S.  M.  BANERJEE  (Kanpur!:
 Including  Haryana  teachers

 MR  SPEAKER:  Don’t  get  commit-
 ted.  I  assure  you  very  honestly,  it
 is  not  a  question  of  this  side  or  thut
 side:  we  have  examined  the  Adjourn-
 ment  Motions  very  carefully,  I
 honestly  follow  the  precedents  and
 the  rules  But  the  hon  Members  have
 their  own  difficulties.  I  have  got  my
 own  difficulties.

 SHRI  DINEN  BHATTACHARYYA
 (Serampore):  I  am  glad  that  you  are
 also  appreciating  our  difficulties.

 SHRI  S.  M.  BANERJEE:  After
 having  heard  the  hon.  Minister  I  think
 you  must  have  been  fully  convinced
 now  that  the  adjournment  motion  was
 necessary.

 MR.  SPEAKER:  Anyway  let  us  vot
 debate  about  it  now.
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 at  cay  ar  कछवाय  (  मरेना)
 अध्यक्ष  महोदय,  हाल  से  जो  झाप  श्राश्वासन
 टे  रहे  है  यह  ग्राग्वासत  काम'  रोफो  प्रर्ताव
 में  देते  तो  ज्यादा  अच्छा  होता  ।

 श्र"यक्ष  महोदय  श्राप  रूल्प  बदल  दीजिये

 मुन्न  कोई  एतराज  नही  होगा  ।

 श्री  हुकम  चन्द  कछवाय  खानम  तो

 कहने  है  स्वीकार  करना  चाहिए  1

 अध्यक्ष  महोदय  कहा  कहते  है  ।  *

 The  Lok  Sabha  adjourned  for  Lunch
 tell  Fifteen  of  the  Clock

 The  Lok  Sabha  reassembled  ifter
 Lunch  at  three  minutes  past  Fifteen

 of  the  Clock
 [Mr  Deputy  SpEaKerR  in  the  Charr]

 MOTION  OF  THANKS  ON  THF
 PRESIDENTS  ADDRESS—  ontd

 MR  DEPUTY-SPEAKER  चट  will
 take  up  the  Motion  of  Thanks  to  the
 President  for  his  Address

 श्री  आर०  के०  सिन्हा  (फैजाबाद)  उपा-
 ध्यक्ष  महीदय,  मै  श्राप  की  अ्रनुमति से
 निम्नलिखित  प्रस्ताव  सदन  के  सामने  प्रस्तुत
 करना  चाहता  हू

 That  an  Address  be  presented  to
 the  President  i  the  following
 terms

 ‘That  the  Members  of  Lok
 Sabha  assembled  m  this  Session
 are  deeply  grateful  to  the  Presi-
 dent  for  the  Address  which  ho
 has  been  pleased  to  dehver  to
 both  Houses  of  Parliament  assem-
 bled  together  on  the  490  Febru-
 ary,  1978,

 महामहिम  राष्ट्रपति  ने  भ्रपने  अभिभाषण
 से  दोनो  सदनों  के  सामने  यह  कहा  था  कि
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 देश  के  सामने  का  नाइया  हैं  श्रौर  यह  कह
 था  कि  जहा  हम  औपचारिक  वित्तीय  कार्य
 के  ऊपर  गौर  करेगे  कहा  जनता  के  मार्ग  दर्शन
 करन  की  ओर  भी  हम  वो  श्रग्रसर  होना

 है  ।  इस  बारे  में  उन्होंने  जो  शरणाथियों
 की  बाढ़  शझ्राज  से  दो  वर्ष  पहले  भ्राई  और
 जिस  प्रकार  देश  के  ऊपर  सूखे  का  सकट  आया
 उस  का  भी  जिक्र  किया,  भ्ौर  बतलाया  कि
 देश  मे  i  करोड  6  लाख  टन  नाज  बाटा
 जा  चुका  है  ।  इस  से  कीमतों  पर  भी  अमर
 पड़ा  है  लेकिन  फिर  भी  उन्होने  बतलाया  कि
 हम  को  इस  का  सामना  किन  उपायां  से  करना
 चाहिये  ।

 इस  के  साथ  साथ  उन्शेने  यह  भी
 बताया  कि  पिछले  साल  7  परसेट  दइस्ट्रियल
 ग्रोथ  हुई  है  ।  मैं  बहुत  नम्रता  से  यह श्र
 करना  चाहता  हू  कि  जो  दाम  बढ़े  हैं  उस  के
 ऊपर  हमारे  वि  ऐधी  दल  के  साथी  यह  जरूर

 कहेंगे  कि  हम  को  तेजी  से  कदम  बहाना
 चाहिये  ।  लेकिन  मैं  उन  से  कहना  चाहता

 हु  कि  उन्होंने  श्राज  जो  तरीका  श्रख्त्यार
 किया  है  और  जिसके  फलस्वरूप  इस  देश  मे
 प्रजातत्न  खतरे  म॑  पड  गया  है  उस  से  मेह
 या  चावल  के  भाव  घटने  वाले  नहीं  है  1
 आज  समस्त  एशिया  पर  एक  सक्‍ट  आया

 हुआ  है  अ्रगर  चीन  के  लोगों  को  या
 रूस  के  लोगो  को  या  इंडो  चाइना  के  लागो
 को  शप्रास्ट्रलिया,  कनाडा  और  भ्रमरीका  से
 गल्ला  मगाने  पर  मजबूर  होना  पड़ा  तो  स
 लिये  नहीं  होना  पथा  कि  वहा  भी  हमारे
 किस्म  की  पद्धति  थी  या  कोई  ऐसी  सरकार
 थी  जिस  पर  यह  लाछन  लग  सकते  थे  ।

 झाज  प  बात  की  जरूरत  नहीं  है  कि

 हम  देश  के  शासन  को  कमजोर  करे,  इस  बात
 को  जरूरत  सही  है  कि  पालमेट्री  पद्धति  को

 कमजोर  करे,  बल्कि  इस  बात  की  जरूरत

 है  कि  हम  अपने  मन  में  सोचें  कि  क्या  इस
 सरकार  मे  जो  स्थिति  सन्‌  972  में  थी  ह.
 का  मुकाबला  i965  wien  ज्यादा
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 ताकत  के  साथ,  ज्यादा  सूझ  बूझ  के  साथ
 कर  के  देश  को  प्रगति  के  रास्ते  पर  डाला

 है  था  नही  ।

 अरब  सरकार  ने  यह  नीति  शअ्रपनाई  है
 कि  बह  गेहू  के  व्यापार  को  प्पने  हाथ  में
 लेगी,  इस  के  साथ  साथ  ज॑से  ही  चावल  की
 फसल  झा  जायेगी,  उस  के  व्यापार  को  भी

 बहु  अपने  हाथ  में  ले  लेवी  ।  हम  यह  देख
 सकते  हैं  कि  जब  सरकार  इस  व्यापार  को
 अपने  हाथ  में  लेती  है  तो  राशनिंग  के  तरीके
 में  या  फेश्रर  प्राइस  शाप्स  खोल  कर  वह  सारे
 देश  मे  सामान  को  सस्ते  से  सस्ते  दामों  पर
 बेच  कर  और  जो  लोग  काला  बाजार  करने  हैं
 उन  के  गल्‍ने  को  ले  कर  पीपल्स  कमेटिया
 बना  कर  उन  के  द्वारा  गल्‍ले  को  देश  भर  में
 वितरित  करवा  कर  सही  तरीका  श्रखत्यार
 कर  सकती  है  ।

 इस  के  साथ  साथ  मैं  यह  भी  कहना
 चाहता  हू  कि  श्राज  सरकार  के  सामने  एक
 सकट  झाया  हू  ।  इस  से  पहले  तीन  चार
 बषे  तक  ग्रीन  'रिवाल्यूशन  की  कामयाब
 क्रान्ति  हुई  ।  समस्त  देश  में  इतना  गल्‍ला
 था  कि  हम  लोग  श्राराम  से  रह  सकते  थे,

 झौर  जब  बगलादेश  में  आ्राजादी  की  लडाई

 हुई  तो  उस  में  हम  न  हिस्सा  लिया  तथा  जो

 एक  करोड़  शरणार्थो  हमारे  देश  में  आये
 उन  को  हम  खिला  सके  ।  यही  नहीं  पिछले
 सालो  से  हम  बगला  देश  के  लोगों  की  पूर्ण
 रूप  से  मदद  करते  रहे  है  ।

 इस  सदन  में  ऐसे  बहुत  से  लोग  होगे  जो
 जब  लडाई  न  छेडी  जाए  तो  यह  कहेंगे  कि
 आप  लड़ाई  क्यो  नहीं  लडते  है  भौर  जब

 लड़ाई  छेडी  जाय  तो  उस  के  लिये  कर  देने

 से  इस्कार  करेगे,  लडाई  की  कीमत  को  अदा

 करने  से  इस्कार  करेगे  ।  यह  चीज  राजनीति
 में  हो  नही  सकती  है.  जब  बगला  देश  की

 झाजादी  की  लड़ाई  हम  ने  लड़ी  तो  उस  में

 “हमारे  देश  का  पैसा  खर्च  हुआ,  हमारे  जवान

 Rise  in  Prices  of  FEBRUARY  21,  973  Essential  Commodities  254
 President's  Address

 काम  आये  और  ब  गला  देश  के  लोगो  को  हम
 को  साल  भर  तक  खिलाना  पड़ा  ।  ब्राज
 वगला  देश  मे  सूखा  हुआ  ।  मैं  नही  कह  सकता

 कि  दुनिया  की  भरकारे  बगला  देश  को  मदद
 करेंगी  या  नहीं।  वह  करे  या  न  करे  अ्रमरीका
 भी  अ्रपनी  राजनीति  के  झनुसार  वहा  के
 लोगो  की  मदद  कर  सकता  है,  लेकिन  हमारा
 तो  यह  धर्म  हा  जाता  है  कि  हम  हर  हालत  मे,
 हर  तरीके  से,  गल्‍ला  वगैरह  से  बगला  देश  की
 मदद  करे  भने  ही  हम  को  एक  रोटी  कम

 खानी  पड़े  ।  मगर  आज  जो  लोग  राष्ट्रीयता
 की  बात  करते  है,  दशभक्ति  की  बात  करते  हैं,
 वह  कर  क्‍या  रहे  है  ”  मैं  आप  के  सामने
 झर्ज  करना  चाहता  हू  और  यह  चीज  मैन
 अपने  एक  बयान  में  आज  से  एक  महीना
 पहले  कही  थी,  कि  आध्र  प्रदेश  का  कोई  भी
 फैसला  हो,  चाहे  राष्ट्रीय  स्तर  पर  हा  चाहे
 आध्न  प्रदेश  के  लोग  तय  करे,  लेकिन  रेलो
 का  जलाना,  रेलवे  कर्मचारियों  को  जिन्दा
 जला  देना,  या  पटरियों  को  उखाड़  देना,
 जिस  से  उत्तर  भारत  मे  दक्षिण  में  कोयला
 न  जा  सके  और  दक्षिण  भारत  से
 उत्तर  को  पेट्राल  और  दूसरा  सामान  न  श्रा

 सके,  यह  राष्ट्रमक्ति  नहीं  है,  वह  देशद्रोह
 है  ।  जो  राजनीतिक  पार्टियां  के  नता
 मेरे  बाद  बोलेगे,  मैं  उन  से  यह  पूछना  चाहता
 है  कि  क्या  श्राप  पालिमेट्री  पद्धति  में  विश्वास

 करत  है  ?  क्या  आप  प्रजातन्व  में  विश्वास

 करत  है  ?  अगर  श्राप  विश्वास  करते  है
 ता  खड़े  हो  कर  क्यों  नहों  कहते  कि  औज
 देश  मे  जो  वृछ  हा  रहा  है  गआरभ्र  व्दश

 में  जा  हा  रहा  है  आज  देश के  पूर्वी  इलाकों  मे,

 पश्चिम  बगाल  मे,  उडीसा  में  या  भ्रसम  से  जिस

 तरीके  की  मसमस्यात्रे  उठाई  जा  रही  है  वह

 ऐसी  है  जिन  में  जनता  के  हित  का  कोई

 मतलब  नहीं  है  ?

 एक  मीटिग  होती  है  भ्राश्न  प्रदेश  में

 बहां  पर  एक  मत्नी  के  बारे  मे,  जो  एक  रोज

 पहले  मत्नी  हुए  थे,  किसी  ने  कहा  कि  अगर
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 [sft  arco  wo  सिखा]
 यह  मंत्री  यहां  पायेंगे  तो  तुम  क्‍या  कहोगे  ?
 जनता  चुप  रही  ।  जनता  से  फिर  पूछा  गया
 कि  तुम  क्या  कहोगे ?  जो  साहब  भअ्रध्यक्षता
 कर  रहे  थे  मीटिंग  की,  वह  फरमाते  है  कि

 उन्हें  हम  देशद्रोही  कहेंगे।  झांध्र  प्ररेश  श्रौर
 तैलंगाना  एक  रहें  या  भलग  हो  जाएं  लेकिन
 यह  जो  विचारधारा  है  कि  भ्रगर  कोई  कहता
 है  कि  यह  एक  रहे  तो  वह  देशद्रोही  है,  गलत
 विचाराघारा  है  ।  एक  मंत्री  के  साहबज़ादे
 को  जनता  ने  पकड़  लिया  उसका  मइन
 कराया  गया  झौर  उनको  श्मशान  घाट  ले  जा
 करके  उन  से  उनके  पिता  का  आखिरी  कर्म
 कराया  गया  ।  क्‍या  यह  प्रजातत्र  है  ?
 क्या  यह  पश्रजातत्रीय  ढंग  है  ?  हमारे
 मोदी  साहब  जो  स्वत्तत्न  पार्टी  के  नेता  है
 उन्होंने  राष्ट्रपति  जी  के  श्रभ्रिभाषण  के  बारे
 में  कहा  कि  यह  एक  स्टट  है  ।  उन्होने
 कहा  कि  श्ाज  प्रधान  मंत्री  कोई  एलान
 कर  दें  तो  कल  को  शान्ति  हो  सकती  है।
 मैं  पूछना  चाहता  हू  कि  क्‍या  वायोलैस  चला
 करके  कोई  फसला  करवाया  जा  सकता  है
 या  हो  सकता  है  ?  मैं  अपने  कोई  विचार
 इस  समस्या  के  बारे  में  पेश  करना  नहों  चाहता
 हूं  भेरी  क्‍या  राय  है  कि  झा  धर  और  तेले  गाना
 अलग  हों  या  एक  रहें,  इसकों  मैं  यहा  रखना
 नही  चाहता  हूं  ।  लेकिन  मैं  बाजपेयो  जो
 से  पूछना  चाहता  हू,  मार्विसस्ट  पार्टी  के
 नेताझों  से  पूछना  चाहता  हु  और  चाहता

 हूं  कि  वे  परदा  न  डाले  इस  पर  और  उनकी
 जो  विचारधारा  है,  वह  क्‍या  है  श्रौर  इसको
 वे  खुल  कर  देश  के  सामने  रखे।  आप  बताएं
 कि  आप  इस  हिंसा  को,  इसे  जुल्म  को,  इस
 ज्यादती  को  गलत्त  बताएंगे  या  नही  बताएंगे  ?

 आज  देश  में  क्या  किया  जाने  बाला  है.  ?
 972  शौर  972  के  चुनाव  &  हारी  हुई

 खिसियाती  पार्थिया  झाज  एक  रास्ता  ढूढ़
 रही  हैं  (प्यवधाम)  जो  बात  मैने  कही है
 अह  मैं  कम्यूनिस्ट  पार्टी  के  बारे  में  नही  कहना
 चाहता  हूं  7  i97I-72  &  चुनाव  में  जो
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 पार्थ्यां  हार  गई  थीं  उन्होंने  श्राज  सुप्रीम
 कोर्ट  की  जजमेंट  को  ले  कर  एक  चेत  रिएकशन
 शुरू  किया  है  ।  उस  जजमेंट  के  लिए
 भारत  सरकार  की  कोई  जिम्मेदारी  नहीं
 है  ।  देश  की  समाजवादी  सरकार  और

 हमारी  राष्ट्रीय.  नेता  प्रधान  मंत्री  श्रीमती
 इंदिरा  गांधी  का  प्रयत्न  शुरू  से  ही  यह  रहा
 है  कि  इस  समस्या  का  कोई  हल  हो  सके,
 कोई  फैसला  हो  सके  ।  लेकिन  वायोलेंस

 बढ़ता  गया  और  भ्रार०  एस०  एस०  के
 वालटीयर्ज  दूसरे  सूबों  से  प्रांध्र  प्रदेश  में  भेजे

 गए  हैं  ।  नकसलाइट  भी  यहा  भेजें  गए
 है....

 भरी  ग्रटल  बिहारी  वाजपेयी  (ग्वालियर)
 बिल्कुल  गलत  है  ।  यह  आप  अनगंल
 ग्रारोप  लगा  रहे  है  ।

 श्री  आर०  क०  सिस्टा  :  जिस  प्रकार  से

 रेलवे  की  सम्पत्ति  नष्ट  की  गई  है  उसकी

 क्षतिपूर्ति  चार  महीने  तो  क्या  चार  बरस  तक
 भी  नहीं  हो  सकेगी,  उसको  उठा  कर  फिर
 से  बहा  नही  रखा  जा  सकेगा  1  श्राप्न

 प्रदेश  के  गरीब  किसान  झाज  प्रपना  तम्बाकू
 बेच  नहीं  सकते  है,  गरीब  आदमी  बहा
 व्यापार  नही  कर  सकते  है  ।  यह  प्रान्दोलन
 चलता  रहेगा  तो  वहा  का  गरीब  आदमी
 पिसता  रहेगा,  उसका  व्यापार  नहीं  हो
 सकता  है,  उसका  तम्बाकू  बिक  नहीं  सकता

 है  ।  चावल  तमिलनाई,  केरल  शौर

 मैसूर  में  स्मगल  हो  कर  वहां  जा  सकता  है
 और  बिक  सकता  है  सेकिन  प्रांध्र  प्रदेश
 झौर  तेलेगाना  के  गरीब  लोगो  को  नही
 मिल  सकता  है  ।  हमारे  दोस्त  जो  प्रजातंत्र
 में  विश्वास  करते  हैं,  भ्रांध  प्रदेश  के  लोग  जो
 प्रजातंत्र  भे  विश्वास  करते  हैं  चाहे  बे  सैपेरे-

 टिस्ट  हों  या  इंटैग्रेशनिस्ट  हों,  उन  से  मैं  भ्राज

 इस  मंच  से  क्रषील  करना  जाहता  हूं  कि  वे

 आएं  श्रौर  शान्ति  से  इस  समसस्‍्था  का  हल
 खोजें  श्र  इस  बात  को  तय  करें,  राष्ट्र  की
 नेता  श्रीमती  इंदिरा  गांधी  और  राष्ट्रीय

 नैतर्म  में  विश्वास  करें  श्यौर  समझें  कि  देश  को
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 प्रजातंत्र  के  रास्ते  पर  चल  कर  ही  बनाया  जा
 सकता  है  1

 एक  ग्रांड  एलायंस  बना  हुआ  है  t
 इस  में  हम  देखते  हैं  कि  हमारे  पुराने  साथी
 जिन्होने  राष्ट्रपति  के  चुनाव  में  हमारा  साथ
 दिया  था  हमारे  ज्योतिर्मय  बसु  साहब  जी
 की  पार्टी  के  लोग,  वे  भी  भुला  से  उस  में

 पहुँच  गए  हैं  ।  माक्सवादी  पार्टी  आज

 स्पीअरहैड  कर  रही  हैं  राइटिस्ट  लायंस
 को  t  यह  बात  समझ्  में  नहीं  श्राती  है  कि
 राइटिस्ट  एलायंस  को  मार्किसिस्ट  स्पीअरहैड
 करें  1  पआाध्न  प्रदेश  मे  आन्दोलन  हो,
 उड़ीसा  में  आन्दोलन  हो.....

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  I  have  become  en-
 titled,  under  rule  I5,  to  make  a
 personal  explanation  which  I  shall
 do,  tomorrow.

 श्री  आर०  के०  सिन्‍्टा  :  श्राज  देश  में
 घषड्यंत्र  रचे  जा  रहे  है  '  यह  भी  कहा  जा

 रहा  है  कि  स्टेटस  रिश्रार्गंनाइजेशन  कमीशन
 बैठे  ।  यह  सब  इसलिए  किया  जा  रहा  है  कि
 दो  तीन  बरस  तक  इस  देश  में  गरीबी  हटाने
 की  बात  या  काम  न  किया  जा  सके  ।  कोशिश

 यह  हो  रही  है  कि  आन्दोलन  झौर  हड़तालें
 की  जाएं,  विस्फोटक  बम  बनाए  जाएं  ।
 बमों  के  साथ  राजनीतिक  पार्टियों  के  प्रति-
 निधि  आंध्र  प्रदेश  में  पकड़े  गए  हैं  ।  कुछ
 हिप्पी  विदेशों  से  वहां  झाए  झौर  वे  आंध्र
 प्रदेश  में  पकड़े  गए  ।  वे  नाच  रहे  थे  भौर
 भीटिंग  कराने  की  कोशिश  कर  रहे  थे  ।
 मैं  जानना  चाहता  हूं  कि  क्‍या  विदेशी  मुद्रा  या

 हिन्दुस्तान  के  ब्लैक  मती  का  इस  आन्दोलन
 के  सिलसिले  में  इस्तेमाल  नहीं  किया जा  रहा

 है  ?  झाज  आंध्र  में  भझानदोलन  करो,  कल

 उड़ीसा  में  करो,  परसों  पश्चिमी  बंगाल  में

 करो  ।  कम्युनल  रायट्स  उत्तर  प्रदेश  और

 दूसरी  जगद्दों  में  कराने  की  कोशिश  की  जा

 रही  है  ताकि  सरकार  का  ध्यान  झाधथिक
 कार्यक्रमों  से  हुटे  भौर  छोटे-छोटे  सवासों
 3345  LS.—-10
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 की  तरफ  जाए  और  976  भें  कहा  जा  सके
 कि  श्रीमती  इंदिरा  गांधी  ने  कहा  था  कि
 गरीबी  हटाझ्ो  का  एक  फार्मुला  पेश  करेंगी
 शर  बह  पेश  नही  किया  गया  t

 are  der  आन  रूरल  प्रापर्टी  की
 बात  चल  रही  है  ।  किसानों  को  जमीन  देने
 का  आन्दोलन  देश  में  शुरु  हुआ  है  ।  इसको
 ले  कर  के  बड़े  बड़े  किसान,  बड़े  बड़े  पूंजीपति
 किम्तानों  के  नाम  पर  एकत्रित  हो  गए  हैं
 और  ये  वे  लोग  है  जो  समाजवाद  के  दुश्मन  है।
 एक  जमाना  था  जबकि  जमंनी  में  वहां  की

 कम्यूनिस्ट  पार्टी  ने  गलती  से  सीक्रिट  एलायंस
 किया  था  नाजी  पार्टी  से  और  उन्होंने

 कहा  था  कि  आफटर  हिटलर  श्रावर

 टेन  लेकिन  मै  माकिस्ट्स  से  कहना  चाहता  हूं
 कि  आफ्टर  जनसंघ  देभ्रर  विल  बी  नो  ट॑न  भाफ

 थोसंवे  एक  अजदहे  को  पानी  पिला  रहे  है  ?

 प्रतिक्राति  की  आप  मदद  कर  रहे  हैं,  इसको

 ग्राप  समझ  लें

 972  में  राष्ट्रपति  जी  के  भ्रभिभाषण

 में  यह  कहा  गया  है  कि  पिछले  वर्षों  की  भौद्योढ

 गिक  उत्पादन  की  श्रपेक्षाकृति  धीमी  गति  में

 तेजी  आई  और  उत्पादन  सात  प्रतिशत  से

 अधिक  बढ़ा  ।  जहां  उन्होंने  झौर  चीजों  का

 जिक्र  किया  है  वहां  खाद  का,  सिमेंट  का,  स्टील

 का,  भायल  का  और  बिजली  का भी  जिक्र  किया

 है।  मैंयह  श्र  करना  चाहता  हूं  कि  देश  में

 जो  कोर  इंडस्ट्री  है  उस  में  विदेशों  से  चाहे

 श्राप  कोलेबोरेशन  करें।  या  श्राप  उस  में

 बड़ी  मशीनें  लगायें  लेकिन  वक्‍त  श्रा  गया  है

 जबकि  देश  में  झ्ाटामेशन  को  रोका  जाए  ।
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 बकत  झा  गया  है  जब  बड़ी  कम्पनियों  का  शुरू

 करना  बन्द  किया  जाए  दस  बीस  करोड़

 की  आप  बड़ी  फैक्टरी  लगाते  है  भौर

 आर  पांच  सौ  आदमियों  को  ही  नौकरी  मिलती

 है  ।  देश  में  बेरोजगारी  बढ़ती  जा  रही  है  ।

 कोर  इंडस्ट्री  को  छोड़  कर  बाकी  देश  में  बेरोज-

 गारी  की  समस्या  को  ले  कर  जो भी  प्रयत्न

 किए  जायें  उन  में  छोटे  उद्योगों  को  प्रगति

 मिलनी  चाहिए,  इंटरमिडिए2  टैक्नालाजी

 का  भ्रध्यमन  होना  चाहिए  t  पाच  लाख  लोगो

 को  रोजगार  देने  का  जिक्र  इस  भ्रभिभाषण
 में  किया  गया  है  |  लेकिन  मै  श्रर्ज  करना  चाहता

 हूँ  कि  पांच  लाख  बेरोजगारों  को  कलकत्ते,

 बम्बई,  मद्रास  भादि  में  ही  रोजगार  नही

 मिलना  चाहिए,  लखनऊ  हट“'र  कानपुर  के

 लोगों  को  ही  न  दे  ।  पिछड़  हुए  इलाकों  के

 लोगों  को  ये  नौकरिया  श्राप  दे।  मैं  साफ

 कहना  चाहता  हु  कि  अ्रगर  श्रापको  नौकरी

 देना  है  तो  आपको  देश  को  जिलों  मे  वाट  कर

 हर  जिले  मे  एक  एक  हजार  बेरोजगारों
 को  नौकरी  देनी  चाहिए।  पच्चीस  साल  से

 हम  योजनाये  बनाते  श्रा  रहे  हे  ।  एक  ही

 पुरान  तरोक  पर  हम  चलते  श्रा  रहे  है  1

 तरीका  यह  है  कि  एक  नगर  दिल्‍ली  है,

 यहां  एक  यूनिवर्सिटी  है  जिस  में  सत्तर  हजार

 विद्यार्थी  हैं।  क्या  उस  में  तीस  हजार  विद्यार्थी

 नहीं  हो  सकते  है  भौर  छ.  और  यूनिवर्सिटियां
 पांच  पांच  हजार  विद्याथियों  के  लिए  पिछड़े

 क्षेत्रों  में  नहीं  खुल  सकती  हैं?  यह  नहीं  हो

 सका  है।  दिल्ली  यूनिवर्सिटी  भी  एक  फक्ट्री

 है।  यहां  के  या  अम्बई,  कलकत्ता  झादि  के
 आन्दोलनकारी  सरकार  पर  दबाव  डाल  सकते

 हैं  लेकिन  दूसरी  जगह  के  लोग  नहीं  डाल  सकते
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 है।  प्राज  बड़े  बड़े  शहरों  में  पाल्यूशन  हैं

 रहने  की  जगह  नहीं  है,  शुग्गियों  भौर

 झोंपड़ियों  की  संख्या  बढ़  रही  है  |  यही  उद्योग

 औ्ौर  शिक्षा  के  केन्द्र  हैं।  बड़े  बड़े  दफ्तर  भी

 यही  है,  मैट्रोपालिटन  टांउन्‍्ज  में  ही  हैं  ।

 मैं  चाहता  हूं  कि  इनको  इन  टाउंज  में  बिल्कुल
 न  खोला  जाए।  इसके  बदले  हिन्दुस्तान  के

 पिछडे  हुए  इलाकों  में  भ्राबादी  के  लिहाज
 से  आप  पैसा  दें।  श्राज  क्‍या  होता  है?
 बेक्वर्डनेस  के  नाम  पर  राज्य  सरकारें  केर

 से  पैसा  ले  लेती  हैं  लेकिन  पिछड़े  हुए  इलाकों  मे

 कुछ  खर्च  नही  होता  है  r  जो  नई  योजना  बनने

 जा  रही  है  उसमे  मैं  माग  करना  चाहता  हु  कि

 कम  से  कम  पच्चीस  प्चीस  करोड  रुपया  प्रति

 बेक्वर्ड  डिस्ट्रक्ट  के  वास्ते  रखा  जाए  और  पाच
 छः:  हजार  करोड  !पया  इस  हिसाब  से  उनके

 लिए  अगली  पचवर्षीय  योजना  के  लिए
 अलग  रखा  जाये  ।  डिस्ट्रिक्ट  बेस्ड  प्लानिंग

 होता  चाहिए  ।  जिले  के  चुने  हुए  लोग  अपने

 जिले  की  योजना  बनाये।  प्रच्चीस  गाल  से

 हम  इंतजार  करते  झा  रहे  है  लेकिन  हमारे
 पिछड़े  जिलों  की  बैक्वर्डनेस  की  समस्या  हल

 नही  हुई  है,  बेरोजगारी  की  समस्या  हल  नहीं

 हुई  हैं  L  प्राज  बैउवर्डनैस  हमारे  गले  में

 एक  फदा  बनी  हुई  है  ।  श्रपने  जिले  के  बारे  मे

 मैं  एक  छोटी  सी  चीज  पेश  करना  चाहता  हू  t

 एक  लाख  रुपया  वहा  स्टेडियम  बनाने  के

 लिए  दस  बरस  पहले  मंजूर  हुआ  और  सूद
 समेत  वह  एक  लाख  का  दो  लाख  हो  गया  हैं  1

 लेकित  प्रभी  तक  स्टेडियम  नहीं  बना  ।  रुपया

 बैंक  में  सह  रहा  है  t  58लाख  रुपया

 कीयी  योजना  में  दुश्धशाला  के  लिए  मंजूर

 हुआ  था  भार  बरस  तक  और  भन्ती  तक
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 भी  लैंड  तक  एक्यायर  नहीं  की  जा  सकी

 है।  मुझे  डर  है  कि  जो  फैजाबाद  जिले  मे

 पूर्वाचल  के  लिए  एग्रिकलचरल  यूनिवर्सिटी

 स्थापित  करने  का  निर्णय  उत्तर  प्रदेश  सरकार

 ने  किया  है  वह  भी  कही  फाइलों  मे  न  रह  जाए  t

 मैं  यह  भी  मांग  करना  चाहता  हू  कि  पूर्वी

 उत्तर  प्रदेश  क  लिए,  पूर्वांचल  के  लिए  भी

 झाज  उसी  तरीके  से  योजना  कमीशन  में

 सैल  बनने  चाहिए  जैसे  पहाडी  जिलों  के

 लिए  बने  हैं।  जितने  पिछडे  इलाके  हैं

 उनका  रिजनल  प्लानिंग  होना  चाहिए  ।

 सैटल  प्लानिंग  कमीशन  को  देश  के  हर  एक

 बैकवर्ड  क्षेत्र  की  प्रगति  और  विकास  की  तरफ

 ध्यान  देना  चाहिए।  श्रान्ध्र  शौर  तेलगाना

 का  सवाल,  और  इस  प्रकार  के  श्रन्य  सवाल,

 इसीलिए  उठते  हैं  कि  पिछड़े  क्षेत्रों  को  बेन्द्र

 से  सही  तरीके  से  मदद  नहीं  मिलती  है  t

 इसी  तरह  पिछडी  जातियो  हरिजनों

 श्र  गरीबों  को  मदद  नहीं  मिलती  है।

 अगर  हमारे  देश  मे  पिछडी  जातिया,  हरिजन

 झौर  गरीब  है,  तो  वह  सोशलिज्म  से  कान्द्रा-

 डिक्टरी  हे  ।  श्रगर  हमारे  देश  मे  बैकवर्डनैस

 है,  तो  बह  भी  सोशलिज्म  से  कान्ट्राडिक्टरी

 है।  इसलिए  मैं  प्रपनी  राष्ट्रीय  सरकार  शौर

 अपने  नेताशों  से  यह  अपील  करना  चाहता

 हैं  कि  जो  नई  योजना  बनाई  जाये,  उसमे

 पिछड़े  इलाकों  का  खास  खयाल  रखा  जाये

 झौर  इस  बात  पर  ध्यान  दिया  जाये  कि  ब्यरो-

 क्रेसी  हमारे  देश,  भौर  देश  के  विभिन्न  क्षेत्रों,

 की  प्रगति  को  रोक  न  सके  ।  ब्यरोक्रेसी
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 केबरे  मे  मैं  लास्की  साहब  का  एक  क्वोटेशन

 पंशे  करना  चाहता  हृ
 Lask:  considered  that  the  character-

 istics  of  bureaucracy  are  “passion  for
 routine  admunistration,  sacrifice  of
 flembility  to  rule,  delay  in  making
 decisions  and  refusal  to  embark  up-
 on  experiment”

 The  experience  of  President  Roose-
 velt  with  US  bureaucracy  has  been
 described  by  J  A  Farley  as  follows:

 .  “Some  of  the  greatest  troubles  the
 President  had  were  caused  by  sub-
 ordinate  officials  who  were  in  sharp
 disagrement  with  his  policies  and,
 rightly  or  wrongly,  were  sabotaging
 the  job  he  was  trying  to  accomp-

 hs’  ”

 Bureaucracy  cannot  be  an  agent  of
 change

 जब  प्रगतिशील  देशों  का  यह  हाल  है  कि

 वहा  ब्यूरोक्रेसी  फाइलों  पर  बैठी  रहती  है,

 तो  अब  समय  आ  गया  है  कि  इस  देश  मे

 सरकार  अपने  भ्रफमरों  की  एकाउटेबिलिटी
 तय  करें।  उनकी  प्रोमोशन  या  डिमोशन

 इस  आधार  पर  हो  उनके  केरियर  का  चार्ट

 इस  प्रकार  बनाया  जाये  कि  किसी  अ्रफसर

 को  किस  जिले  में,  किस  काम  के  लिए

 भेजा  गया  था  और  उसमे  उसका  रिवार्ड

 कैसा  रहा  |  श्रगर  कोई  भअ्रफसर  अ्रच्छा

 काम  करे  तभी  उसको  पदोन्नति  दी  जाये।

 हम  जानते  है  कि  हमारे  श्रफसरों  में  बहुत
 से  ऐसे  लोग  है,  जो  देशभत  है।  लेकिन

 कठिनाई  यह  है  कि  हमने  उनको  एक  ऐसी

 पद्धति  में  डाल  दिया  है,  जिससे  देश  को

 उनकी  योग्यता  का  लाभ  नहीं  पहुच  पाता

 है।  हमने  उनको  उचित  ट्रेनिंग  नहीं  दी

 हैं।  हमने  उनको  सोशल  सर्विस  में  नही

 डाला  है।
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 जय्रत  इस  बात  की  है  कि  हमारे  देश  में

 ग्रैजुएट  की  एक  लड़  प्रार्मी  बनाई  जाये
 झौर  उन  से  दो  बरस  तक  कम्पलसरी  सोशल
 सर्विस  कराई  जाये  ।  देश  में  नौजवानों  का
 एक  संगठन  बनाया  जाना  चाहिए  था,
 जिस  के  देश  भर  मे  केन्द्र  होते  ।  एक  राष्ट्रीय
 विद्यार्थी  प्रानदोलन  भी  शुरु  किया  जाना

 चाहिए  था।  तभी  हम  उनसे  यह  उम्मीद  कर
 सकते  थे  कि  वे  देश  की  सेवा  करे  ।  हम  को
 अपनी  ब्यूरोक्रेसी  को  सही  रास्ता  दिखाना

 होगा  ।  हम  को  देश  में  ऐसे  सगठन  बनाने

 होगे,  जिन  से  समाजवादी  क्रान्ति  श्रा  सके  t

 1 तके  लैड  'रिफार्म्स  का  सवाल  2,
 जो  लोग  लैंड  रिकार्ड  रखते  है,  वे  ब्यूरोक्रेट
 है।  वे  गरीब  आदमियों  को  जमीन  नही
 पाने  देते  है  ।  इसलिए  लैड  रिफाम्स  का
 तरीका  सिर्फ  यह  है  कि  जनता  की  चुनी  हुई
 कमेटिया  लैड  रिफास्स  को  लागू  करे  ।
 शाब  के  सब  लोग  बैठे  भ्रौर  यह  फैसला  करे
 कि  गरीबों  को  जमीन  दी  जाये  -

 जैसा  कि  मैने  कहा  है,  डिस्ट्रिक्ट  की

 चुनी  हुई  प्लानिंग  कमेंटिया  योजना  बनाये  ।
 झाज  स्थिति  यह  है  कि  हम  जनता  से  दूर
 भागते  है  भ्रौर  उस  को  प्लानिंग  के  काम  में
 लाने  से  डरते  है  ।  देश  की  प्रगति  के  लिए
 सब  पोटियो  का  एक  मच  होना  चाहिए  ,
 एक  आाल-पार्टी  व्यू  बनाया  जाना  चाहिए  1

 आज  देश  के  गरीब  किसानो  के  सामने

 एक  बड़ा  कठिन  सवाल  है  जस्टिस  डीलेड
 में  जस्टिस  डताइड  t  आज  एक  गरीब

 आदभी  कोर्ट  फीस  भी  नहीं  दे  सकता  है
 मुकदमे  छोटी  भ्रदालतों  से  बडी-प्रदालतो
 में  जाते  हैं  भौर  बस।  तक  उन  के  फैसले  नहीं
 होते  है  ।  इस  काम  के  लिए  जुडिशल  कसेटीज
 बनाई  जानी  चाहिए  ,  जिन  में  ला  जानने
 वाले  हो,  लेकिन  जजिज  ने  हो  t  हमारे
 सीगल  प्रोस्तीजर  को  ऐसा  बनाया  जाये,  जिस  से

 मुकदमों  का  फैसला  जल्दी  हो  सके  ।
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 मैं  यह  भी  सुझाव  देना  चाहता  हूं  कि  हमारी
 पालियामेंटरी  पढद़लि  में  सुधार  होना  चाहिए
 श्राज  लच  से  पहले'  श्री  वाजपेयी  मे  कहा  कि
 झाखिर  में  वोटिंग  हो  जायेगा,  हमारी  बात
 कौन  सुनें  गा।  इस  लिए  यह  जरूरी  है  कि  भ्रज-
 बारो  के  सामने  अभ्रपनी  भड़ास  निकालते  झौर
 गैलरीज  को  प्ले  करने  के  बजाये  यह  व्यवस्था
 की  जाये  कि  पालियामेट  का  सैशन  तीन  चार

 महीने  हो  भौर  बाकी  समय  में  कमेटीज  की
 मीटिंगज  हो  ।  उन  कमेटीज  के  चैयरमैन
 मिनिस्टर्ज  दो  श्रौर  पालियामेट  के  विभिन्न
 पाथ्यों  के  मैम्बर्स  उन  के  सदस्य  हो  ।  वें
 कमेंटिया  विस्तार  से  अलग  भ्लग  विषयों
 पर  विचार  करे.  और  श्रपने  सुझाव  द
 आ्राज  हालत  यह  हे  कि  बड़ी  बडी  राष्ट्रीय
 योजनाओं,  पब्लिक  सैक्टर  की  3400
 करोड़  रुपए  की  प्राजेक्टस,  पर  बहस  के  लिए
 सिर्फ  एक  घटे  का  वक्‍त  मिलता  है  7

 कल  लन्दन  मे  पाच  पाकिस्तानी  हमारे
 हाई  कमीशन  से  घुस  गए  झभौर  उन्होंने  वह
 काम  किया,  जो  औपचारिकता  के  खिलाफ

 है,  जिस  को  युगाडा  का  तानाशाह  तो  कर
 सकता  है  लेकिन  कोई  प्रजातज्निक  लोग

 नही  कर  सकते  है,  में  समझता  हू  कि  भुथ्टो
 साहब  एक  एसी  जरानीति  चला  रहे  है,
 जिसके  जरिए  वें  श्रपनें  देश  में  फिर

 तानाशाही  को  वापिस  ला  रहे  हैं  ।  उन्ही
 के  कुछ  एजेंट  प्रोवेकेटर  भौर  खरीदे  हुए
 लोग  इस  घटना  के  लिए  जिम्मेदार  है  ।

 इस  तरह  वे  लोग  विश्व  को  यह  बताना  चाहते
 है  कि  हिन्दुस्तान  से  उनके  कैदी  श्रपने  यहा
 रखे  हुए  हैं  ।

 हमारी  सरकार  को  पूरे  जोर  के  साथ

 दुनिया  में  यह  प्रचार  करना  चाहिए  कि  वास्तव
 में  गलती  पाकिस्तान  की  है  भौर  यह  कि
 पाकिस्तान  की  फोजो  ने  हिन्दुस्तान  श्ौर  बगला-
 देश  के  सामने  सामूहिक  सरस्ढ्र  किया  था  ।
 लेकित  झाज  पाकिस्तान  विभिन्न  अस्तर्राष्ट्रीय
 मचो  शऔर  झखबारों  के  माध्यम  से  तरह  तरह
 की  दजीलें  दे  कर  यह  सिद्ध  करना  चाहत?  हैं  कि
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 हिन्दुस्तान  सही  रास्ते  पर  नहीं  है--वह  देश

 सही  रास्ते  पर  नहीं  है,  जिस  के  नेताश्रों  ने
 छ:  हजार  स्क्वेयर  मील  जमीन  शिमला  सम्मिट
 के  बाद  बिना  कोई  गं/ली-बन्दूक  चले  पाकिस्तान
 को  वापिस  कर  दी,  जिस  की  फौज  बगलादेश
 की  आजादी  की  लड़ाई  में  भाग  लेने  के  बाद
 निश्चित  वक्‍त  से  पहले  ही  वहा  से  वापिस  भ्रा

 गईं  और  जिस  की  विदेश  नीति  एक  आरार्देश
 नीति  है।  हमारी  तरफ  से  पाकिस्तान  को

 यह  बता  देना  चाहिए  कि  अगर  वह  हम  पर
 उंगली  उठाना  चाहता  है,  तो  हम  उस  उगनी
 को  तोड  सकते  है  ।

 हमारे  देश  की  नीति  पाकिस्तान  के
 साथ  दोस्ती  की  है  1  हम  पाकिस्तान  से  कहना
 चाहते  है  कि  हिन्दुस्तान,  पाकिस्तान  श्र
 अंगलादेश  ये  तीनों  देश,  मिल  कर  दोस्ती  और
 और  शान्ति  के  साथ  रहे  1  हमारी  नेता,
 श्रीमती  इदिरा  गांधी,  ने  यह  श्रादर्श  पेश  किया

 है।  हमने  शिमला  मे  पाकिस्तान  की  हर
 तरह  से  यह  समझने  का  मौका  दिया  कि  वह
 लड़ाई  में  हिन्दुस्तान  से  कभी  जीत  नही  सकता

 है।  वह  हमसे  चार  बार  लड़  चुका  है,  लेकिन

 हिन्दुस्तान  का  बाल  "ैबाका  नहीं  कर  सका।

 हिन्दुस्तान  ने  विजय  में  भी  अपना  बड़प्पन
 दिखाया  और  पाकिस्तान  की  ओर  समझौते
 भौर  दोस्ती  का  हाथ  बढ़ाया  ।

 सहामहिम  राष्ट्रपति  ने  भ्पने  प्रभिभाषण
 के  भाखिर  में  जो  शब्द  कहे  है,  मैं  उन  को

 दोहराना  चाहता  हूं  Sareea

 “माननीय  सदस्यगण,  हमारी

 आंतरिक  और  बाहरी  नीतियों के  प्रौचित्य
 तथा  हमारी  प्रर्यव्यवस्था,  हमारी  सस्था-
 झौर  हमारी  जनता  की  भाधारभूत  जीवन

 शक्ति  कई  बार  सिद्ध  हो  चुकी  है,  जब-जब
 देश  को  गंभीर  स्थितियों  का  सामना
 करना  पड़ा  है  !  मुझे  विश्वास  हैं  कि

 हमारी  वर्तमान  कठिनाइयां  अस्थायी

 हैं  और  हम  इनका  सफलतापूर्वक  सामना
 करने  से  भ्रधिक  संगठित  भौर  भनुशासित
 अलेंगे  इन  चुवोतियों  का  सामता  करने

 Address

 के  लिए  हमे  स्पष्ट  दृष्टि  और  एक  ही
 लक्ष्य  से  काम  करना  हैं

 और  वह  लट्ष्य  है  देश  की  प्रगति,  देश  में  प्रजा-
 तंत्र  की  विजय-प्रजातत्न  के  खिलाफ  विस्फोटक
 बमो  का  इस्तेमाल  नहीं,  जो  कुछ  विरोधी
 पाटिया  करना  चाहनत॑  हूँ  ।
 SHRI  K.  P.  UNNIKRISHNAN

 (Budagara):  I  rise  to  support  and  se-
 cond  the  motion  which  has  been  just
 moved  by  my  friend,  Mr.  R.  K.  Sinha,
 the  motion  of  thanks  to  the  President.
 “The  debate  on  the  motion  of
 thanks  to  the  President  which  has  be-
 come  an  annual  feature  has  acquired
 a  kind  of  political  significance  in  this
 country  because  it  is  an  opportunity
 which  both  Houses  of  Parliament
 have  acquired,  to  debate  the  far-reach-
 ing  issues,  issues  of  momentary  im-
 portance  as  well  as  of  permanent
 importance  to  the  future  of  the
 country.  And  this  has  also  been  sig-
 nified  by  the  kind  of  annual  rituals
 which  we  witnessed  the  other  day,
 the  kind  of  boycotts  and  so  on.  The
 inabilty  to  meet  the  arguments  of
 this  side  has  very  often  mainfested
 itself  in  these  boycotts  and  this  year,
 it  has  not  been  different,  as  we  have
 seen

 But  I  find  a  special  political  signi-
 ficance  in  this  year’s  drama  which
 was  staged  deliberately,  It  meant
 presudging  the  issues  involved  in
 the  Address  because  even  before  the
 contents  of  the  Address  were  known,
 they  had  come  out  with  this  act  of
 discourtesy  to  the  President  ang  to
 their  fellow  Members  of  Parliament.
 This  is  only  a_  part  of  the  counter-
 revolutionary  offensive  which  has  been
 manifesting  itself  in  many  ways  for
 the  past  few  months.  It  was  clear
 that  it  has  been  in  the  making  for  the
 past  few  months—the  revival  of  the
 grand  alliance  to  which  my  friend  has
 just  referred.  But  a  new  dimension
 has  been  added.  New  partners  have
 been  sought  for  and  the  great  Marxist
 party,  ultra-revolutionary  party,  the
 party  of  Shri  A.  K.  Gopalan....
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 SHRI  G.  VISWANATHAN  (Wan-
 diwash):  Your  target  is  Mr.  AKG.

 SHRI  K.  P.  UNNIKRISHNAN:  No.
 I  will  not  leave  you!

 Now,  this  grand  alliance  is  sought
 to  be  projected  on  the  national  scene
 by  the  people  who  have  been  rejected
 and  thrown  into  the  dustbin  of  history
 during  the  last  elections.

 Now,  we  may  not  have  reached  the
 pinnacle  of  achievement  or  of  fulfil-
 ment,  but  I  would  say  that  considering
 the  hostility  of  the  environment,  natu-
 ral  and  otherwise  also  propped  up
 by  the  gentlemen  sitting  on  the  other
 side,  there  is  nothing  to  be  apologetic
 about  our  performance.  What  else  is
 the  aim  of  our  friends  sitting  on  that
 side?  The  programmes  which  were
 rejected  by  the  people  are  sought  to
 be  revived  in  another  ‘Indira-hatao’
 and  ‘Congress-hatao’  campaign.  But
 I  shall  leave  these  things  and  come
 to  them  later  (Interruptions)

 The  President’s  Address  has  rightly
 given  overriding  consideration  to  the
 economic  issues,  the  real  and  grave
 issues  of  importance  that  face  the
 country  to-day.  I  would  at  the  outset
 refer  to  the  basic  inhibitive  factors
 of  our  economy,  the  factors  of  a  mon-
 soon-fed  economy,  the  factors  of
 lack  of  investment  resources,  the
 factors  of  lack  of  investment  in  the
 past  in  the  right  and  real  direction,
 the  factors  of  not  having  forged  the
 effective  tools  and  instruments  of
 implementation  and  so  on.  I  would
 also  say  that  as  in  the  case  of  the
 Latin  American  or  the  Middle-Fast
 countries,  we  do  not  have  rich  energy
 resources  in  the  nature  of  oi]  reserves
 We  do  not  have  the  permanent,  never
 failing  rain-fed  conditions  of  the
 South  East  Asian  countries  which  can
 have  surplus  of  food  (Interrup-
 tions)  we  do  not  have  a  favourable
 balance  of  payments  position  as  a
 result  of  our  vast  exports  out  of  our
 own  natural  resources,  These  are  the
 basie  inhibitive  factors  of  indian  eco
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 nomy,  to  which  has  been  added  the
 forces  of  disintegration,  violence  anar-
 chy  and  disorder,  deliberately  planied
 on  the  political  scene  and  the  social
 fabric  by  the  gentlemen  sitting  there.
 (Interruptions)  The  drought  last

 year  has  undoubtedly  caused  hardship
 to  a  large  number  of  people  of  a  vast
 tract  right  from  Gulbarga  in  the
 south  to  Gujarat  and  Rajasthan  in  the
 north.  But,  it  has  to  be  noted  that
 there  has  been  a  relief  work  of  uw-
 precedented  magnitude  undertaken
 this  year  as  never  before.  Now,  there
 has  never  been  any  attempt,  a  colos-
 sal  effort  of  this  kind  in  the  past  whe-
 ther  it  be  Maharashtra,  Mysore  or
 Gujarat  or  Rajasthan

 The  President  has  also  referred  to
 the  price  question  which  is  undoub-
 tedly  a  live  question,  a  question  affec-
 ting  millions  of  our  countrymen  and
 lakhs  of  our  households.  Galloping
 prices  of  essential  commodities  affec’-
 ing  lakhs  of  households  have  natu-
 rally  caused  concern  not  only  among
 them  but  among  the  Members  of
 Parliament  and  political  workers  on
 this  side  Nobody  is  more  conscious
 of  this  fact  as  the  Government  of  the
 country  led  by  Mrs.  Gandhi.  This
 is  not  necessarily  as  a  result  of  cer-
 tain  policies  pursued  or  followed  but
 as  a  result  of  the  complexities  of  our
 economy  a  large  part  of  which  is  in
 the  non-monetised  sector.  That  is
 why  our  party  has  rightly!  decided
 to  take  over  the  wholesale  trade  in
 foodgrains.  The  prices  of  foodgrains
 in  this  country  is  as  good  an  indicator
 as  the  price  of  steel  or  automobile
 in  the  American  economy.

 I  would  like  to  emphasise  that
 without  ensuring  a  proper  public
 distribution  system  thie  question  of
 galloping  prices  can  never  be  satisfac-
 torily  solved.  We  cannot  solve  the
 enigma  of  spiralling  prices  unless  we
 attack  it  from  the  positions  of  sound
 policy  and  Governmental  strength.
 There  are  friends  on  the  other  side,
 Just  like  some  traders,who  think  alike
 and  the  fan  Sangh  and  the  Swatantra



 269  Motion  of  PHALGUNA  2,  804  (SAKA)

 parties  have  come  out  against  this
 step.  This  shows  them  out  in  their
 true  colours.  There  is  an  amendment
 given  to  the  Motion  of  Thanks  by
 the  Jan  Sangh.  This  is  amendment
 No.  59  which  comes  out  with  a  very
 Clear  idea,  that  is,  to  condemn  the
 whole  policy  of  take  over  of  whole-
 sale  trade  in  foodgrains  and  now  we
 know  who  are  on  the  side  of  the
 blackmarketeers  and  hoarders.  These
 are  the  forces  who  have  been  on  the
 side  of  the  large-scale  blackmarketeers
 and  wholesalers,  the  big  monopolists
 and  the  big  traders  of  mandis.  It  is
 certainly  not  an  easy  task.  I  would
 appeal  to  them  to  think  about  as  to
 how  we  can  solve  this  problem,  name-
 ly,  the  basic  question  of  distribution
 of  8  million  tonnes  of  foodzrains
 and  about  Rs.  00  crores  worth  of
 essential  commodities.  How  can  this
 be  ensured  even  at  the  existing  levels
 of  consumption?  Certainly  that  re-
 quires  a  vast  network  involving  lakhs
 of  retajl  outlets  and  thousands  of
 wholesale  outlets.  We  have  to  take
 into  consideration  the  whole  question
 of  storage,  transport  and  so  on.  !t
 cannot  be  solved  unless  we  have  a
 rational  public  distribution  system.
 I  submit,  it  has  to  be  accompanied
 by  rationing  system  not  only  in  the
 urban  centres  but  also  in  the  semi-
 urban  areas  also.

 Apart  from  the  question  of  prices
 I  would  refer  to  the  problems  of  the
 public  sector  to  which  honourable
 President  has  referred  to.  This  is
 the  crucial  sector  of  the  economy
 relevant  to  our  efforts  to  achieve  the
 social  objectives  and  the  national
 goals  which  we  have  placed  before
 our  people.  We  have  already  invested
 a  colossal  amount  around  Rs.  6800
 erores  in  the  public  sector.  That  is
 something  like  0  billion  dollars.  It
 is  a  fantastic  amount  for  a  poor  coun-
 try  like  ours.  Unless  new  managerial
 talents  and  tools  are  forged,  unless
 new  managerial  skills  and  _  policies
 are  evolved,  we  cannot  just  depend
 upon  the  bureaucrats,  these  capitalists
 without  investment,  to  run  the  indus-
 tries  effectively,  and  profitably.  We
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 have  evolved  an  effective  techno-
 managerial  cadre  in  the  country  but
 unfortunately  by  and  large  most  of
 them  are  in  the  private  sector.  We
 have  very  good  schools  of  manage-
 ment  at  Ahmedabag  and  Calcutta
 producing  excellent  young  men  and
 they  are  taken  away,  they  are  absorb-
 ed  by  the  private  sector.  Unless  the
 whole  approach  towards  management
 education  and  management  of  public
 sector  is  basically  and  drastically  al-
 tered  we  cannot  get  the  right  type  of
 management.  To  depend  upon  the
 present  cadre  of  revenue-oriented
 administrative  services  to  run  this
 vital  sector  would  be  too  much  to
 expect.  Apart  from  that  there  are
 various  difficulties  and  complexities
 that  we  face  in  regard  to  this  prob-
 lem.  I  do  not  want  to  refer  to  specific
 instances.  But  I  would  say  that  alone
 is  not  enough,

 Now,  I  shall  come  to  the  question
 of  trade  union’s  role  and  policies  in
 this  country.  Last  year  during  the
 Budget  debate  when  I  had  said  that
 at  least  50  per  cent  of  the  bonus
 should  not  be  paid  in  cash  but  should
 be  retained  through  amendments  to
 Compames  Law  Act  making  workers
 the  partners  in  industry,  I  was  ridicu-
 Jed  by  many  trade  union  leaders.  The
 trouble  is—and  it  applies  to  my
 party  as  well—that  a  “labour  aristo-
 eracy”  has  come  up  in  this  country.
 Even  at  the  risk  of  being  unpopular
 I  would  say  that  when  crucial  ques-
 tions  of  investment,  wages  and  income
 policy  have  to  be  decided—decided

 at  the  national  level—taking  into  con-
 sideration  the  whole  direction  of  eco-
 nomy  these  friends  of  the  trade  union
 are  putting  pressure  on  the  question
 of  bonus  and  thus  helping  to  push  up
 the  price  spiral  and  also  derail  the
 economy.  I  would  like  to  pose  this
 question  to  my  friends  on  the  other
 side  whether  these  are  the  right  prio-
 rities  they  have  and  why  they  are
 insisting  on  00  per  cent  payment  of
 bonus  in  cash.

 Now,  I  come  to  the  question  of  the
 Fitth  Plan.  During  the  debate  on  the



 शा  Motion  of

 (Shri  K.  P.  Unnikrishnan]
 Fifth  Plan—of  even  earlier  when  it
 comes  before  us  on  the  question  of
 Approach  to  the  Fifth  Plan—this
 House  will  have  to  decide  and  take
 hard  decisions  on  the  question  of  in-
 vestments,  wages  and  income  policy
 and  employment  policies.  There  are
 no  soft  options  before  us.  The  choi-
 ces  are  hard  and  we  cannot  take  right
 decisions  unless  there  is  a  basic  and
 radical  change  in  the  attitude  of  trade
 union  leadership,  and  there  can  be  no
 hope  of  socialism  in  the  country
 during  our  generation.

 This  is  an  economy  of  contrasts
 and  complexities.  Just  as  I  am
 against  the  monopolies  I  am  _  also
 against  this  “labour  aristocracy”.
 That  is  what  my  Marxeism  has  taught
 me,  As  I  said  at  is  an  economy  of  con-
 trasts  and  complexities.  The  whole
 idea  behind  our  national  goal  is  to
 have  a  substantial  and  revolutionary
 changes  within  the  life-span  of  this
 generation  and,  I  would  say,  under  the
 leadership  of  Shrimati  Indira  Gandhi
 and  that  means  revamping  our  policies
 of  agriculture  and  industry  and  having
 right  type  of  employment  policy.

 In  agriculture,  Sir,  we  have  achiev-
 ed  a  tremendous  deal  not  only  through
 green  revolution  but  also  to  a  large
 extent  in  taking  significant  steps  to-
 wards  structural  changes.  But  I  am
 not  satisfied.  We  have  to  go  forward
 still  towards  the  evolution  of  a  new
 agrarian  system  and  this  system  alone
 ean  achieve  some  basic  and  funda-
 mental  changes  in  the  whole  social
 set-up.  I  would  refer  to  a  Japanese
 economist  who  has  contributed  some-
 thing—-Shingeru  Ishikawa—in  “Agri-
 cultural  Development  strategies  in
 Asia”.  He  says:  “An  agrarian  sys-
 tem  in  which  both  profitability  and
 collective  welfare  work  as  comple-
 mentary  motivating  forces  for  pro-
 grees  and  using  both  traditional  and
 modern  inputs  in  a  scientific  manner
 @re  necessary.”  I  think  he  has  got
 e  right  type  of  perception  which  has
 to  be  modified  to  suit  our  conditions
 and  also  our  larger  social  and  nati  nal
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 Similarly,  President  has  referred  to
 the  question  of  employment  and  made
 a  proclamation  that  Government  is
 taking  right  steps  to  find  five  lakhs
 ot  jobs  for  the  educated  unemploy-
 ed.  I  would  only  hope  that  during  the
 coming  weeks,  Government  would
 spell  out  in  concrete  details  what  con-
 crete  measures  or  steps  they  are  go-
 ing  to  take  in  this  direction.  I  come
 from  a  State  which  is  not  only  worned
 but  in  which  the  problem  has  found
 alarming  expressions.  So  I  would
 only  appeal  to  the  Government  that
 this  should  not  end  up  as  a  mere  pro-
 clamation  or  a  statement  in  the  Pre-
 sident’s  Address,  but  they  have  to
 spell  out  concrete  measures  in  clear
 detail  before  the  people.

 The  question  of  education  has  alto
 rightly  been  touched  upon  by  the
 President.  As  Shrimati  Indira  Gandh:
 told  a  conference  of  educationists  in
 Wardha  a  few  months  ago,  education
 need  not  be  confined  m  a  backward
 country  like  ours  to  the  traditional
 schools  or  conventional  schools  and
 colleges  but  it  should  also  begin  in
 the  farms  and  factories.  That  means
 changing  our  whole  concept  of  edu-
 cation  and  imparting  a  new  vigour  to
 it,  because  without  education  and
 without  skills  and  without  technology,
 this  country  just  cannot  progress.

 Before  I  deal  with  other  questions,
 I  would  like  to  deal  with  a  major  po-
 litical  question  that  is  engaging  the
 attention  of  the  people,  namely  the
 question  of  violence  and  disorder  let
 loose  in  a  part  of  our  country.  It  is
 really  unfortunate  and  tragic  that  our
 difficulties  or  the  sentiments  of  a
 section  of  the  people,  however  legi-
 timate  they  might  be,  are  sought  to  be
 used  for  sectarian  and  partisan  ends.
 It  is  disgustingly  shameful  that  a
 section  of  gentlemen  sitting  on  the
 other  side  should  go  on  using  the  sen-
 timents  of  people  of  Andhra  in  an
 effort  to  revive  the  grand  alliance
 which  was  buried  nine  fathoms  deep
 by  the  people  of  this  country,  and  also
 using  the  general  atmosphere  of  dis-
 appointment  in  this  country...

 ao
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 SHRI  ATAL  BIHARI  VAJPAYEE:
 If  it  is  burried  so  deep,  how  can  it  be
 revived?

 SHRI  K.  P.  UNNIKRISHNAN:  Vio-
 lence  had  been  let  loose  by  the  distin-
 guished  followers  of  the  great  leadcis
 Shri  Atal  Bihari  Vajpayee  and  Shr:
 Piloo  Mody  ang  others.  It  is  dis-
 gustingly  shameful  that  a  man  like
 Shri  Latchanna  should  talk  of  seces-
 sion;  and  a  follower  of  Shri  Piloo
 Mody  whose  massive  presence  is  ab-
 sent  here  today  in  the  House,  says
 that  he  will  get  fleets  from  foreign
 countries  to  help  and  build  up  an
 independent  Andhra!  I  do  not  know
 how  this  Government  can  keep  quiet
 when  a  State  is  set  on  fire  deliberately
 Shri  Piloo  Mody  who  is  not  present
 here  today  is  busy  setting  Andhra  on
 fire.  We  find  from  the  reports  yester-
 day  that  “No  reason  to  stop  agita-
 tions,”  says  Piloo  Mody.  It  is  a  com-
 bination  of  all  the  right  reactionary
 forces...

 SHRI  ATAL  BIHARI  VAJPAYEE:
 Nonsense.

 SHRI  K.  P.  UNNIKRISHNAN:  Shri
 Atal  Bihari  Vajpayee  may  protest.
 But  country-made  bombs  were  recov-
 ered  from  the  houses  of  his  follow-
 ers...

 SHRI  ATAL  BIHARI  VAJPAYEE:
 That  is  wrong.

 SHRI  K.  P.  UNNIKRISHNAN:  Who
 is  Yagnanarayan?....

 SHRI  ATAL  BIHARI  VAJPAYEE:
 It  is  all  police  frame-up.  Let  us  have
 an  independent  inquiry.

 SHRI  K.  P.  UNNIKRISHNAN:  It
 is  not  a  police  frame-up.  Let  him  not
 protest  too  much.  We  shall  bring
 forward  evidence.

 They  are  fanning  out  in  different
 senas  and  setting  the  whole  State
 aflame.  I  want  to  warn  this  House
 and  the  country  that  if  we  succum®>  to
 the  forces  of  separatism  in  Andhra
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 today,  whatever  be  the  political  cause,
 that  will  be  disastrous  not  only  for
 Andhra  and  Telengana  but  also  for
 the  whole  country,  and  we  shall  not
 succumb  to  this.  We  shall  never  suc-
 cumb  to  the  violent  methods  used  by
 friends  of  the  Opposition,  whether  it
 be  Shnm  Atal  Bihar:  Vajpayee  or  Shn
 Piloo  Mody.  We  shall  never  succumb
 and  we  would  rather  not.

 When  the  Prime  Minister  referred
 to  this  and  said  that  if  she  was  stand-
 ing  in  the  way,  she  would  easily  quit,
 Shri  Piloo  Mody  had  the  temerity  to
 ridicule  her  by  saying  ‘When  have
 the  Nehrus  resigned?’  I  would  like
 to  point  out  that  the  Nehrus  have
 resigned  and  have  done  many  more
 things.  The  whole  country  knows
 it.  Even  his  mentor  the  late  Raja-
 gopalachari  had  said  that  the  position
 of  Nehru  was  not  only  that  of  Laksh-
 mana  in  our  national  legend  but  of
 that  of  Rama  and  Lakshmana  combin-
 ed.  When  my  hon.  friends  were  idling
 in  the  secured  comforts  of  the  bunga-
 lows  at  Cumbala  Hills  or  Malabar
 Hul,  Jawaharlal  Nehru  was  the  cap-
 tain  of  our  struggle.  This  man  has
 the  temerity  to  go  and  tell  the  pes-
 ple  of  Andhra  to  launch  an  anti-Indira
 tirade.  If  he  ig  going  to  launch  on  an
 anti-Congress  trade,  we  are  prepared
 to  accept  the  challenge.  We  will  ac-
 cept  it  not  only  in  Andhra,  but  every-
 where  in  the  country.  They  may  do,
 do  it  independently  or  with  the  sup-
 port  of  people  like  Shri  A.  K.  Gopa-
 Jan.

 SHRI  K.  S.  CHAVDA
 With  the  help  of  CRP.

 (Patan):

 SHRI  ATAL  BIHARI  VAJPAYEE:
 And  the  Army.

 SHRI  K.  P.  UNNIKRISHNAN:  I
 just  cannot  understand  this  campaign.
 I  cannot  call  it  a  kind  of  linguistic
 campaign.  It  is  a  kind  of  frenzy  let
 loose  by  people  who  have  lost  their
 fight.

 In  their  interests,  their  bus  trans-
 port  interests,  their  lands.  These  are
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 forces  at  work  there.  I  would  like  to
 differentiate  these  forces  from  the
 forces  which  we  saw  during  the  Sam-
 yukta  Maharashtra  agitation.  During
 the  height  of  that  agitation,  our  distin-
 guished  leader,  the  Finance  Minister,
 Shri  Chavan,  had  said:  ‘If  I  had  te
 choose  between  Jawaharlal  Nehru  and
 Samyukta  Maharashtra,  I  will  choose
 Jawaharlal  Nehru’.

 AN  HON.  MEMBER:  What  a  shame!
 SHRI  K.  P.  UNNIKRISHNAN:  It  is

 not  a  shame.
 SHRI  G.  VISWANATHAN:  The

 Finance  Minister,  Shri  Chavan,  ugreed
 to  bifurcation.

 SHRI  K.  P.  UNNIKRISHNAN:  I
 am  confident  that  if  the  people  of
 Andhra  have  to  choose  between  this
 country,  between  the  national  inter-
 ests  of  this  country  and  their  aspira-
 tions,  however  legitimate  might  be
 their  grievances  or  aspirations,  they
 will  choose  the  former.  We  will
 never  succumb  and  we  will  fight  it
 out,

 Shri  A.  K.  Gopalan,  for  whom  I
 have  great  respect,  is  sitting  over
 there  quietly.  A  leader  of  our  na-
 tional  movement  in  Kerala,  he  is  now
 threatening  an  ‘Anhdra  model’  strug-
 gle  in  Kerala.  One  of  his  followers
 went  a  step  ahead  and  said  ‘We  will
 have  it  on  the  Vietnam  model’.  Do
 they  understand  what  is  going  on
 Vietnam  or  what  went  on  there?  This
 revolutionary  party  which  makes  such
 tall  claims  and  unashamedly  they
 have  joined  hands  with  the  Jan  Sangh
 and  the  Kerala  Congress,  a  party  of
 planter  lobbies.  This  is  the  emerging
 pattern,  a  new  political  pattern  a  re-
 vived  grand  alliance.  We  shall  take
 care  of  it.  We  shall  look  after  it.  We
 shall  meet  their  challenge,  if  neces-
 sary,  anywhere.

 SHRI  MADHU  DANDAVATE:
 (Rajapur):  Just  a  clarification.

 MR.  DEPUTY-SPEAKER:  Order,
 order.

 SHRI  K.  P.  UNNIKRISHNAW:  IT  do
 not  submit.  It  is  for  the  Chatr  to
 permit.
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 MR.  DEPUTY-SPEAKER:  It  is  not
 for  the  Member  to  give  permission.
 If  he  yields,  he  can  sit  down.

 SHRI  K.  P.  UNNIKRISHNAN:  All
 right.

 PROF.  MADHU  DANDAVATE:
 May  I  know  whether  the  choice  bet-
 ween  Pandit  Nehru  and  Samyukta
 Maharashtra  is  to  be  interpreted  as
 a  choice  between  national  interests
 and  some  other  interests  which  are
 against  them?

 SHRI  K.  P.  UNNIKRISHNAN:  १
 am  sorry  he  did  not  follow  me;  his
 friends  did  riot  let  me  proceed  un-
 interrupted  either.  I  am  sure  that  so
 far  as  the  people  of  Andhra  are  con-
 cerned,  when  it  comes  to  a  question
 of  legitimate  grievances,  even  if  there
 are  any,  and  the  overriding  interests
 of  the  Nation,  if  these  overriding  con-
 siderations  are  placed  before  them
 or  allowed  to  be  placed  before  them,
 they  wil]  accept  the  national  interest.
 It  is  the  business  of  this  House  to
 settle  that  because  :t  cannot  be  settled
 in  the  streets  of  Eluru,  Guntur  or  any-
 where  else  It  has  to  be  settled  by  this
 House  and  this  House  alone  through
 normal  democratic  processes.  But  I
 am  sorry  to  say  that  normal  democra-
 tic  processes,  even  voicing  of  differing
 sentiments,  is  not  permitted  in  Andhra
 Pradesh.  This  is  the  kind  of  move-
 ment  they  are  championing.  This  is
 what  they  call  as  a  popular  upsurge
 there.  There  may  be  grievances;  I  am
 quite  convinced  there  are  legittmate
 grievances.  But  I  would  pose  this
 question  before  Mr.  Vajpayee,  because
 they  were  talking  some  years  ago
 about  an  unitary  State  in  India.  (In-
 terruption)  Now  they  have  come  out
 with  a  suggestion  for  68  States,  I
 was  told.

 AN  HON.  MEMBER:  58  States;
 George  Fernandes.

 SHRI  K.  P.  UNNIKRISHNAN:  I
 do  not  know  who  has  manufactured
 50  or  68  States.  It  is  irrelevant.  The
 whole  point  is  that  from  their  earlier
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 emphasis  on  national  unity,  their  atii-
 tude  towards  the  sub-regional  forces
 have  fundamentally  changed  to  suit
 their  political  convenience.  That  is
 the  charge  I  am  making.  This  is  be-
 cause  your  mentors  abroad  as  well  as
 here,  as  I  said,  whose  interest  you
 represent  have  forced  you  to  accept
 it.  Now,  you  are  trying  to  exploit
 the  legitimate  feeling  of  a  large  sec-
 tion  of  the  people  in  Andhra  Pradesh.
 We  are  prepared  to  face  it  politically.

 SHRI  ATAL  BIHARI  VAJPAYEE:
 Not  by  the  CRP.

 SHRI  K.  P.  UNNIKRISHNAN:  Not
 the  CRP  or  anybody.  But  we  have
 to  keep  up  the  functions  of  this  Gov-
 ernment.  I  am  not  competent  to  speak
 on  behalf  of  the  Government,  but  as
 a  party  I  can  say  we  shall  not  abdi-
 cate  the  functions  of  this  Government
 as  long  as  this  Government  is  there.
 If  it  is  necessary  to  use  the  CRP,  the
 CRP  has  got  to  be  used  (Interrup-
 tion).

 SHRI  ATAL  BIHARI  VAJPAVEE:
 To  molest  the  people.  In  Vijayawada,
 people  have  been  molested.  Are  you
 supporting  it?  (Interruption)

 SHRI  K,  P.  UNNIKRISHNAN:  I
 do  not.  Mr.  Vajpayee  who  has  risen
 in  eloquent  defence  of  the  people,  the
 innocent  victims  if  there  were  ony,
 has  not  issueq  a  word  of  condemna-
 tion  when  violence  was  let  loose  and
 Fascist  terror  was  let  loose  and  coun-
 ter-offensive  was  let  loose  in  Andhra
 Pradesh.  Now,  it  does  not  lie  in  his
 mouth  to  come  here  and  say  that
 there  are  innocent  victims.  (Inter-
 ruption)  I  do  not  expect  it  from
 a  man  of  a  national  stature  like  that
 of  Mr.  Vajpayee.

 I  do  not  want  to  enter  into  the
 merits  and  demerits  of  this  question.
 But  all  that  I  would  emphasise  and
 gay  again  and  again  is  that  this  ques-
 tion  has  to  be  democratically  solved;
 this  question  has  to  be  solved  in  this
 House;  this  question  has  to  be  solved
 and  permitted  to  be  solved  in  the  nor-
 mal  democratic  processes,  and  any
 attempt  at  terror  and  intimidation
 and  violence  which  have  been  the
 hallmark  of  this  campaigy  m  Andhra
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 Pradesh  hag  to  be  fought,  and  I  hope the  Prime  Minister  and  the  Govern-
 ment  of  India  will  fight  it  ruthlessly
 and  effectively.

 Before  I  conclude,  I  would  say,  as
 the  President  hag  referred  to  a  num-
 ber  of  questions  and  international
 questions  also—he  has  referred  to  the
 question  of  accord  with  Pakistan,  the
 Simla  agreement  and  other  questions—
 the  question  of  bilateralism  which  up
 to  a  point  has  triumphed  in  the  Simle
 agreement,  I  hope,  will  ‘be  given  a
 fair  trial  and  allowed  to  succeed  not
 only  with  regard  to  our  relations  with
 Pakistan;  I  also  hope,  as  the  Presi-
 dent  has  hoped,  that  China  would
 improve  her  relations  with  us,  because
 our  whole  approach  has  been  of  peace
 in  the  sub-continent,  because  unles:
 there  is  peace  in  the  sub-continent,
 the  vast  problems  of  poverty,  of  illt-
 teracy,  filth  and  squalor,  not  only  m
 thid  country  but  in  Pakistan  and
 Bangla  Desh  as  well  can  never  be
 resolved.  So,  the  question  of  peace
 is  of  vital  significance  for  us,  and  I
 hope  they  will  also  reciprocate  it.

 MR  DEPUTY-SPEAKER:  Motion
 moved:

 ‘That  the  Members  of  Lok  Sabha
 assembled  in  the  Session  are  deep-
 ly  grateful  to  the  President  for  the
 Address  which  he  has  been  pleased
 to  deliver  to  both  Houses  of
 Parllament  assembled  together  on
 the  9th  February,  973’.  There  is
 a  large  number  of  amendments  to
 this  motion:  as  many  as  4ll.
 SHRI  DINEN  BHATTACHARYYA

 (Searmpore):  Some  were  given  to-
 day  also.

 MR.  DEPUTY-SPEAKER:  That  is
 the  number  I  have  with  me.  (Inter-
 ruption)  Order  please

 SHRI  DINEN  BHATTACHARYYA:
 All  the  amendments  received  up  to  I2
 O’clock.

 MR.  DEPUTY-SPEAKER:  I  am
 mentioning  the  amendments  which
 are  before  me.  Members  present  in

 the  House  who  desire  to  move  thelr
 amendments,  may  send  to  the  Table
 within  5  minutes  the  serial  number
 of  the  Amendments  they  would  like
 to  move.
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 SHRI  ATAL  BIHARI  VAJPAYEE
 (Gwalior):  I  beg  to  move:

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:-—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  a  definite
 tume-bound  ‘programme  to  eradicate
 unemployment.”  (i)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  effective  steps
 planned  to  eliminate  black-money
 m  the  country.”  (2)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely'—

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  announce-
 ment  of  immediate  grant  of  333  per
 cent,  as  bonus  to  all  Government
 employees.”  (3)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:--

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  of  launching
 without  delay  a  massive  rural  works
 programme  particularly  in  drought
 affected  areas  in  such  a  way  as  to
 create  permanent  national  assets
 and  to  ensure  drinking  water  to
 every  village  within  a  specified  pe-
 riod”  (4)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  immediate’
 re-distribution  of  surplus  and  cul-
 tivable  waste-lands  with  priority!
 to  landless  persons  among  the  Sche-
 duled  Castes,  Scheduled  Tribes  and
 Ex-soldiers,  with  special  agencies  to\,
 cater  to  their  financial  require-|
 ments.  (5)
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 That  at  the  end  of  the  motion,  ihe
 following  be  added,  namely:—
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 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  reserva-
 tion  of  production  of  most  of  consu-
 mer  goods  for  cottage  and  small  in-
 dustiies”  (6)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  failure  of
 the  Government  in  meeting  even  the
 minimum  demand  of  power  tor
 agricultural  and  industrial  require-
 ments  m  various  parts  of  the  coun-
 try.”  (7)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  for
 drastic  cut  in  Government's  unpro-
 ductive  spending  and  practice  of
 austerity  at  the  highest  official
 levels  as  a  means  to  checking  cons-
 picuous  consumption.”  (8)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 thon  in  the  Address  of  the  need  for
 a  round  table  conference  of  all  eco-
 nomic  interest  to  formulate  national
 policies  on  employment,  prices,  pro-
 ductivity  and  income.”  (9)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  for
 starting  Financial  Consultation  Ser-
 vice  in  the  nationalised  banks.”  (0)

 “That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  for
 comprehensive  insurance  plan  for
 crops  and  cattle.”  (Il)
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 That  at  the  end  of  the  motion  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  intcrest-
 free  loans  to  small  farmers  irom
 Government  agencies,  repayable  in
 easy  instalments  after  five  years.”
 (12)
 That  at  the  end  of  the  motion,  the

 following  be  added  namely:—
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  of  equality  in
 wages  for  equal  work  between  wo-
 men  and  men  mm  all  sectors.”  (13)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  of  distress  over
 increasing  corruption  at  high  levels
 in  the  Central  and  State  Govern-
 ments.”  (14)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  of  appointment
 of  a  second  States  Reorganisation
 Commission  which  should  examine
 various  demands  for  the  creation  of
 separate  States  in  the  best  interests
 of  the  nation  keeping  in  view  con-
 siderations  of  economic  developronent
 and  administrative  convenience-—
 decisions  of  the  Commission  bejng
 binding  on  the  Government.”  (15)

 That  at  the  end  of  the  motion,  the
 following  be  added  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  immediate
 abrogation  of  article  370  of  the
 Constitution  to  bring  Jammu  and
 Kashmir  State  at  par  with  other
 States  of  the  country.”  (16)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  extra-
 ordinary  delay  in  passing  the  Lok-
 pel  and  Lokayuktas  Bill”.  an
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  announce-
 ment  ending  the  State  of  emergen-
 ey.”  (18)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no  mer

 tion  in  the  Address  of  conversion
 sales  tax  into  excise  duty.”  (i9)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  appoint-
 ment  of  a  permanent  Finance  Com-
 mission  to  solve  the  question  of
 financial  allocation  between  the
 Centre  and  States  on  a_  stable
 basis.”  (20)

 SHRI  S.  M.  BANERJEE  (Kanpur):
 I  beg  to  move:—

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  mention  anything  about  the
 Government’s  determination  to  re-
 duce  the  prices  of  essential  commo-
 dities  by  giving  deterrent  punish-
 ments  to  hoarders  and  black-mar-
 keteers:  taking-over  of  the  mono-
 poly  houses  and  taking  effective
 steps  for  unearthing  black  money.”
 (21)

 करी  के  ० एम०  सधुकर  (केसरिया)  .  मैं

 प्रस्ताव  करता  हूं

 कि  प्रस्ताव  के  श्रन्त  मे  यह  जोड़ा  जाये,

 अर्थात्‌  :-८

 “परन्तु  खद  हूं  कि  विकास  के  पूंजीवादी
 मांगे  को  छोड़कर  गैर  पजीवादी
 माग  पर  चलने  की  नीति  की

 झावश्यकता  का  भभिभाषण  में  कोई

 उल्लेख  नहीं  है  Y  (22)
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 ली  के)  एम०  मधूकर]

 कि  श्रस्ताव  के  श्रत्त  में  यह  जोड़ा  जाये,

 भ्र्थातू

 “परन्तु  खेद  है  कि  देश  के  75  पूजी-
 वादियों  के  हाथो  से  प्राथिक  सत्ता
 छीनने  की  प्रावश्यकता  का  श्रभि-
 भाषण  में  कोई  उल्लेख  नही  है  t

 (23)
 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,

 भर्थात्‌  a

 “परन्तु  खद  है  कि  देश  के  एकाधिकार-
 वादी  प्रतिष्ठानों  के  राष्ट्रीयकरण
 का  प्रभिभाषण  मे  कोई  उल्नेख

 नही  है  ra  (24)
 $ि  प्रस्ताव  के  श्रन्त  मे  यह  जोडा  जाये,

 भ्र्थात्‌  Seeme

 “परन्तु  खेद  है  कि  अभिभाषण  में
 जीवन  यापन  की  झावश्यक  वस्तुश्रो
 की  मूल्य  वृद्धि  को  रोकने  तथा  उसमे
 कमी  करने  के  सम्बन्ध  में  किसी
 कारगर  कदम  का  कोई  उल्लेख  नदी

 हैं  Fd  (25)
 कि  प्रस्ताव  के  श्रन्त  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खेद  है  कि  श्रभिभाषण  मे  खाद्यान्न
 चीनी,  खाने  के  तेल  और  तस्त्र  के
 थोक  व्यापार  का  अ्रबिलमा  सर-
 कार  द्वारा  अपने  हाथ  मे  लिये  जाने
 का  कोई  उल्लेख  नही  है  "  (26)

 कि  स्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌

 “परलु  खेद  है  कि  केन्द्रीय  सरकार  के
 लगभग  30  लाख  कर्मेचारियों  के
 लिये  गठित  तृतीय  वेतन  श्रायोग
 की  रिपोर्ट  के  प्रकाशन  में  हो  रहे
 बिलम्ब  का  भ्रसिभाषण  में  कोई
 उल्लेख  नहीं  है  "  (27)
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 कि  प्रस्ताव  के  भन्त  में  यह  जोड़ा  जाये,

 अर्थात्‌

 “परन्तु  खद  है  कि  भ्रभिभाषण  मे

 रेलव  डाकतार,  रक्षा  प्रतिष्ठानो,
 नागर  विमानन,  रिज  बैंक,
 बीमा,  ग्रस्पतालो,  नगर  निममो,
 नगर  पालिकाओं,  जिला  बोडों
 और  विश्वविधालयो  के  कर्म-
 चारियो  को  बोनस  देने  के  सम्बन्ध
 में  कोई  उल्लेख  नहीं  है  "(  28)

 कि  प्रस्ताव  के  भ्रन्त  मे  यह  जोड़ा  जाये,
 ा

 “परन्तु  खद  है  कि  भ्रभिभाषण  में
 झ्रावश्यकता  पर  प्राधारित  न्यून-
 तम  वेतन  का  कोई  उल्लेख  नहीं
 @  0’  (29)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा।  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  न्यूत्नतम  राष्ट्रीय
 बेतन  250  रुपये  प्रतिमाह  निर्धा-
 रित  करने  का  अभिभाषण  में
 कोई  उल्लेख  नहीं  है  ।”  (30)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोडा  जाये,
 झर्थात्‌

 “परन्तु  खेद  है  कि  मजदूरों  एवं  कर्म-
 चारियों  की  हडतालो  पर  किसी  भी
 प्रकार  का  प्रतिबन्ध  नहीं  लगाने
 के  निर्णय  का  अभिभाषण  में  कोई
 उल्लेख  नहीं  है  ।”  (31)

 कि  प्रस्ताव  के  शझन्त  में  यह  जोडा  जाये,
 पर्थात्‌  —

 “परन्तु  खेद  है  कि  सरकार  की  मजदूर-
 विरोधी  नीति  में  परिवर्तन  करने
 का  अभिभाषण  मे  कोई  उल्लेख

 नहीं  है  v  (32)
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 कि  अस्ताव  के  श्न्त  %  बहु  जोड़ा  जाये,

 भ्र्धात्‌  :--

 “परन्तु  खद  है  कि  अभिन्ना  ण  में

 बढ़ती  हुई  बेरोजगारी  को  समाप्त
 करने  के  लिये  कोई  प्रभावकारी
 कदम  उठाने  का  कोई  उल्लेख

 नहीं  है  "  (33)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोडा  जाये,
 भर्थात्‌  —

 परन्तु  खद  है  कि  अभिभाषण  में

 मजदूरों  के  जीवन-स्तर  को  ऊंचा
 उठाने  के  लिये  किसी  ठोष  कदम
 का  कोई  उल्लेख  नहीं  है  v  (34) )

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 ग्र्थात्‌  —

 परन्तु  खेद  है  कि  मजदूरों  के
 बतन  तथा  दूसरी  सुख-सुविधाओं
 को  बढ़ाने  की  दिशा  में  किसी

 कार्यवाही  का  अभिभाषण  में  कोई

 (उल्लेख  नही  है।'  (35)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 श्र्थात्‌

 “परन्तु  खद  है  कि  श्रम-कानूनों  को
 सख्ती  के  साथ  लागू  करने  का
 भ्रभिभाषण  में  कोई  उल्लेख  नहीं

 "  (36)

 कि  प्रस्ताव  के  झन्त  में  यह  जोड़ा  जाये,

 भ्र्यात्‌  _—

 “बरन्तु  खेद  है  कि  पूंजीपतियों  को

 श्षम-कानूनों  का  उल्लंघन  करने

 पर  सजा  देने  को  झ्रावश्यकता  का

 झ्रभिभाषण  में  कोई  उल्लेख  नहीं

 है  ay  (37)

 Address
 कि  प्रस्ताव  के  श्रन्त  में  यह  जोड़ा  जाये,

 अर्थात्‌  —

 “परन्तु  खेद  है  कि  अ्रमिकों  एवं
 किसानों  के  भ्रान्दोलनों  को  दबाने
 में  पुलिस  का  प्रयोग  रोकने  की
 आवश्यकता  का  अभिभाषण  में
 कोई  उल्लेख  नहीं  है  ”  (38)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  :--

 “परन्तु  खेद  है  कि  सरकारी  व्यवस्था
 पर  नौकरशाहों  का  नियंत्रण  समाप्त
 करने  में  सरकार  की  प्रसफलता  का
 अभिभाषण  में  कोई  उल्लेख  नहीं
 है  v  (39)

 कि  प्रस्ताव  के  झन्त  में  यह  जोड़ा  जाये,

 भ्र्थात्‌  —

 “परन्तु  खेद  है  कि  राष्ट्रीय  जीवन  में
 व्याप्त  घूसखोरी  एवं  भ्रष्टाचार
 का  उन्मूलन  करने  की  आाव-
 श्यकता  का  अभिभाषण  में  कोई
 उल्लेख  नहीं  है  Y  (40)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 अर्थात्‌  —

 “परन्तु  खद  है  कि  छात्नो  में  बढ़ते  हुये
 असन्तोष  को  द्र  करने  के  लिये

 कोई  प्रभावकारी  कदम  उठाने  का

 अभिभाषण  में  कोई  उल्लेख  नहीं

 है  ।”  (41

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,

 अर्थात्‌  —

 “परन्तु  खेद  है  कि  शिक्षा  का  राष्ट्रीय
 स्वरूप  निर्धारित  करने  का  अभि-

 भाषण  में  कोई  उल्लेख  नहीं

 है  Y  (42)
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 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,
 झर्वात्‌  —

 “परन्तु  खेद  है  कि  राष्ट्रीय  एकता
 को  सुद्रढ़  करने  के  लिये  देश  भर
 में  स्कलों  एवं  कालेजों  में  समान

 पाठयक्रम  निर्धारित  करने  की
 झ्रावश्यकता  का  पभ्रभिभाषण  में
 कोई  उल्लेख  नहीं  है  v  (43)

 कि  प्रस्ताव  के  श्र्न्त  मे  यह  जोड़ा  जागे,
 श्र्थात्‌  —

 “परन्तु  खेद  है  कि  समाज  में  से  जातिवाद,
 सम्प्रदायवाद,  प्रतिवाद  तथा  दूसरे
 संकुचित  एवं  रूढिवादी  विचारों
 का  अन्त  करने  के  लिये  ठोस
 कदम  उठाने  की  शझ्रावश्यकता  का
 झभिभाषण  मे  कोई  उल्लेख  नहीं
 है  (44)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,

 भ्र्थात्‌  —

 “परन्तु  खेद  है  कि  साम्प्रदायिक  संग-
 ठनों  एवं  साम्प्रदायिकतावादी  प्रचार
 पर  रोक  लगाने  की  झ्रावश्यकता  का
 अभिभाषण  में  कोई  उल्लेख  नहीं
 है  "  (45)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 भर्यात्‌ू  —

 “परन्तु  खेद  है  कि  स्वतन्त्नता-सेवानियों
 को  ग्रथाशोत्र  पेंशन  देने  की  भाव-
 इ्यकता  काझ्रविभाषण  में  कोई
 उल्लेख  नहीं  है  y  (46)

 शी  प्रटल  बिहारी  वाजपेयी  (ग्वा-
 लियर)  :  मैं  प्रस्ताव  करता  हूं  :

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,
 भर्थात

 “प्रन्दु  खेद  है  कि  भ्रभिभाषण  में
 दनिक  जीवन  की  भ्रावश्यकताभों
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 की  पूति  के  लिग्रे  जरूरी  उपभोक्ता
 सामग्री  की  निरन्तर  बढ़ती  हुई
 कीमतों  के  सम्बन्ध  में  सरकार  की
 नीतियों  की  लगातार  भ्रसफलता
 का  कोई  उल्लेख  नहीं  है  ve  (47):

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अ्रभिभाषण  में

 तृतीय  वेतन  आयोग  के  प्रतिवेदन
 के  शीघ्र  प्रस्तुतीकरण  में  सरकार
 की  विफलताओों  का  उल्लेख  नही
 किया  गया  है  vr  (  48)

 कि  प्रस्ताव  के  श्रन्त  में  यह  जोड़ा  जाये,
 श्र्थात

 “परन्तु  खेद  है  कि  श्रभिभाषण  में
 श्रान्श्र  और  तेलंगाना  के  लिये

 पृथक  राज्यों  के  निर्माण  की  घोषणा

 नहीं  की  गई  है  v  (49)

 कि  प्रस्ताव  के  श्रन्त  में  यह  जोड़ा  जाये,

 अर्थात  —

 “परन्तु  खेद  है  कि  भभिभाषण  में

 महाराष्ट्र,  राजस्थान,  गुजरात
 मैसूर  तथा  देश  के  अन्य  भागों
 के  झनेक  क्षेत्रों  में  सूखे  की  स्थिति
 तथा  खाद्यान्न  के  भत्यन्त  भ्रभाव
 की  स्थिति  में  पश्‌  धन  की  विशाल

 हाति  और  व्यापक  भुखमरी  के
 संदर्भ  मे  सरकारी  नियोजन  की
 विफलता  का  उल्लेख  नही  है  y

 (50)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,
 अर्थात  :—

 “परन्तु  लेद  है  कि  भ्रभिभाषण  में
 रबी  की  फसल  में  प्रचुर  उत्पादन  के
 लिये  चलाये  गये  विशेष  सरकारी
 अभियान  की  निराशाजनक  विफलता
 की  चर्चा  नहीं  की  गई  &  (st)
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 कि  प्रस्ताव  में  प्रस्त  मे  यह  जोडा  जाये,
 भर्थात  —

 “परन्तु  खेद  है  कि  अ्रभिभाषण  में
 झारथिक  जडला  तथा  विकास  गति
 में  तीब्र  गिरावट  की  कारणीभूत
 सरकारी  नीतियों  का  कोई  उल्लेख

 नहीं  है  "  (52)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  प्रभिभाषण  मे,
 ग्रामीण  क्षत्रा  तथा  शिक्षित  लोगो
 में  बटती  हुई  बेराजगारी  के  सम्बन्ध
 में  सरकार  की  किस्तव्य-विमढता
 का  काई  उतस  नही  है  tv  (53)

 कि  प्रस्ताव  के  अन्त  मे  यह  जांडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  ग्रभिभाषण  में  काम
 के  अधिकार  क  संविधान  के  मृत
 झधिवारां  म  सम्मिलित  करन  की
 घोषणा  नहीं  की  गई  है  ।  (54)

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,
 श्र्यात

 “परन्तु  खेद  है  कि  अभिभाषण  में  सारे
 देश  में,  विशेषतया  हरियाणा  व
 राजस्थान  ग्रादि  में  शिक्षक्रा  के
 बेतत  व  भ्रन्य  संवा-सुविधाञओरों
 की  दुरावस्था  से  उत्पन्न  शिक्षा
 जगत  में  व्याप्त  भ्रराजकता  की
 ग़म्भीरता  का  उल्लेख  नहीं  किया
 गया  है  ra  (55)

 कि  प्रस्ताव  के  ग्रन्त  में  यह  जोडा  जाये,
 भर्थात

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में

 तुर्की  मे  श्रीमद्भगवत्गीता  व
 उपनिषदों  आदि  ग्रन्थी  पर  लगाये

 3345  LS.—I2
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 गये  प्रतिवस्धों  पर  गहरा  क्षोभ
 प्रकट  नही  किया  गया  है  (56)
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 कि  प्र-ताव  के  श्रग्त  मे  यह  जोंडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में
 व्यापक  सिचाई  थोजनाशा,  लघू
 उद्योगों  तथा  सतुलित  झ्राणविक
 प्रोद्योगिकी  के  पक्ष  में  पचम
 पंचवर्षीय  याजना  के  अन्तर्गत  पूजी
 निवेण  की  प्राथमिक्ताश्ो  के  पूर्ण
 बदल  की  आवश्यकता  का  उत्नेख
 नहीं  है  v  (57)

 Bo  लक्ष्मीनारायण  पाडेय  (मदसौर)
 मैं  प्रस्ताव  करता  हू

 कि  प्रस्ताव  के  अन्त  में  यह  जाडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  में
 अनाज  के  भ्रभाव  से  त्रस्त  जनता  का
 राहत  पहुचाने  हेतु  काई  प्रभावी
 कदम  उठाने  के  बारे  मे  कोई  उल्लेख

 नहीं  है  Vv  (58)

 कि  प्रस्ताव  क  अन्त  मे  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 झ्रनाज  के  थांक  यापार  के  राष्ट्रीय-
 करण  की  गलत  नीति  का  खड़न

 नहा  किया  गया  है  ।  (5५)

 कि  प्रस्ताव  के  श्रन्त  मे  यह  जाडा  जाये,
 ग्रथात

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 बेरोजगारी  की  समस्या  को,
 जिसमे  शिक्षित  बेरोजगार  भी

 सम्मिलित  है,  प्रभावी  ढग  से  हल
 करते  की  कोई  निश्चित  घोषणा

 नहीं  की  गई  है।  (60)
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 पूडि०  खककीनारायल  बरहेव।

 कि  प्रस्ताव  के  श्स्त  ें  यह  जोड़ा  जाये,
 अर्थात  —_—

 “परन्तु  खेद  है  कि  प्रभिभाषण  में  भत्य-
 धिक  महगाई  एबं  उपभोक्ता

 वस्तुओझो  के  अमात्र  से  ग्रस्त  जन-
 साधारण  को  राहत  देने  के  बारे  में
 निश्चित  नीति  की  घोषणा  नही
 की  गई  2  i”  (61)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  में  सभी
 कर्मचारियों  को  बोनस  देने  के  बारे
 में  कोई  उल्लेख  नही  है  v  (62)

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,
 अ्र्थात

 “परन्तु  खेद  है  कि  अभिभाषण  में
 मताधिकार  की  आयु  is  ad
 करने  के  बार  में  कोई  उल्लेख

 नहीं  है  ।  (63)
 PROF  MADHU

 (Rajapur):  I  beg  to  move
 That  at  the  end  of  the  motion  the

 following  be  added,  namely’-—
 “but  regret  that  there  is  no  men-

 tion  m  the  Address  of  the  need  to
 replace  the  existing  monopoly-or:ent-

 socialist ed  mixed  economy  by
 economy.”  (64)

 That  at  the  end  of  the  motun,  the
 following  be  added,  namely

 “but  regret  that  there  is  no  men-
 tion  of  the  need  to  introduce  steps
 like  demonetisation  to  unearth  the
 black  money  in  the  country”  (65)

 That  at  the  end  ct  the  motion,  the
 following  be  added,  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  address  of  the  need  to  tap
 the  resources  from  the  agricultural
 rich  for  the  developmental  activities
 through  necessary  taxation  (66)
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 That  at  the  end  of  the  moticn,  the
 following  be  added,  namely  :-—

 “but  regret  that  there  is  no  man-
 tion  in  the  Address  of  the  need  to
 build  a  sound  and  radical  policy
 frame  as  a  basis  of  the  Fifth  Plan
 Approach  (67)

 That  at  the  end  of  the  moticn,  the
 following  be  added,  namely

 ‘but  regret  that  there  is  no  men-
 tion  mm  the  Address  of  the  need  to
 end  discrimination  among  the
 various  categories  of  employees  in
 the  applicati.in  of  the  Payment  of
 Bonus  Act’  (68)

 That  at  the  end  of  the  motion,  the
 tollowing  be  auded,  namely

 “hut  regret  that  there  is  no  men-
 tien  in  the  Address  of  the  need  to
 publish  the  Pay  Commissions  Re
 port  without  any  further  delay  ‘'/69)

 That  at  the  end  cf  the  Motion,  the
 Jollowing  be  added  namely

 ‘but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  to
 improve  and  revise  the  norms  of
 efficiency  management  and  account-
 ability  of  the  Public  Sector  so  as  to
 impr:  ve  its  image  and  performance.”
 (70)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “bat  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  to
 revise  the  norms  of  Central  assis-
 tance  to  drought  affected  areas  of
 the  ccuntry  and  also  reorient  the
 existing  Famine  (08९  a  (71)

 That  at  the  end  of  the  motion,  the
 following  be  added  namely.—

 “but  regret  that  there  ig  no  men-
 tion  in  the  Address  of  the  need  to
 respond  to  the  democratically  ex-
 presed  wishes  of  the  people  of  the
 Andhta  Pradesh  for  the  bifurcation
 of  the  Andura  State."(72)
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 That  at  the  end  og  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  to
 introduce  effective  measures  tu
 eheck  the  rising  prices."'(73)

 That  at  the  end  of  the  motion  the
 following  be  added  namely

 “hut  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  tu

 rend  the  vacillating  attitude  of  the
 Government  in  the  implementation
 of  the  schemes  hke  West  Cvast  Raul-
 way  and  other  raiway  project,
 which  provide  the  infra-structure
 for  the  development  ७  backward
 areas  "OT4)

 SHRI  P  G
 {Ahmedabad  )

 MAVALANKAR
 I  beg  to  move

 That  ait  the  end  of  the  motion  the
 following  be  added  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  meaningful
 steps  to  be  taken  to  meet  the  in-
 creasing  student  unrest  in  the  coun-
 try”  (76)

 That  at  the  end  of  the  motion  th«
 ‘following  be  added,  namelv

 “but  regret  fhat  there  is  no  men-
 tion  of  necessary  measures  to  be
 taken  to  meet  fhe  rightful  demands
 of  the  youth  :n  terms  of  opportuni-
 thes  of  employment”  (77)

 That  at  the  end  of  the  motion
 following  be  added,  namely

 the

 “but  regret  that  there  i.  no  men-
 tion  of  firm  measures  te  be  taken  to
 check  ‘orthwith  malpractice,  m  ele-
 tions  and  the  need  for  correction  of
 electoral  rolls  etc”  (78)

 That  at  the  end  of  the  motion,  the
 following  be  added  namely

 “but  regret  that  there  is  no  men-
 tion  of  emphasis  on  the  urgent  need
 of  a  vlean  and  efficient  admunistra-
 tion  fu  the  whole  country”  (8)
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 That  at  the  end  of  the  m.tion  the
 following  be  added,  namely
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 “but  regret  that  there  is  no  men-
 tion  of  time  limit  by  which  the
 Prime  Minister  will  announce  her
 award  on  the  Narmada  issue  which
 is  of  national  importance  (82)

 That  at  the  end  of  the  noticn  the
 following  be  added  namely

 ‘but  regret  that  there  is  no  men-
 fion  of  the  galloping  rate  at  which
 the  human  sufferings  und  death  of
 cattle  is  taxing  place  in  the  drought
 affected  areas  of  the  country  and  the
 various  wavy  in  which  central  assis-
 tance  ig  to  be  made  available  to  the
 affected  ateas’  (83)

 That  at  the  end  of  the  m  tion
 following  be  uaded  namely

 the

 but  regret  that  there  is  no  men-
 thon  of  concrete  steps  for  bettering
 the  lving  cenditions  of  the  working
 classes  and  particularly  ot  the  need
 for  improvement  in  the  slums”
 (84)

 SHRI  P  K  DEO  (Kalahand)  I
 leg  to  move

 That  at  the  end  of  the  motion,  fhe
 following  be  added  namely

 but  regret  the  failure  to  check
 the  spirallmg  pres  of  essential
 commodities’  (85)

 That  at  the  end  of  the  motion  the
 followmg  be  added  namely

 but  regret  the  talure  to  check
 alarming  growth  of  un-employment.”
 (86)

 That  at  the  end  of  the  motion,  the
 {owing  be  added  namely

 “put  regret  the  failure  to  remove
 complete  stagnation  of  economic  and
 industrial  fronts”  (87)
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 That  at  the  end  of  the  motion,  the
 (Shr  2  De)

 following  be  added,  namely  —
 ti  th That  at  the  end  of  the  motion,  the

 “put  regret  the  failure  to  instal following  be  added,  namely  --—  ”
 “but  regret  the  falure  to  check  second  steel  plant  in  Orissa.”  (96)

 ne
 lawlessness  in  the  country  om

 SHRI  DASARATHA  DEB  (Tri-
 pura  East):  T  beg  to  move.

 That  the  end  of  the  motion,  the
 following  be  added,  namely.—

 “but  regret  the  fallure  to  augment
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 That  at  the  end  of  the  motion,  the
 tolowing  be  added,  namely

 the  inadequate  measures  to  relieve  “but  regret  that  there  is  no  men-
 the  people  suffermg  from  drought”  tion  m  the  Address  of  the  fatlure  of

 (89)  the  policies  to  arrest  the  rise  in
 prices  of  foodgrams  and  the  consu- That  at  the  end  of  the  motion,  the  mer  goods  required  to  meet  the  bare following  be  added,  namely  necessities  of  daily  life”  (97) “but  regret  the  delay  mm  submis-

 sion  of  the  Report  of  the  Pay  Com-  That  at  the  end  of  the  moticn  the
 mission.”  (90)  fullowmg  be  added,  namely
 That  at  the  end  of  the  motion,  the  ‘but  regret  that  there  i,  no  men-

 following  be  added,  namely  tron  in  the  Address  of  any  steps  to
 “but  regret  the  failure  to  check  be  taken  to  extend  net  work  of  irti-

 the  mass  kulangs  and  repression  hy  gation  facilities  to  the  severely
 the  Central  Reserve  Police  to  supress  drought  affected  areas"  (98)
 unanimous  and  popular  demand  of
 the  people  for  bifurcation  of  Andhra  That  at  the  end  cf  the  motion  the
 State.”  (91)  following  be  added,  namely

 That  at  the  end  of  the  motien,  the  ‘hut  regret  that  there  ts  no  men-
 following  be  added,  namely-—  tion  in  the  Acdress  of  the  futlure  of

 the  Government  to  protect  the  hves “but  regret  the  failure  to  check  and  properties  of  the  Scheduled defection  and  thus  scuttling  of  the  Castes  and  Scheduled  Tribes  who proper  functioning  of  Parhamentary  are  beng  burnt  alive  by  the  mis- Democracy  by  not  bringing  the  Anti-
 defection  Bill  as  unanimously  recom-
 mended  by  all  parties.”  (92)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:  —
 “but  regret  the  failure  to  enact

 the  Lokpal  and  Lokayuktas  Bills”
 (93)
 That  at  the  end  of  the  motion  the

 following  be  added,  namely  -—

 “but  regret  the  failure  to  get  out
 of  Court  settlement  cf  Krishna  Go-
 davari  inter-State  water  dispute.”  (94)

 That  at  the  end  of  the  motion,  the
 following  be  added  namely  :—

 “put  regret  the  failure  to  connect
 Jakhpura  to  Banspani  and  Talcher
 to  Rimlagarb  through  railway  lines
 in  Orissa.”  (95)

 creants  belonging  to  high  castes”
 (99)

 That  at  the  end  cf  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  mention  has
 heen  made  in  the  Address  of  the
 failure  of  Government  in  meeting
 the  challenge  of  the  drought  and
 acute  shortage  of  foodgrais  in
 Maharashtra,  Rajasthan,  Gujarat.
 Mysore,  Tripura  and  several  areas
 in  other  parts  of  the  country’  (J00¥
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely  -—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  of  the
 failure  to  protect  the  lives  of  50
 persons  of  Tripura  who  died  of  star
 vation  very  recently.”  101)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  taking  over
 of  wholesale  trade  in  foodgrains,
 sugar,  edible  cils,  cloth  and  other
 essential  commodities  without
 delay.”  (102)

 That  at  the  end  of  the  motion,  the
 .following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  failure  of
 the  Gcvernment  to  provide  economic
 rehabilitation  to  Zhumias  of  Tri-
 pura  even  after  the  25th  year  of  in-
 dependence.”  (i03)

 That  at  the  end  of  the  motion,  the
 ‘following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  of  the
 failure  in  demarcating  the  bounds-
 ries  of  the  existing  scheduled  areas
 of  Tripura  by  erecting  permanent
 pests  to  avoid  the  dispute  of  band
 between  tribals  and  non_  tribals.”
 (104)

 That  at  the  end  of  the  mvtion,  the
 “following  be  added,  namely:—

 “but  regret  that  no  mention  has
 been  made  in  the  Address  about  the
 introduction  of  the  Regional  Coun-
 cils  in  the  Tribal  belt  of  Tripura  and
 other  areas  where  ever  feasible.”

 (105)

 That  at  the  end  of  the  motion,  the

 ‘following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  failure  of
 the  Government  in  the  distribution
 of  land  among  the  pocr  and  landless
 peasants.”  (106)

 ‘That  at  the  end  of  the  motion,  the
 ‘following  be  added,  namely:—_

 “but  regret  that  there  is  no  men-
 “tion  in  ‘the  Address  of  the  intention

 of  the  Government  to  include

 ‘Nepali  language’  in  the  Eighth
 Schedule  to  the  Constitution.”  (107)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 ticn  in  the  Address  of  the  failure  to
 develop  a  script  for  Tripuri,  Santha!,
 Oraion,  Bhil  and  other  Tribal
 dialects  and  to  introduce  the  mother
 tongue  of  tribals  as  the  medium  of
 instruction  for  their  respective
 group.”  (108)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  failure  to
 restore  to  tribals  the  lands  which
 have  been  transferred  to  non-tribals
 illegally.”  (109)

 “hat  at  tne  end  of  the  motion,  the
 following  ve  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  failure  to
 fill  up  the  reserved  quota  of  jobs  for
 Scheduled  Castes  and  Scheduled
 Tribes  in  the  Government  offices.”
 (110)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “put  regret  that  no  mention  has
 been  made  in  the  Address  of  the
 delay  in  publishing  the  Report  of  the
 Third  Pay  Commission  constituted
 for  about  90  lakh  Central  Govern-
 ment  employees.”  (111)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  any  move  to
 form  Tribal  Development  Council
 for  the  Tribal  belt  of  Tripura.”  (112)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “but  regret  that  there  is  no  men-
 tion  in  the’  Address  that  no  restric-
 tion  whatsoever  will  be  imposed  on
 the  workers  and  employees  to  go  on
 strike.”  (113)
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 (Shri  Dasaratha  Deb]
 That  at  the  end  of  the  motion,  the

 foNowing  be  added,  namely  :—~
 ‘but  regret  that  no  mention  has

 been  made  in  the  Address  of  min:-
 mum  need-based  wages.”  ¢I4)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely  .-——

 “but  regret  that  there  3३  no  men-
 tion  m  the  Address  of  the  need  for
 ensuring  jobs  to  al]  unemploye:!
 people  of  the  country  particularly
 the  yeuth  of  urban  and  rural  arcas’
 (115)
 That  at  the  end  of  the  moticn,  the

 following  be  added  namely

 but  regret  that  there  ts  no  men-
 tion  m  the  Address  of  the  failure  ot
 the  Govrnment  to  ensure  the  mini
 mum  price  of  jute  and  cotton  etc
 to  the  growers  '  116)

 aft  सरजू  वाण्डेध  (गाजीपुर)  मैं

 प्रस्ताव  करता  है

 कि  प्रस्ताव  के  भरत  में  यह  जोडा  जाये,

 श्र्थात्‌

 “परन्तु  खेद  है  कि  ज़मीन  की  हृदबदी

 लागू  कर  श्रतिरिक्त  जमीन  को

 खेत-मज़दूरों  एज  गरीब  किसानों  के
 बीच  झ्धिलब  बाटने  की  झरांवश्यकता
 का  अभिभाषण  में  कोई  उल्लेख
 नहीं  है  "  (117)

 कि  प्रस्ताव  के  श्रत  में  मह  जोडा  जाये,
 अर्थात्‌  ee

 “बरन्तु  खेद  है  कि  पूरे  देश  के  लिए
 अ०  भा०  काग्रेस  कमेटी  द्वारा  गठित
 नौ  सदस्यों  वाली  कमेटी  के  भूमि
 हृदबंदी  करने  सबंधी  सुझावों  के
 आधार पर  जमीन  की  हृदबदी  करने
 की  आवश्यकता  का  भ्रभिभावण  मे
 कोई  उल्लेख  ही  किया  मया  है  r

 (118)
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 कि  प्रस्ताव  के  भ्रस्त  में  यह  जोश  जावे,
 प्र्थात्‌  core

 “परन्तु  खोंद  है  कि  प्रगतिशील  भूमि
 सुधार  का  विरोध्र  करने  बाले
 जमीकार  एवं  कुलक  तन्वो  के  विरुद्ध
 सतत  संघर्ष  चलाने  की  बात  का  कोई
 उल्लेख  नहीं  है  y  (119)

 कि  प्रस्ताव  के  श्म्त  मे  यह  जोड़ा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि,  सम्पूर्ण  देश  के  लिए
 ग्रखिल  भारतीय  क्रिसान  सभा  के
 सन्लावो  के  भ्राधार  पर  एक  प्रगति-
 शील  भूमि  हृदबदी  कानून  बनाने  की
 बात  का  अभिभाषण  में  काई  उल्लेख
 नही  किया  गया  है।  (120)

 कि  प्रस्ताव  के  झम्त  में  यह  जोड़ा  जाये,

 अर्थात्‌

 “परन्तु  खे द  है  क्रि  जमीन  से  किसानों  की
 ब्रेदखली  को  रोकने  के  लिए  कारगर
 कार्यवाही  करने  का  ग्रभिभाषण  मे
 कोई  उल्लेख  नही है ।”  (421)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 अर्थात्‌

 “परन्तु  खेंद  है  कि  मालगुजारी  ब्रथा  का
 अन्त  कर  कमश  बढ़ता  हुआ  भ्रायकर
 लगाने  की  श्रावश्यकता  का  भ्ि-
 भाषण  भें  कोई  उल्लेख  नहीं  है  Y

 (122)

 कि  प्रस्ताव  के  प्रन्त  में  यह  जोड़ा  जाये,

 अर्थात्‌  —

 “परन्तु  खेद  है  कि  किसानों  एवं  खेत

 भजहूरों  पर  जुल्म  कंरतें  वाले
 जमीदारो  एवं  बड़े  जमीन  सालिकों
 के  जिशेद्  कड़ी  से  कड़ी  कार्मवाही
 करते  का  अ्रभिभाषण  में  कोई
 उल्नेख  नहीं  है  vr  (123)
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 कि  प्रस्ताव  के  भ्न्स  में  यह  जभीडा  जाये,
 अ्थत्‌  .—

 “परन्तु  खंद  है  कि  देश  ने  कुंछ  भागो  में
 हो  रहे  साम्प्रदायिक  दगो  की
 निन्दा  करने  तथा  ठगाइयो  के  विरुद्ध
 कारगर  कदम  उठाने  की  भ्रभिभाषण
 मे  कोई  नन्नेख  नहीं  20”  (124)

 '»  प्रस्ताव  के  श्रत्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  देश  के  विभिन्न  भागो
 में  हरिज्ननो  पर  हो  रहे  पाशविक

 जुल्मो  की  निन्‍दा  करने  तथा  जुल्म
 करने  वालो  के  विन्द्ध  कडी  कार्यवाही
 करने  का  अ्रभिभाषण  में  कोई
 उल्नेंख  नहीं  है  "  (125)

 कि  प्रस्ताव  के  अ्रन्त  में  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खें द है  कि  आदिवासी  जनता  की
 जमीन  की  रक्षा  करने  के  लिए  उचित
 एव  प्रभावी  कदम  उठाने  का
 अभिभाषण  मे  कोई  उत्लेख  नहीं

 Vv  (126)

 कि  प्रस्ताव  के  भ्रन्त  मे  यह  जाडा  जाये,
 अर्थात्‌  —

 “परन्तु  खंद  है  कि  देश  में  हो  रही
 बिजली  की  भारी  कभी  को  दूर
 करेने  के  लिए  कोई  ठोस  कार्यवाही
 करमे  की  झावश्यकता  का  अभि-
 आधण  मे  कोई  उल्लेख  नहीं  है  "

 (127)

 कि  प्रस्ताव  के  पग्नन्त  मे  यह  जोडा  जाये,

 अर्थात्‌  —_—

 “परन्तु  खेद  है  कि  सित्राई  के  लिए
 बिजली  की  दरो  मे  कमी  करने  की
 आवश्यकता  का  प्रभिभाषण  में  कोई

 उल्लेख  नही  है।  (128)
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 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 'परन्तु  खद  है  कि  बिहार  में  श्राणविक
 शक्ति  चालित  पा  २  स्टेशन  बनाने
 की  ग्रावण्यकता  का  अभिभाषण  मे

 काई  उल्लेख  ! नहीं €  |  (129)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोडा  जाये,
 अर्थात्‌

 “परत्तु  खेद  है  कि  अल्पमतावलस्बियों
 के  अधिकारों  की  रक्षा  के  लिए
 ठास  कदम  उठान  की  श्रावश्यकता
 का  अभिभाषण  मे  कोर्ट  उल्ने ख  नही
 #”  (130)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 अर्थात्‌

 “परन्तु  खेंद  है  कि  उर्द  भापा  को
 सम्मानजनक  स्थान  देने  का  अभि-
 भापण  में  कोई  उतलेख  नहीं  है  "

 (131)

 SHRI  K  S  CHAVDA
 I  beg  to  move

 (Patan)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  Government  have
 not  taken  any  effective  steps  to  hold
 the  price  line,  particularlv  of  essen-
 tial  commodities,  with  the  result
 that  the  common  man  hag  been  hit
 hard’  (142)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “put  regret  that  Government  have
 not  taken  adéequate  steps  to  meet
 the  drought  situation  mn  some  parts
 of  the  country  and  to  offer  relief  to
 the  unfortunate  victims”  (143)
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 (Shri  Khemchandbhai  Chavde]
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  the  Government

 have  failed  on  the  food  front  and
 have  not  been  able  to  enforce  proper
 Procurement  and  distribution  sys-
 tems  to  ensure  equitable  distribu-
 tion  of  foodgrains  at  controlled
 prices,”  (144).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  Government  have
 failed  to  improve  the  power  supply
 position  in  the  country  with  the
 result  that  both  agricultural  and  in-
 dustrial  outputs  have  been  adversely
 affected  resulting  in  galloping  in-
 flation  and  unemployment"  (145).

 That  at  the  end  of  the  motion,  the
 following  be  added.  namely:

 “but  regret  that  Government  have
 failed  to  cradicate  unemployment
 among  educated  and  uneducated
 young  men  from  the  country.”  (146),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  Government  have
 failed  to  play  an  effective  role  in  the
 solution  of  river  water  disputes,
 particularly  the  Narmada  river  dis-
 pute  resulting  in  unnecessary  wast-
 age  of  river  water.”  (142).

 That  at  the  end  of  the  motion,  the
 following  be  added  namely: —

 “but  regret  that  Government  have
 failed  to  fill  up  the  quota  reserved
 for  Scheduled  Castes  and  Scheduled
 Tribes  in  services  and  posts  of  the
 Central  Government,  particularly
 in  Class  IT  and  ITI.”  (148).
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  Government  have

 failed  to  remove  untouchability  lock,
 stock  and  barrel  from  the  country.”
 (149)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  Government  have
 failed  to  curb  the  activities  of
 foreign  dominated  firms  in  the  drug
 industry  which  have  manoeuvred  to
 have  the  prices  of  drugs  fixed  to
 their  advantage,  which  are  exerting
 every  pressure  to  see  that  the  re-
 commendations  of  an  expert  body
 hke  the  Bureau  of  Industrjal  Costs
 and  Prices  are  not  implement-
 ed  expeditiously,  which  still  hold
 about  90  per  cent  share  of  the  drug
 murket  and  which  have  repatriated
 profits  which  are  many  times  of  their
 initia]  investment.”  (150).

 That  ai  the  end  of  the  motion,  the
 following  be  added,  namely:

 “bul  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  steps  to
 be  taken  by  Government  to  stop  the
 lotteries  in  the  country.”  (151).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  far
 introduction  of  Prohibition  through-
 out  the  country.”  (152),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  “Gharibi
 Hatao”  slogan  adopted  by  the  ruling
 party  at  the  last  elections  to  woo
 the  electorate  has  not  been  imple-
 mented.”  (153),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:  —

 “but  regret  that  there  ig  general
 indiscipline  in  the  country  which  is
 evident  from  the  strikes  by  publle
 services  in  some  States  disrupting
 norma)  life  and  causing  much  in-
 convenience  and  hardship  to  the
 public.”  (i54),
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely.—

 “but  regret  that  Government  have
 failed  to  maintain  law  and  order  a,
 there  have  been  violent  activitics
 involving  los,  of  pubhc  property  in
 some  parts  of  the  country”  (155)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  Government  huve
 done  nothing  to  give  rehef  to  pen-
 sioners  who  are  findme  it  difficul’
 to  mike  two  ends  mect  from  th
 pension  amount  which  has  deprreciat
 ed  in  value  over  the  yeat  9  on
 account  of  mounting  inflation  ae
 (158)

 SHRI  N  SREEK  \NTAN
 (Quilon)  I  big  to  move

 NAIR

 That  at  the  end  of  the  motion  the
 following  be  added,  namtly

 “but  regret  that  there  is  no  mrn-
 tion  in  the  Address  of  efMective
 measures  to  bring  down  the  >oarin«
 prices,  to  curb  black  murket.in™  and
 profiteering  to  eradicate  unemploy-
 ment  and  to  remove  poverty  in  the
 country”  (157)

 SHRI  DINEN  BHATTACHARYYA
 «Serampore):  I  beg  to  move

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  with-

 drawa  of  emergency  in  the
 country”  (i59)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  there  is  nu  men-
 tion  in  the  Address  about  the  effe.-
 tive  steps  to  be  taken  to  control  the
 prices.”  (180).  क
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely.

 3८6

 “but  regret  that  there  is  no  १  aen=
 tion  In  the  Address  about  the  severe
 uncmploy  ment  prublem”  (i6i°

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 but  regiet  that  there  38  no  men-
 thon  in  the  Address  about  the  need
 for  chan,,  ug  the  existing  deterioiat-
 ing  educational  svstem  in  the  coun-
 try’  (l62)

 That  at  the  cnd  of  the  motior  ,  the
 follown  be  dded  nam  ly

 out  reegrct  thit  there  is  no  men-
 ton  in  the  addre  alont  the  severe
 power  ctiie  in  the  country’  (163)

 That  at  the  end  of  the  meticn,  the
 following  Lo  added  namely

 ‘buf  regret  that  there  ds  no  men-
 tion  in  the  Address  about  the  neces-
 suv  Jand  reforms  in  the  country”
 (164),

 That  at  the  end  of  the  motion  the
 foilowing  be  added  namely

 “but  regiet  that  there  2  ro  men-
 tion  in  the  Addicss  about  the  83  per
 cent  minimum  bonus  to  all  the
 workmen  including  State  and
 Central  Government  employees”
 (165),

 That  at  the  end  of  the  motisn,  the
 followine  be  added  name}

 ‘buf  regret  that  th:  .  no  men-
 tion  in  the  Addiess  about  tht  Thnd
 Pay  Commissions  Report  =  (166),

 That  at  the  end  of  the  mot'on,  the
 following  be  added  namely

 “but  regret  that  there  द  no  men-
 tion  in  the  Addie  s  about  the  growth
 of  authoritarian  tendencv  on  the
 part  of  the  Government  ard  the
 Ruling  Party”  (167)
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 {Shri  Dinen  Bhattacharya]
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely

 ‘but  regiet  that  there  is  no  men-
 taon  in  the  Address  about  the  infla
 tionary  economic  situation  in  the
 country’  (168)

 That  at  the  end  of  the  motion  the
 following  be  added,  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  abort  the
 unabated  black-money  cuculation  2n
 the  country  (169),

 That  at  the  end  of  the  motior  thc
 followmg  be  added  namely

 “but  regret  that  there  1S  no  men-
 tion  m  the  Address  about  the  in
 creasing  attack  on  Harijang  97
 various  States  (I70)

 That  at  the  end  of  the  motiun  the
 following  be  added  namcly

 ‘but  regret  that  there  3५  70  amen
 tion  in  the  Address  about  provid-
 ing  the  drinking  water  to  all  the

 villages  in  the  country  (7)

 That  at  the  end  of  the  motior  the
 following  be  added  namely

 but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  elec-
 trification  of  all  the  villagcs  in  the
 country  (172)

 That  at  the  end  of  the  motzon  the
 following  be  added,  namely

 “but  regret  that  there  s  no  men-
 tion  in  the  Address  about  the  full
 utilisations  of  industrial  capacity”
 (178)

 That  at  the  end  of  the  motiun  the
 followimg  be  added  namely

 “but  regret  that  there  38  no  men-
 taon  in  the  Address  about  the  stopp-
 mg  of  PL-480  and  other  foreign
 ards”  (174)

 FEBRUARY  21,  973  Thanks  on  President's  08
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 That  at  the  end  of  the  motion,  the
 following  be  ad@éd,  namely  —

 ‘but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the
 nationalisation  of  foreign  companies:
 in  India”  (175)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  large
 seale  victimasqtion  in  industnes”
 (176)

 That  at  the  end  of  the  motion,  the
 following  be  added  namely

 but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  m-
 crease  of  crimes  in  the  country  *
 (177)

 That  at  the  end  of  the  motion,  the
 following  bc  added,  namely

 ‘but  regret  that  there  is  no  men-
 tion  in  the  Addrcss  about  the  in-
 €reasing  chauvinistic  tendencies  am
 the  country  (I78)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 but  regret  that  there  »s  no  men~
 tion  in  the  Address  about  the  food
 shortage  in  the  courtry  ’  (I79).

 That  at  the  end  of  the  motion,  the
 following  be  added,  mamely

 “but  regret  that  there  is  no  men-
 tion  m  the  Address  about  the  secret
 ballot  system  in  trade  umonr”™
 (180)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  there  is  no  men
 tion  mn  the  Address  about  the
 socio-economic  problems  behind
 the  student  unrest”  (J8l}
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  un-
 employment  allowance  to  un-
 employed”  (182),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  free
 medical  treatment  t.  all  people”
 (183),

 That  at  the  end  of  the  motion,  the
 following  b”  added,  namcly:

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  giving
 free  education  upto  Higher  Secon-
 dary  level  throughout  the  country.”
 (184).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regr't  that  there  is  no  men-
 tion  in  the  Address  about  the  right
 to  work  for  ail  the  people”  (185).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  th.t  there  is  no  men-
 tion  in  the  Address  about  the
 States  assistance  in  case  of  old  age,
 sickness  and  disablement.”  (186).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —~

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  equal  pay
 for  equal  work."  (187).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  there  is  no  men-
 tion  about  the  right  to  exercise
 franchise  on  attaining  8  years  of
 age.”  (188),

 PHALGUNA  2,  894  (SAKA)  Thanks  on
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 370

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the
 capturing  of  opposition  parties  trade
 union  offices  with  the  connivance
 of  police”  (189).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  evic-
 tion  of  peasants  and  agricultural
 workers,  tenants  from  the  land  all
 over  the  country”  (190),

 That  at  the  end  of  the  motion,  the
 following  be  adaed.  namely:

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the
 monstrous  growth  of  monopolists
 in  the  country.”  (191),

 That  at  the  end  of  the  motion,  the
 following  be  added,  nam  ly.

 “but  regret  that  the:e  is  no  men-
 tion  in  the  Address  about  release
 from  detention  of  thousands  of
 opposition  party  workers  and
 supporters  and  MISA,  PDA  and
 PVA.”  (192),

 That  at  the  end  of  the  motion,  the
 folowing  be  added.  namcly:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  in-
 creasing  use  of  repressive  forces  on
 the  people.”  (193).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  whole
 sale  trade  take  over  in  foodgrains,
 sugar,  edible  oils,  cloth  and  other
 necessities  of  life,  immediately.”
 (194).
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 [Shri  Dien  Bhattacharyya]
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:-—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the  use
 of  police,  CRP,  Military  and  other
 repressive  forces  to  suppress  the
 workers,  employees  agricultural
 labours  and  peasants  movements.”
 (195).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  m  the  Address  about  the
 fulure  in  eradicating  unemploy-
 ment  in  Kerala.”  (196).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  about  the
 failure  in  taking  effective  steps  to
 arrest  the  increase  in  prices  of
 essential  commodities  in  the  coun-
 trv”  (197).

 SHRI  K.  SURYANARAYANA
 (Eluru)  I  heg  to  move.

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  in  the  Address
 no  declaration  has  been  made  of
 the  immediate  need  for  bifurcation
 of  the  State  of  Andhra  Pradesh  as
 per  the  wishes  of  the  people  of
 both  the  regions  of  Andhra  ‘and
 Telengana  respectively.”  (199).

 SHRI  P.  M.  MEHTA  (Bhavnagar):
 I  beg  to  move:  ,  [रि

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  of  a  sure  ad-
 equate  supply  of  foodgrains  to  the
 people  of  drought  hit  States  like
 Maharashtra,  Gujarat,  Rajasthan
 and  others.”  4200),
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  no  effective
 measures  have  been  proposed  to
 arrest  the  continuing  rise  in  prices
 of  essential  commodities  and  reduce
 prices  to  normal  level.”  (201).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  no  effective  steps
 have  been  proposed  to  overcome
 power  shortage  in  the  country.”
 (202).

 That  at  the  end  of  the  motion,  the
 foliowing  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  payment  of
 833  per  cent  bonus  to  the  employees
 of  ‘Railways,  Post  and  Telegraph
 Department,  Defence  factories,
 Printing  Presses  and  other  Govern-
 ment  commercia}  concerns.”  (203).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  earliest  im-
 plementation  of  Narmada  Project.”
 (204).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men~
 tion  in  the  Address  of  cstablishing
 an  Atomic  Energy  Station  in
 Gujarat.”  (205).

 श्री  के०  एम०  मधुकर  :  में  प्रस्ताव
 करता  हूं  $

 कि  प्रस्ताव  के  झर्त  मे  यह  जोड़ा  जाये,
 श्र्थात

 “परन्तु  खेद  है  कि  श्रभिभाषण  में  देश  में
 छिपे  काले  धन  को  निकालने  के
 उपायों  का  उल्लेख  नहीं  किया
 गया  है  ral  (209)
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 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 झर्थात  —

 “परन्तु  खेद  है  कि  अभिभाषण  में

 अल्यूमिनियम  कारखानों  का

 राष्ट्रीयकरण  करने  का  कोई  उल्लेख

 नहीं  है  na  (210)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 ग्र्थात  _

 “परन्तु  खेद  है  कि  अभिभाषण  में  चीनी

 मिलों  का  राष्ट्रीयकरण  करने  का

 कोई  उल्लेख  नहीं  है ।"”  (211)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  में
 आंध्र  प्रदेश  को  टुकड़ों  में  बांटने  का

 आन्दोलन  करने  वाली  प्रतिगामी
 शक्तियों  की  निन्‍दा  करने  का
 उल्लेख  नहीं  है  v  (212)

 कि  प्रस्ताव  के  श्रन्त  में  यह  जोड़ा  जाये,
 ग्र्थात  —

 “परन्तु  खेद  है  कि  अभिभाषण  में
 आंध्र  प्रदेश  के  विभाजन  के  विरुद्ध
 डटे  रहने  का  कोई  उल्लेख  नहीं  है  v

 (213)

 कि  प्रस्ताव  के  श्रन्त  में  यह  जोड़ा  जाये,
 अर्थात  —

 “परन्तु  खेद  है  कि  अभिभाषण  में

 दक्षिणी  वियतनाम  को  अस्थायी
 क्रान्तिकारी  सरकार  को  मान्यता
 देने  का  कोई  उल्लेख  नहीं  है

 (214)  :
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 श्री  भोगद  झा  (जयनगर)  :  मैं  प्रस्ताव
 क्ररता  हूं

 3I4.

 कि  प्रस्ताव  के  श्रन्त  में  यह  जोड़ा  जाये,
 अर्थात  _

 “परन्तु  खद  है  कि  अ्रभिभाषण  में  तीनों
 विदेशी  तेल  कम्पनियों  के  राष्ट्रीय-
 करण  की  आवश्यकता  का  कोई
 उल्लेख  नहीं  है  "  (215)

 कि  प्रस्ताव  के  अ्रन्त  में  यह  जोड़ा  जाये,.
 अर्थात्‌  mn

 “परन्तु  खेद  है  कि  अ्रभिभाषण  में  विदेशी

 व्यापार  के  पूर्ण  राष्ट्रीयकरण  की

 आवश्यकता  का  कोई  उल्लेख  नहीं
 है ।”  (216)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात  —

 “परन्तु  कद  है  कि  अभिभाषण  में
 प्रशासन-तन्त्र  के  जनतंत्रीकरण  का

 कोई  ठोस  सुझाव  नहीं  है।  (217).

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 ग्र्थात  —

 “परन्तु  खेद  है  कि  अभिभाषण  में  सभी

 एकाधप्षिकारी  प्रतिष्ठानों  के  राष्ट्रीय-
 करण  की  आवश्यकता  का  कोई
 उल्लेख  नहीं  है  ra  (218)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,.
 अर्थात  :--

 “परन्तु  खेद  है  कि  अभिभाषण  में  सभी

 बड़े  पंजीवादी  प्रतिष्ठानों  में  लगी

 सावेजनिक  कर्ज  की  रकम  को

 हिस्सा-पूंजी  के  रूप  में  पूर्णतः  एवं:
 शीघ्र  बदलने  का  कोई  उल्लेख  नहीं:

 @!  (219)
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 [भी  मोगेर्द्र  झा]
 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाग्रे,

 अर्थात

 “परन्तु  खेद  है  कि  अभ्रक्तिभाषण  मे
 75  इजारेदार  पूजीवादियो  के  हाथो

 से  आर्थिक  सत्ता  छीनने  का  कोई
 उल्लेख  नहीं  है  ।  (220)

 कि  प्रस्ताव  के  भ्रन्त  मे  यह  जोड़ा  जाये
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  मे  इस
 निश्चय  का  कोई  उल्पर्व  नहीं  हे  कि
 मानसिक  अथवा  शारीरिक  श्रम  के

 लिए  सक्षम  सभी  व्प्रकितयां  को
 अनिवार्यत  कार्य  देकर  बेकारी  का
 झन्त  किया  जाय ।  (221)

 कि  प्रस्ताव  के  प्रन्त  म  यह  जोड़ा  जाये
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  मे  सभी

 भूमिहीनो  का  अनिवार्य  रूप  से
 बास  याग्य  जमीन  देने  का  कोई
 उल्नख  नहीं  है  (222)

 कि  प्रस्ताव  क  अन्त  म  यह  जांडा  जाये,
 अथति

 '
 परन्तु  खेद  है  कि  ग्रभिभाषण  में

 चोरबाजारी  और  मुनाफाखोरी  को
 समाप्न  कर  मूल्य-वृद्धि  को  पूर्णत
 रोकने  के  दृढ़  निश्चय  का  कोई
 उल्नख  नहीं  है  ra  (223)

 कि  प्रस्ताव  के  भ्रल्त  में  यह  जोड़ा  जाये,
 अर्थात

 “परन्तु  अंद  है  कि  अभिभाषण  में  सभी
 कारखानों  एव  प्रतिष्ठाना  के  प्रभन्ध
 में  श्रमिको  को  सम्मिलित  करने  का
 कोई  उल्नेवा  नहीं  है  ।”  (224)
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 अभि  —

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में  समस्त
 देश  में  सभो  स्तरों  पर  कानूनी
 झधिकार  प्राप्स  गैर-सरकारी  समि-
 तियो  द्वारा  श्रगतिशोल  भूमि  सुधार
 को  लागू  करवाने  तथा  बाधा  प्रस्तुत
 करने  अथवा  भूमि  का  गलत  हिसाव
 देने  वाले  बडे  भूस्वामियों  को  दण्डित
 करने  के  मिश्वय  का  कोई  उल्नेस

 नहीं  है  ।  (225)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जांड़ा  जायें,
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  मे  भझान्ध
 के  विधटनवादी  उपद्रवों  मे  बड़े

 भूस्वामी,  बस-मालिक  थोक  व्या-
 पारी  एबं  अन्य  स्थिरस्वार्थी  तथा
 प्रतिक्रियववादी  राजनीतिक  दलों
 भथवा  तत्या  को  हिसावादी  और
 विध्वसक  भूमिका  का  काई  उल्नेख
 नहीं  है  (226)

 कि  प्रस्ताव  के  प्रन्त  में  यह  जाड़ा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  मे  समस्त
 देश  के  उच्च  विद्यालयों  भौर  महा-
 विद्यालयों  के  राष्ट्रीयदरण  करने
 की  ्रावश्यकता  का  कोई  उल्लेख
 नहीं  है  (227)

 कि  प्रस्ताव  के  ग्रन्त  में  यह  जोड़ा  जाये,
 श्र्थात

 “परन्तु  खेद  है  कि  प्रभिभावण  में
 केन्दीय  सरकार  के  कर्मचारियों  के
 लिए  गठित  तृतीय  बेतन  आयोग
 के  प्रतिवेदन  के  अधिलस्त  प्रकाशन

 का  कोई  उल्लेख  नही  है  "  (228)
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 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये
 अर्थात

 “परन्तु  खेद  है  कि  अभिभाषण  में
 आवश्यकता  पर  झाधारित  निम्ननम
 बेतन  सभी  श्रमिकों  के  लिए
 निर्धारित  करने  का  कोई  उल्लेख
 नही  है  y"  (229)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये

 श्र्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  में
 प्रशासन  में  व्याप्त  भ्रष्टाचार  को
 समाप्त  करने  का  कोई  उल्नेख  नहीं
 है  w  (230)

 श्री  अटल  जिहुरो  बजयेयी  मे  प्रस्ताव
 करता  ह

 कि  प्रस्ताव  के  ग्रनन्न  में  यह  जाड़ा  जाये

 भ्र्थात्‌
 *

 परन्त्‌  खेद  है  कि  प्रभिभाषण  मे
 हरियाणा  के  मख्य  मत्री  के  विरुद्ध
 l20  संसद  सदस्यों  ट्वारा  ठोस

 झ्रारोप  लगाये  जाने  के  बावजूद  भी
 उसे  दोष-मुक्त  कर  दिये  जाने  पर
 कोई  झ्राश्चय  व्यक्त  नहीं  किया
 गया  है  ।”  (233)

 SHRI  P.  K.  DEO:  I  beg  to  move:

 That  at  the  end  of  the  motion,  the
 follawing  be  added,  namely:—

 “but  regret  the  failure  to  appoint
 commission  of  inquiry  to  go  into
 the  charges  of  corruption  levelled
 against  the  Chief  Minister  of
 Haryana  on  the  basis  of  the  me-
 morandum  submitted  by  the  220
 MPs  to  the  Government  of  India”
 am.
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 SHRI  SAROJ  MUKHERJEE  (Kat-
 T  beg  to  move.

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address  does
 not  mention  about  the  safety  and
 security  of  the  persons  against
 whom  the  cases  are  pending  before
 the  law  courts,  as  had  been  prov-
 ed  recently  in  the  Howrah  Court  ”
 (235)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  mention  about  the  security
 and  safety  of  the  Members  of  Par-
 liaament  are  not  guaranteed  when
 they  go  round  their  constituencies”.
 (236)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  there  is  no
 mention  about  the  denial  of  ele-
 mentary  and  democratic  rights  of
 the  opposition  parties  by  many
 State  Governments  specially  bv
 the  West  Bengal  Government”.
 (237),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no
 mention  about  the  failure  of  pre-
 venting  the  terrible  erosion  on  the
 Farakka  Barrage,  causing  loss  of
 human  lives  and  huge  amount  of
 properties”,  (238).

 *
 ‘That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  mention  Governments  failure  to
 reopen  and  run  the  Martin  Burn
 Railways  in  West  Bengal”,  (289).
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address
 fails  to  mention  that  the  All  India
 Radio  is  being  consistently  used
 for  propaganda  of  the  ruling  party
 to  mislead  the  people  and  not  al-
 lowing  it  to  be  used  by  the  oppo-
 sition  party”.  (240).

 SHRI  P.  प्.  MAVALANKAR:  I
 beg  to  move:

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  the  Address  fails  to
 enumerate  urgent  concrete  steps  to
 be  taken  to  make  education  a  signi-
 ficant  means  for  social  transforma-
 tion  and  economic  growth.”  (241).

 That  at  the  end  of  the  motion,  the
 foliowimg  be  added,  namely:—

 “but  regret  that  there  is  no
 roention  in  the  Address  of  indis-
 cribable  atrocities  and  untold
 hardships  meted  out  to  Harians
 Adivasis  and  other  depresseq  and
 suppressed  classes  of  the  commu-
 nity  even  during  the  Silver  Jubilee
 Celebrations  Year  of  our  Indepen-
 dence”,  (242)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 emphasis  in  the  Address  on  the
 immediate  need  for  austerity  in  the
 living  pattern  of  Ministers  and  all
 other  high  ranking  individuals  and
 economy  in  the  administration”.
 (248).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  advocate  the  right  of  franchise
 to  all  adults  aged  8  years  with  a
 view  to  securing  fuller  and  better
 involvement  of  the  youth  in  the
 public  and  political  affairs  of  our
 Gemocratic  policy”.  (246).
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 SHRI  SURENDRA  MOHANTY
 (Kendrapara):  I  beg  to  move;

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  there  is  no  men-
 tion  in  the  Addresa  of  distributive
 justice,  while  it  lays  exaggerated
 emphasis  on  the  quantity  and  ex-
 tent  of  growth”.  (248).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  there  is  no
 mention  in  the  Address  of,  removal
 of  regional  disparity  which  has
 grown  wider  and  wider  during  the
 last  four  Plans.”  (249).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  in  the  Address  of  specific
 steps  to  bring  down  prices  of  essen-
 tial  commodities”.  (250).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  in  the  Address  of  corrup-
 tion  in  high  places  and  the  Govern-
 ment’s  unholy  attempts  to  gloss
 over  them.”  (25l).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “put  regret  that  there  is  no
 mention  in  the  Address  of  the
 deleterious  consequences  of  State
 capitalism  under  the  guise  of  public
 sector”.  (252).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “put  regret  that  there  i#  no>
 declaration  in  the  Address  of
 bifurcation  of  the  State  of  Andhra,
 as  demanded  by  the  people  of
 Andhra  and  Telengana”.  (258).
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 झो  के०  एम०  मधुकर  मैं  प्रस्ताव
 करता  ह

 कि  प्रस्ताव  के  भ्रन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  में

 बिहार  के  पूणिया  जिलान्तर्गत

 कटिहार  में  थर्मल  पावर  स्टेशन
 की  स्थापना  करने  का  कोई  उल्लेख

 नही  है  y"  (254)

 कि  प्रस्ताव  के  ग्रन्त  में  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  अ्रभिभाषण  मे
 रेलवे  स्टेशनो  का  नाम  उर्दू  में

 भी  प्रकाशित  करने  के  बारे  मे  कोई
 उल्लेख  नहीं  है  v  (255)

 कि  प्रस्ताव  के  भप्रन्त  मे  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  उ्दूं  भाषी  जनता
 की  सुविधा  के  लिए  राशन-कार्ड,
 बोटर  सूची,  श्रादि  उर्दू  में  भी
 प्रकाशित  करने  का  अ्रभिभाषण
 में  कोई  उल्लेख  नही  है  I  (256)

 कि  प्रस्ताव  के  भन्‍्त  मे  यह  जोडा  जाये,

 अथत्--

 “परन्तु  खेद  है  कि  भरा  भाषण  में

 बिहार  के  विश्ववि  [लयो  मे

 उर्दू,  उडिया  भौर  बगला  में  उत्तर

 पुस्तिकाए  लिखने  का  भ्रधिकार
 प्रदान  करने  तथा  श्रक्षुण्ण  रखते
 का  कोई  उल्लेख  नही  है  v

 (257)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 पर्भमात्‌  _—

 “परन्तु  खेद  है  कि  मजदूर  यूनियनों  को

 गुप्त  मतदान  के  द्वारा  मान्यता

 8945  LS—I3
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 प्रदान  करने  का  अ्रभिभाषण  में

 कोई  उल्लेख  नही  है  f  (258)
 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में
 सरकारी  कर्मचारियों  को  सस्ती  दर
 पर  गल्ले  की  सप्लाई  करने  का
 कोई  उल्लेख  नही  है  v  (259)

 कि  प्रस्ताव  के  अ्रन्त  में  यह  जोडा  जाये,
 भ्र्थात्‌  —

 “परन्तु  खेद  है  कि  अ्रभिभाषण  में
 सरकारी  क्षेत्र  मे  चल  रहे  कारखानो
 के  उच्च  पदों  पर  राष्ट्रीयकरण
 के  सिद्धान्त  मे  विश्वास  रखने
 बाले  लोगो  की  ही  नियक्ति  करने
 का  कोई  उल्लेख  नहीं  है  Y

 (  260)
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 कि  प्रस्ताव  के  ग्रन्त  में  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में

 राष्ट्रीयकरण  में  विश्वास  न  करने
 वाले  तथा  उसका  भीतर  से  घात
 करने  वाले  अधिकारियों  को  उससे
 निकाल  बाहर  करने  का  कोई
 उल्लेख  नही  है  v  (261)

 कि  छस्ताव  के  भ्रन्‍्त  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खेद  है  कि  मजदू)  के  प्रावि-
 डेन्ट  फण्ड  की  राशि  रखने  वाले
 उद्योगपतियों  को  सख्त  से  सख्त
 सजा  देने  की  बात  का  अभिभाषण

 मे  कोई  उल्लेख  नहींहै।  " (262)

 कि  प्रस्ताव  के  भझनन्‍्त  में  यह  जोडा  जाये,

 भ्र्यात्‌  —

 “परन्तु  खेद  है  कि  भारत  कोकिंग

 कोल  कम्पनी  लिमिटेड  की  भोर
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 बिहार  सरकार  की  रायल्टी  के

 ज्ञार  करोड़  रुपये  की  बकाया

 राशि  को  चुकता  करने  का  झ्रभि-
 भाषण  में  कोई  उल्लेख  नही  है  av

 (263)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोडा  जाये,

 भ्र्यात्‌

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में
 is  ag  at  om  में  बालिंग

 मताधिकार  देने  में  सरकार  की
 भ्रसफलता  का  कोई  उल्लेख  नही

 है  ras  (264)

 कि  प्रस्ताव  के  झ्नत  में  यह  जोडा  जाये,
 भर्थात्‌  —

 “वरन्तु  खेद है  कि  अ्रिभाषण  मे
 वर्तमान  शिक्षा  प्रणाली  मे  आमूल
 परिवर्तन  करने  मे  सरकार  की
 बिफलता  का  कोई  उल्लेख  नही
 है  v  (265)

 कि  प्रस्ताव  के  भ्रन्त  मे  यह  जोडा  जाये,
 भ्र्यात्‌

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में
 सामाजिक  उत्पीड़न  को  रोकने  मे
 सरकार  द्वारा  किये  गये  प्रयासो  की
 असफलता  का  कोई  उल्लेख  नही
 &  i”  (266)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 भ्र्यात्‌

 “वरन्तु  खंद  है  कि  भ्रभिभाषण  से
 साम  दायिक  एकता  एवं  झल्प-
 संख्यको  में  विश्वास  पैदा  करने,
 उनकी  शिक्षा,  सेवाधो  झौर  न्य
 विकास  की  सुविधाएं  देने  में  सर-
 कार  की  विफलता  का  कोई  उल्लेख
 नही  &  v  (267)
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 कि  अस्ताव  के  भन्‍्त  में  यह  जोड़ा  आगे,

 ह. 2  ति  i

 rf
 परन्तु  खेद  है  कि  भभिभाषण  में

 साम्प्रदायिक  दंगे  भड़काने  वाले

 तत्वों  के  प्रति  कठोर  दख  प्रपनाने

 में  सरकार  की  ध्रसफलता  का  कोई
 उल्लेख  नहीं  है  ।”  (268)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,

 झयति्‌

 “परन्तु  खेद  है  कि  भरभिभाषण  में

 मुसलमानों  एवं.  आदिवासियों
 की  समस्याओं  पर  सही  रुख  प्रपनाने
 का  कोई  उल्लेख  नहीं  है  Y

 (269)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌  ee

 “परन्तु  खंद  है  कि  अभिभाषण  में
 अमरीकी  दूतावास  द्वारा  पी०  एल०
 480  के  खाते  से  रकम  खर्च
 करने  पर  प्रतिबध  लगाने  के  बारे
 में  कोई  उल्लेख  नही  है  a  (270)

 कि  प्रस्ताव  के  श्रन्त  मे  यह  जोडा  जाये,
 अर्थात्‌  -

 “परन्तु  अंद  है  कि  भ्रभिभाषण  में
 विदेशी  मुद्रा  से  सम्पन्न  विदेशी
 कम्पनियों  के  कर्ज  के  भुगतान
 के  प्रश्न  के  बारे  से  कोई  उल्लेख
 नहीं  &  Y  (271)

 कि  प्रस्ताव  के  झन्त  मे  यह  जोड़ा  जाये,
 श्र्थात्‌  :--

 “परन्तु  खेद  है  कि  अभिभाषण  में
 बिहार,  उसर  प्रदेश,  उडीसा,
 श्रासाम,  मध्य  प्रदेश  के  झत्यन्त
 पिछड़े  क्षत्रों  का  प्रिछडापन  दूर
 करने  के  सम्बन्ध  में  कोई  उल्लेख
 नहीं  है  {"  (272)

 द
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 कि  प्रस्ताव  के  झ्न्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  i

 “परन्तु  खद  है  कि  भ्रभिभाषण  में
 उचित  मूल्य  की  दुकानों  पर  जन
 वितरण  प्रणाली  द्वारा  जीवत  उप-
 योगी  बस्तुझों  के  वितरण  के  संबंध
 में  कोई  उल्लेख  नहीं  है  Y  (273)

 कि  श्रस्ताव  के  झन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  :-

 परन्तु  खेद  है  कि  अभिभाषण  में
 दवाई  उद्योग  के  राष्ट्रीयकरण  के
 संबंध  में  कोई  उल्लेख  नहीं  है  a"

 (274)

 *कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,

 अर्थात्‌  im

 “परन्तु  खद  है  कि  भा  भाषण  में  सूखा
 पीड़ित  इलाकों  के  लोगो  को
 मालगजा  /  से  छट  देने  के  सम्बन्ध
 में  कोई  उल्लेख  नही  है  (275)

 कि  प्रस्ताव  के  भ्रन्त  मे  यह  जोड़ा  जाये,

 अर्थात्‌  न

 “परन्तु  खेद  है  कि  ग्रभिभाषण  में

 कृषि  सुधा  ं  के  संबंध  मे  राष्ट्रीय
 क्रषि  भायोग  के  सुझावों  पर  सरकार
 के  नाकारात्मक  दृष्टिकोण  का

 कोई  उल्लेख  नहीं  है।'  (276)

 कि  प्रस्ताव के  शर्त  में यह  जोडा  जाये,

 अर्थात्‌  =

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में
 काश्तकारों  भौर  बटाईदारो  के
 मालिकाना  हक  के  संरक्षण  में

 सरकार  की  भ्रसफलता  का  कोई
 उल्लेख  नहीं  है  |  (277)
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 कि  प्ररताव  के  भ्रन्त  में  यह  जोड़ा  जाये,
 अ्रथति  :-

 “परन्तु  खेद  है  कि  प्रभिभाषण  में  मत-
 दान  द्वारा  ट्रेड  यूनियनों  को  बिना
 शर्ते  मान्यता  समेत  जनवादी  अ्रधि-
 कारो  की  स्थापना  का  कोई  उल्लेख
 नही  है  av  (278)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌

 “परन्तु  खद  है  कि  अभिभाषण  में
 आवश्यकता  पर  भ्राधारित  न्यूनतम
 बतन  निर्धारित  करने  मे  सरकार
 की  विफलता  का  कोई  उल्लेख
 नही  है  a  (279)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,
 श्र्थात्‌  im

 “परन्तु  खद  है  कि  अभिभाषण  मे

 महिलाओ  को  व्यवसायिक  प्रशिक्षण
 देकर  उन्हें  रोजगार  देने  मे  सरकार
 की  विफलता  का  कोई  उल्लेख

 नही  है  a  (280)

 SHRI  D.  K  PANDA  (Bhanjanagat):
 I  beg  to  move’

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  tne  Address  of  elimimation
 of  regional  imbalance”  (281).

 That  at  the  end  ot  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  of  abandoning  the  capitalist

 path  which  is  the  basic  cause  of
 regional]  disparity  in  general  and
 backwardness  of  Orissa  in  parti-
 cular.”  (282),
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  35  no  men-
 tion  of  ummediate  implementation  of
 the  proposals  for  large  industries
 m  Orissa  in  the  Central  sector
 namely  (a)  the  Zinc  Smelter  Plant
 at  Paradeep  (b)  establishment  oi  oul
 refinery  at  Paradeep  (e)  establish-
 ment  of  Refractory  at  Paradeep  (d)
 establishment  of  fertilizer  plant  at
 Paiadeep  (e)  ship  building  yard  at
 Paradecp  (f)  establishment  of
 Cement  plant  at  Koraput  and  (g)
 establishment  of  second  steel  plant
 at  Nayejesh  in  Orissa.”  (283)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no

 mention  of  steps  for  reduction  of
 poverty  in  Orissa  which  38  highest”
 (284)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no

 mention  of  effective  steps  for  com-
 plete  rural  electrification  of  Orissa
 where  2.73  per  cent  of  the  villages
 are  electrified  which  is  the  lowest
 in  the  country.”  (288),
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely: —
 “but  regret  that  there  is  no

 mentjon  of  the  failure  to  imple-
 ment  the  recommendations  of  the
 Tribal  Welfare  Committee  of  4968
 to  ameliorate  the  distressed  condi-
 tions  of  Adivasis  in  general  and
 Orissa  in  particular.”  (288).
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no  men-

 tion  of  the  need  to  fix  the  minimum
 need-based  wages.”  (287).
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no

 mention  of  the  need  to  fx  the
 minimum  national  wage  at  Rs.  250
 for  the  workers  in  general  ahd
 suger  workers  in  particular  who
 gre  the  lowest  paid.”  (288).
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 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—

 “put  regret  that  there  is  no
 mention  of  the  need  to  revise  the
 present  wage  scale  of  the  sugar
 workers  who  are  paid  the  lowest
 wage.”  (289).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  of  the  need  to  pay  Rs.  50
 as  retaining  allowance  to  sugal
 workers.”  (280).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  vegret  that  there  is  no
 mention  of  a  clear  cut  policy  of
 nationalising  the  02  monopoly
 houses  in  the  country.”  (20I).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  of  the  immediate  need  for
 the  take  over  of  all  our  alumini-
 um  companies  including  Hindalco
 owned  by  Birlas  and  the  Indian
 Aluminium  Company.”  (292).

 That  at  the  eng  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  of  the  immediate  need  to
 ensure  the  democratic  rights  of  the
 workers  including  the  right  to
 strike,  right  to  recognition  of  the
 unions  supported  by  majority  deter-
 mineg  by  secret  ballot  and  settle-
 ment  of  all  disputes  by  negotia-
 tions  with  representatives  of  each
 and  every  unjon  for  collective  bar-
 gaining  end  a  minimum  wage  of
 Rs,  282  for  every  worker  for  every
 industry  however  backward  it  may
 he.”  (208),
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no
 mention  of  a  clear  cut  policy  for
 participation  of  the  workers  in  the
 management  in  the  public  sector  at
 all  levels.”  (294),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  of  the  effective  steps  to
 bring  down  the  prices  of  sugar  and
 cloth  by  nationalisation  of  sugar
 and  textile  industries  in  the  coun-
 try.”  (298),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  of  the  need  to  nationalise
 the  wholesale  trade  in  foodgrains
 industry.”  (296).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  of  the  need  to  abandon  the
 colonial  pattern  of  education  and  to
 introduce  a  uniform  §  rational  sys-
 tem  of  education.”  (297).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  of  the  urgent  need  of  de-
 veloping  minor  and  major  parts  in
 the  country  in  general  and  Gopal-
 pur  port  in  Orissa  in  particular.”
 (298),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  of  the  urgent  need  of  distri-
 bution  of  Government  fallow  lands
 to  the  Adivasi,  Harijan  landless
 persons  in  general  and  in  Orissa  in
 particular  in  view  of  its  extreme
 backwardness.  (299).
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  there  is  no
 mention  of  the  immediate  need  of
 enforcing  effective  control  on  the
 prices  of  fertilisers  and  their  dis-
 tribution  m  the  country.”  (300).
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:  —
 “put  regret  thet  th-re  is  ru

 mention  of  effective  steps  to  over-
 come  the  shortage  of  fertiliser  in
 the  country.”  (30l).
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  egret  that  there  is  no

 mention  made  of  immediate  lay-
 ing  of  railway  mes  namely
 Gopalpur  to  Balamgir  via  Aska,
 Bhanjanagar  and  Phulabani  and
 also  the  Jakhapura-Banspani  line
 for  developing  trade  and  com-
 merce”  (302).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely-—

 “but  regret  that  there  is  no
 mention  of  the  immediate  need  to
 take  permanent  measures  for  de-
 veloping  irrigation  facilities  0
 overcome  the  distress  in  chronically
 drought  affected  areas  and  districts
 Dhe  Ganjam  in  Orissa  in  partiu-
 Jar  and  the  country  1  general”
 (303),

 That  at  the  end  of  the  motion,  the
 following  he  added,  namely

 “hut  regret  thet  there  y  no
 mention  of  the  urgent  need  of  com-
 pleting  the  survey  work  and  im-
 plementation  of  liff  iris  ston  pro-
 jects  in  the  country  at  large  and
 in  Orissa  in  particular”  (304),

 SHRI  SHYAMNANDAN  MISHRA
 (Regusarar)  T  beg  ta  move:

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  the  President
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 has  not  stressed  the  need  to  amend
 the  Aligarh  University  Act,  which
 has  hurt  the  feelings  of  a  large
 mumber  of  countrymen.”  (306),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  President
 has  not  taken  a  serious  view  of
 the  failure  of  the  administration  to
 protect  the  lives  and  property  of
 minorities  and  Harijans  in  various
 places  in  the  country.”  (807).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address
 offer,  no  relief  to  the  rapidly
 swelling  ranks  of  the  unemployed  mn

 (308).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  refer  to  the  alarming  rise  in
 prices  which  is  causing  untold
 suffering  to  the  people.”  (309).

 श्री  के०  एम०  सथुकर -  मैं  प्रस्ताव  करता

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  में
 र्स  के  थोक  व्यापार  को  शी  त्र  हाथ
 में  लेकर  तथा  जनता  मे  उसे
 उचित  मूल्यों  पर  वितरण  करने
 संबधी  नीति  का  कोई  उल्लेख

 नही  है  a  (310)

 कि  प्रस्ताव  के  भ्रन्त  मे  यह  जोडा  जाये,
 अर्थात्‌  —

 “परन्तु  खेद  है  कि  भ्रभिभाषण  मे  कीमतों
 को  तेजी  से  बढ़ने  से  रोकने  में
 सरकार  की  विफलता  तथा  उसे
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 प्रभावकारी  ढंग  से  रोकने  संबंधी

 दृढ़  संकल्प  का  कोई  उल्लेख

 नहीं है  u  (311)

 कि  प्रस्ताव  के  अन्त  में यह  जोड़ा  शाये,

 अर्थात्‌  —

 “परन्तु  खेद  है  कि  भ्रसिशाषण  में

 राष्ट्रीयकृत  बकों  की  ऋण  नीति  में

 ऐसे  सुधार  का,  जिससे  छोटे  किसानों
 और  खेतीहर  मजदूरों  की  सहकारी
 समितियों  को  भी  ऋण  मिल  सके,
 कोई  उल्लेख  नहीं  है  v  (312)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोड़ा  जाये,
 अर्थात्‌

 “परन्तु  खद  है  कि  भ्रभिभाषण  से  सरकार
 द्वारा  प्राइवेट  कम्पनियों  को  दिए
 जाने  वाले  कर्जो  को  सरकारी
 भ्रशों  में  बदलने  सम्बन्धी  नीति
 का  उल्लेख  नहीं  किया  गया  है  t
 (313)

 कि  प्रस्ताव  के  श्रन्त  मे  यह  जोहा  जाए,
 अर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  में
 एकाधिकारी  पजी  के  उन्मूलन
 सम्बन्धी  नीति  का  कोई  उल्लेख
 नहीं  &  v  (314)

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,
 अर्थात्‌

 “परन्तु  खेद  है  कि  भ्रभिभाषण  मे  विदेशी
 तल  कम्पनियों  के  राष्ट्रीयकरण
 सम्बन्धी  नीति  का  कोई  उल्लेख
 नहीं  है  yy  (315)

 कि  प्रस्ताव के  भ्रन्त  में  यह  जोड़ा  जाये,
 अर्थात्‌  -

 “परन्तु  खेद  है  कि  अ्रभिभाषण  में  देश
 के  पिछड़े  क्षेत्रो  में  उद्योगों  के  नेजी
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 से  विकास  सम्बन्धी  दृढ़  तीति  की
 किसी  धोषणा  का  उल्लेख  नहीं
 किया  गया  है  y  (316)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,

 भर्थात्‌  i

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में  रुग्ण
 उद्योगों  को  अपने  हाथ  में  लेने  मे

 कानूनी  श्रड़चनों  से  होने  वाले
 विलम्ब  को  दूर  करने  सम्बन्धी

 कानून  बनाने  की  झ्रावश्यकता  का
 कोई  उल्लेख  नही  है  "  (317)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोडा  जाये,

 अर्थात्‌  :-

 “परन्तु  खेद  है  कि  अभिभाषण  में
 सरकारी  क्षेत्र  के  सस्थानों  में

 व्यापक  नौकरशाही  का  कोई  उल्लेख

 नहीं  किया  गया  है  i”  (318)

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,

 भ्र्यात्‌  i

 “परन्तु  खेद  है  कि  प्रभिभाषण  में
 सरका /  क्षेत्र  के  सस्थानों  में  श्रमिको
 को  प्रबंध  में  हिस्सा  देने  तथा  धीरे
 धीरे  उनका  पूरा  प्रबंध  श्रमिको
 को  सौपने  की  आवश्यकता  का
 कोई  उल्लेख  नहीं  है  1"  (319)

 कि  प्रस्ताव  के  श्रन्त  में  यह  जोडा  जाए,
 अर्थात्‌

 “परन्तु  खेद  है  कि  श्रभिभाषण  में  देश
 में  सी'  ग्राई०  ए०  की  गतिविधियों
 को  रोकने  के  निश्चय  का  कोई
 उल्लेख  नहीं  है  ।”  (320)

 कि  प्रस्ताव  के  श्रन्त  में  यह  जोडा  जाये,
 झर्थात्‌  =

 “परन्तु  खेद  है  कि  भ्रभिभाषण मे  ग्रामी
 क्षेत्रों  में  अभी  भी  व्याप्त  सामाजिक
 भ्रत्याचार,  खेतीहर  मजदूरों  को
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 न्यूनतम  मजदूरी  नहीं  दिए  जाने,
 हरिजनों  की  बस्तियों  में  पीने  के
 पानी  आदि  सम्बन्धी  समस्याप्रों
 को  युद्ध  स्तर  पर  समाप्त  करने
 की  आवश्यकता  तथा  झपने  उद्देश्य
 प्राप्त  करने  में  मरकार  की  प्रसफलता
 का  कोई  उल्लेख  नही  है  v  (321)

 कि  प्रस्ताव  के  अन्त  भें  यह  जोड़ा  जाये,
 भ्र्थात्‌

 “परन्तु  खद  है  कि  अभिभाषण  मे
 झ्रायात  तथा  निर्यात  को  पूर्णतः
 सरका  नियंत्रण  में  लेने  संबंधी
 निश्चय  का  कोई  उल्लेख  नहीं  है  ।”

 (322)

 कि  प्रस्ताव  के  अन्त  मे  यह  जोद।  जाये,

 भरि :-

 “परन्तु  खेद  है  कि  प्रभिभाषण  मे
 हदबन्दी  कानूनों  को  पास  करने
 तथा  उन्हें  लागु  करने  में  तीज्ता  लाने
 के  निश्चय  का  कोई  उल्लेख  नहीं
 है  v  (323),

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा!  जाये,
 भ्रति

 “परन्तु  खेद  है  कि  श्रभिभाषण  में  गन्ने
 के  उत्पादन  के  विकास  के  लिए
 गरे  ी  कीमत  कम  से कम  5
 रुप?  प्रति  विवटल  की  कानूनी
 व्यवस्था  करने  संबधी  ताति  कर
 कोर  'उत्लेख  नहीं  2”  (325)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जाये,

 झर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  में  चीनी
 मिल।  के  राष्ट्रीयकरण  सम्बन्धी
 किसो  घोषणा  का  उल्लेख  नहीं  है  1"

 (320)
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 कि  अ्स्ताभ  के  धन्‍्त  से  यह  जोडा  जाये,

 अर्थात्‌  Same

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 प्रशासन  में  हर  स्तर  पर  फैले  भ्रष्टा-

 चार,  घूसखोरी,  भाई  भतीजा  वाद
 को  रोकने  मे  सरकार  की  विफलता
 का  कोई  उल्लेख  नही  है।'  (327)

 कि  प्रस्ताव  के  श्न्त  मे  यह  जोडा  जाये  ,

 भर्थात्‌

 “परन्तु  खेद  है  कि  भ्रभिभाषण  मे  देश
 से  निरक्षता  को  एक  निश्चित
 अवधि  के  भ्रदर  दूर  करने  के
 सकल्प  का  कोई  उल्लेख  नही  है  na

 (328)

 कि  प्रस्ताव  के  भ्रन्त  मे  जोडा  जाये,
 qT  fa  ——

 “परल्तु  खेद  है  कि  श्रभिभाषण  मे  सरकार
 द्वारा  श्रान्ध्र  प्रदेश  की  समस्याग्रो
 को  समय  पर  नही  सूलक्षाये  जाने
 के  कारण  आरान्ध्र  मे  स्थिति  ब्रिगहने
 से  रोकने  मे  सरकार  की  श्रसफलता
 का  कोई  उल्लेख  नही  है।”  (329)

 कि  प्रस्ताव  क॑  अ्रन्त  मे  यह  जोडा  जाये

 भ्र्थात्‌

 “परन्तु  खेद  है  कि  झ्रभिभाषण  मे
 वियतनाम  के  नव  निर्माण  में
 झारत  सरकार  द्वारा  दिए  जाने
 बाले  सहयोग  के  सकेत  तथा  धम  नकी
 साम्गाज्यवाद  की  बरबेर  युद्ध  नीति
 की  निन्‍दा  का  कोई  उल्लेख  नही
 है  "  (330)
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 कि  प्रस्ताव  के  भन्‍्स  में  यह  जोड़ा  जाये,

 झचत्‌

 “परन्तु  खेद  %  किं  झभिभाषण  में

 तृतीय  वेतन  झायोग  की  रिपोर्ट
 प्रकाशित  करने  में  सरकार  की
 विफलता  का  कोई  उल्लेख  नही  है  ।”

 (331)

 कि  प्रस्ताव  के  भ्न्‍्त  मे  यह  जोडा  जागे,

 अर्थात्‌

 “परन्तु  खेद  है  कि  अ्रभिभाषण  मे
 बोनस  अधिनियम  को  सभी  सर-
 कारी  एवं  गैर-सरकारी  सस्थानों
 के  श्रमिकों  के  लिए  समान  रूप  से

 लागू  करने  सम्बन्धी  कानून  बनाने
 का  कोई  उल्लेख  नहीं  है  y

 (332)  1

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोश  जाये,

 झर्थात्‌

 “परन्तु  खेद  है  कि  अभिभाषण  मे  देश
 में  व्याप्त  काले  धन  को  सरकार
 द्वारा  निकाल  बाहर  करने  के
 प्रयोजन  से  उठाए  जाने  वाले  कदमों
 का  कोई  उल्लेख  नही  है  "  (333)

 कि  प्रस्ताव  के  स्त  मे  यह  जोडा  जाये,
 भर्थात्‌  -

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में  देश
 की  सीमाझो  पर  एव  समुद्री  मार्ग  से
 होने  वाले  तस्कर  ध्यापार  को
 प्रविलम्भ  रोकने  का  कोई  उल्लेख
 नही  है।”  (334)
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 SHRI  M.  KATHAMUTHU
 pattinam):  I  beg  to  move:

 (Naga-

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :——

 “put  regret  that  the  Address  is
 totally  obvious  of  the  disguised  un-
 employment  and  even  under-emp-
 Joyment  in  the  country.”  (335)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—  ,

 but  regret  that  the  Address  does
 not  seem  to  be  aware  of  the  fact
 that  the  Government  have  spent
 only  Rs.  30  crores  out  of  Rs.  50
 crores  allocated  for  the  so  called
 Crash  Programme  against  unemp-
 loyment  ”  (336)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  take  adequate  notice  of  the
 fact  that  in  many  States  even  the
 existing  and  amended  ceiling  laws
 are  not  being  implemented  in  the
 interes,  of  the  toiling  peasantry.”

 (387)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely  :—

 “put  regret  that  the  Address  does
 not  give  any  direction  to  the  States
 that  the  harrassment  and  persecu-
 tion  of  the  peasants  as  well  as  the
 fraud  on  the  existing  land  reforms
 must  at  all  costs  be  prevented  as  a
 major  national  policy.”  (338)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  show  any  interest  in  the  signifi-
 cance  of  giving  tenancy  rights  to  the
 peasants  which  is  of  peramount  im-
 portance  in  the  context  of  agrarian
 reforms.”  (339)
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 That  at  the  end  of  the  motion,  the
 fcllowing  be  added,  namely :—
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 “but  regret  that  the  Address  does
 not  show  any  concern  for  the
 millions  of  Harijans  who  are  sub-
 jected  not  only  to  intense  economic
 exploitation  but  also  social  oppres-
 sion.”  (340)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  stress  the  urgency  of  providing
 minimum  living  wage  to  agricultural
 labourers  as  a  matter  of  national
 policy.”  (341)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  take  note  of  the  grievances  of
 the  toiling  peasantry  that  they  are
 not  supplied  with  necessary  ered’ts,
 fertilisers,  seeds  and  other  jnputs
 for  improving  agricultural  produc-
 tion.”  (342)

 That  at  the  end  of  the  motion,  the
 followmg  be  added,  namely  :—-

 “but  regret  that  the  Address  does
 not  take  nute  of  the  heavy  indeb-
 tedness  of  the  peasantry  nor  does
 it  propose  any  measure  to  relieve
 substantially  this  terrible  debt  bur-
 den  on  them”  (343)

 That  at  the  end  of  the  motion,  ihe
 following  be  added,  namely:—

 ‘but  regret  that  the  Address  while
 referring  to  7  per  cent  grewth  in  in-
 dustrial  production  foreet~  the  fact
 thst  this  is  computed  on  the  bats
 of  the  low  figure  of  4  ver  cent  ine
 crease  in  the  rate  growth  in  107)"

 (344)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  take  serious  note  of  the  fact  that
 the  Fourth  Five  Year  Plan  has  fajled
 to  ensure  8  to  9  per  cent  of  industrial
 growth.”  (345)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  the  Address
 musses  the  seriousness  of  the  situa-
 tion  created  by  the  continued  stag-
 nation  ot  the  mdustrial  economy  on
 the  one  hand  and  regional  :mbalan-
 ces  on  the  other”  (346)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 but  regret  that  the  Address  fails
 to  note  that  for  bottle-necks  and
 obstruction  as  well  as  lack  in  indus-
 trial  growth  the  main  responsibility
 must  be  fixed  on  moncpoly  capital
 and  the  policies  which  feed  it”

 (347)

 That  at  the  end  of  the  motion  the
 following  be  added  namely

 ‘but  regret  that  the  Address  does
 not  still  realise  that  for  the  rapid
 and  balanced  industrial  development
 of  the  country  the  concerns  belong-
 ing  to  the  75  monopoly  houses  have
 got  to  be  nationalised’  (348)

 That  at  the  end  of  the  motion  the
 following  be  added  namely

 ‘but  regret  that  while  the  Address
 refers  to  industrial  licencing  policy,
 it  forgets  that  notwithstanding  the
 Industrial  Policy  Resolution,  956
 which  8  the  basis  of  the  present  In-
 dustrial  policy  decision  the  75  mono-
 poly  houses  and  especiilly  the  Tatas
 and  Birlas  have  grown  enormously
 and  aleng  with  them  the  malprac-
 tices  and  other  anti-national  opera-
 tions  of  the  big  business”  (349)

 That  at  the  end  of  the  motion,  the
 followirs  be  added,  namely

 “pnt  regret  that  the  Address  does
 not  cre  the  necessity  of  reformulat-
 ine  .  rediecal  industry  onohey  for
 the  country  which  must  have  a  clear
 anti-monopoly  direction  and  also  at
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 the  same  time  providé  for  nationali-
 sation  of  vital  yndustties  including
 some  key  industries”  (830)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “put  regret  that  the  Address  does
 not  take  note  of  the  fact  that  the
 latest  a industrial  policy  permits
 monopoly  capital  or  large  business
 houses  to  enter  even  the  enlarged
 cole  sector  of  industries”  (35i)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 but  regret  that  the  Address  does
 not  give  a  clear  assurame  that  the
 monopolists  who  should  be  eliminat~
 ed  from  our  economy  are  nt  ,omg
 to  be  allowtd  to  ente:  into  the  so
 called  joint  sector  with  the  Strte

 (352)

 That  at  the  cnd  of  the  motion  the
 following  be  added  namely

 nut  regret  that  the  Address  does
 not  note  the  failure  of  the  Govern-
 ment  even  to  convert  the  loans  from
 the  Government  and  other  pubhec
 financial  institutions  to  monopoly
 concerns  into  equities  held  by  Gov-
 ernment  or  such  institutions’  (359

 That  at  the  end  of  the  motion  the
 following  be  added  namely

 ‘but  regret  that  the  Address  does
 not  take  serious  note  of  the  ten-
 dency  in  some  States  to  offer  new
 concessions  to  monopolies  in  the
 name  of  industrial  expansion"  (354)

 That  at  the  end  of  the  motion  the
 following  be  added  namely

 “but  regret  that  the  Address
 iS  a  remarkable  example  of  how  not
 to  objectively  assess  and  analyse
 the  prevailing  economie  situation  in
 the  country  which  is  barren  of  any
 promise  for  even  the  mininum
 necessary  policy  changes  to  curb  the
 exploiting  classes  or  improve  the
 living  condition  of  the  masses  (355)
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 That  at  the  end  of  the  motion,  the  Rightist
 following  be  added,  namely:—

 “but  regret  to  note  that  the
 slogan  of  ‘garibi  hatao’  has  not
 found  even  an  echo  in  the  bureau-
 cratic  idjom,  and  that  n:,9)S  aa
 and  platitudes  take  the  place  of  a
 firm  commitment  for  concrete  mea-
 sures  for  implementing  the  slogan.”

 gi.  (336)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address  is
 yet  another  documentary  proof  that
 the  Government  is  not  at  all  seri-
 ous  about  implementing  the  elec-
 tion  pledges  of  the  ruling  party.”

 (357)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address
 does  not  take  into  account  either
 the  revival  of  a  new  ‘Grand
 Alliance’  of  Rightist  forces  in  the
 country  or  the  situation  including
 popular  frustration  und  discontent
 which  these  forces  are  seeking  to
 exploit  to  further  their  short-term
 and  long-term  objectives.”  (358)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address
 while  warning  the  country  against
 violence  does  not  pay  any  attention
 to  the  fact  that  having  been  de-
 fea'ng  in  the  normal  democratic
 processes  and  in  the  elections  the
 Rightist  and  Communal  forces  are
 now  trying  to  work  up  regionalism,
 separatism,  linguism  and  even  com-
 munalism  to  rouse  passions  in
 order  to  engulf  the  country  in  dis-
 ruption  and  chaos  to  suit  their
 ends”  (359)

 That  at  the  end  of  the  motfon,  the
 following  be  added,  namely:—

 “put  regret  tc  note  that  the  Ad-
 dress  does  not  recognise  that  the
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 counter-offensive  poses  a
 threat  not  only  to  the  cause  of  the
 working  people  and  democracy  but
 even  to  the  integrity  and  unity  of
 the  country.”  (360)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—~

 “but  regret  that  the  Address  does
 not  show  any  understanding  of  the
 developments  in  Andhra  Pradesh
 in  its  larger  perspective  as  an  in-
 tegral  part  of  the  strategy  of  ॥  cht
 reaction  which  has  been  routed  ip
 elections  but  far  from  uprooted  in
 the  socio-economic  life  of  the
 country.”  (36l).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  to  note  that  the  Ad-
 dress  does  not  give  a  clear  and
 eategoric  assurance  that  the  inte-
 gnity  and  unity  of  Andhra  Pradesh
 shall  be  preserved  and  the  game
 of  the  vested  interests  and  Right
 reaction  thus  defeated.”  (362)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  point  out  that  the  separatist
 movement  in  Andhra  Pradesh  with
 all  its  vinlenre  and  terrorism  =  bis
 been  engineered  by  landlords,
 wholesalers  and  other  vested  inte-
 rests  with  a  view  to  preventing  land
 ceilings  and  other  progressive  mea-
 sures,  wholesale  take  over  of  food-
 grains,  nationalisation  of  public
 transport  etc”.  (363)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address  does
 not  tike  note  of  the  fact  that  cer-
 tain  pobtical  parties  and  other  cle-
 ments  have  entered  into  the  ~pa-
 ratist  movement  with  a  view  not
 only  to  advance  the  nefarious  ends
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 of  reaction  in  Andhra  Pradesh  but
 also  with  a  view  of  counter-re-
 volution  and  reaction  on  the  na-
 tional  plane.”  (364)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  take  note  of  the  fact  that
 certain  people  belonging  to  other
 political  parties  were  admitted  to
 the  ruling  party  for  sheer  opportu-
 nistic  reasons  and  that  these  ele-
 ments  now  are  in  the  forefront  of
 separatist  violence  and  chaos.”

 (365)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  take  a  correct  lesson  from  the
 fact  that  the  political  stability
 does  not  depend  on  a  mere  majority
 in  the  legislature  when  especially
 such  majority  is  comprised  of  re-
 actionaries  and  agents  of  vested  in-
 terests.”  (366)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address
 does  not  take  note  of  the  fact  that
 the  Administration  in  Andhra  Pra-
 desh  failed  miserably  in  dealing
 with  the  situation  and  that  top
 bureaucrats  became  themselves
 abettors  of  the  separatist  move-
 ment  in  many  places.”  (367).

 That  at  the  end  of  the  motion,  the
 following  be  added  namely’—

 “hut  regret  that  the  Address  does
 not  show  the  necessary  awareness
 that  any  concession  to  the  separatists
 under  whatever  pretext  is  bound  to
 encourage  the  forces  of  disruption
 and  separatism  atl  over  the  coun-
 try.”  (368)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  the  Address  does
 not  recognise  in  due  measures  the
 significance  of  defeating  the  separa-
 tist  movement  in  Andhra  Pradesh  if
 separatist  disruption  has  to  be  pre-
 vented  from  raising  its  ugly  head  in
 other  parts  of  the  country.”  (369)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  Address  does
 not  call  upon  the  nation  to  take  the
 separatist  movement  in  Andhra  Pra-
 desh  as  a  challenge  to  the  integrity
 and  unity  of  the  country  as  well  as
 to  the  cause  of  democracy  and  pro-
 gress"  (370)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely.—

 “but  regret  that  the  Address  does
 not  show  any  sign  of  concern  that
 it  was  from  the  ruling  party  itself
 that  the  voice  of  separation  was
 raised.”  (371)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely’—

 “but  regret  that  the  Address  while
 referring  to  the  situation  in  Andhra
 Pradesh  does  not  differentiate  het-
 ween  the  landlords  and  other  vested
 interests  as  well  as  the  Righfist  and
 Communal  forces  who  inspired  and
 instigated  the  separatist  movement
 on  the  one  hand  and  those  others
 among  the  student  Community  and
 Government  employees  who  unfor-
 tunately  fell  a  victim  to  it.”  (372)

 That  at  the  end  of  the  motion,  the
 following  be  added.  namely'—

 “but  regret  that  while  understand-
 ably  suggesting  ‘calm  and  rational
 discussion’  the  Address  does  not  em-
 phasise  that  the  main  purpose  of
 such  discussion  will  be  to  find  a
 solution  within  the  framework  of
 integrity  and  unity  of  Andhra  Pra-
 desh  and  in  particular  within  the
 framework  of  Prime  Minister's  fe
 point  formula.’  (878)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  while  calling  up-
 on  the  people  of  Andhra  Pradesh  to
 cooperate  fully  with  the  Government
 in  finding  a  peaceful  solution  which
 is  a  correct  appeal,  the  Address  does
 not  at  the  same  time  stress  the  im-
 portance  of  such  a  common  and  co-
 operative  effort  to  preserve  and
 safeguard  the  unity  of  Andhra  Pra-
 desh  and  thus  ensure  that  the  forces
 of  balkanisation  are  not  let  loose  in
 the  country  in  the  name  of  another
 round  of  unprincipled  and  undemo-
 cratic  States  Reorganisation.  (374)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  ihe  Address  does
 not  pay  tribute  to  the  integrationists
 in  Andhra  Pradesh  who  have  heroi-
 cally  withstood  terror  and  onslau-
 ghts  of  the  separatists  and  held  aloft
 the  banner  of  unity  even  at  the  risk
 of  their  lofe  and  property.’  (375)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  even  take  note  of  the  demand  of
 separation  of  South  from  North
 which  has  been  raised  by  some  lea-
 ders  of  the  Andhra  separatist  move-
 ment.”  (376)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  while  calling  up-
 on  Parliament  to  ‘take  stock  of  the
 problems  that  the  nation  faces  and
 give  guidance  to  the  people’  the
 Address  does  not  itself  show  the
 elementary  forthrightness  to  prac-
 tise  what  it  preaches.”  (377)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  total-
 ly  and  inexcusably  underestimates
 the  havocs  the  continued  rising
 prices  are  causing  on  the  life  of  the
 common  man.”  (378)
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 “but  regret  that  the  Address  shows
 lack  of  courage  and  even  interest  on
 the  part  of  the  Government  to  admit
 its  failures  on  the  price  front  or  to
 pinpoint  the  real  causes  behind
 runaway  prices.  not  to  speak  of
 taking  effective  measures  against
 them.”  (379)

 ~  That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  take  note  of  the  fact  that  after
 a  rise  of  more  than  l2  per  cent  in
 the  wholesale  price  index  during
 972  the  price  graph  is  rising  again
 in  the  first  two  months  of  4973.7

 (380)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—-

 “but  regret  that  no  mention  of
 concrete  schemes  has  been  made  in
 the  Address  about  the  uplift  of  the
 poor  and  backward  classes  especial-
 ly  the  Harijans  in  the  country.”

 (381)

 That  the  end  of  the  motion,  the  fol-
 lowing  be  added,  namely:—

 “but  regret  that  the  Address  has
 failed  to  mention  any  time-bound:
 programme  to  fix  wages  for  agricul-
 tural  workers  and  tmplementation
 thereof  in  all  the  States  and  Union
 territories.”  (382)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  in  the  Address  no:
 mention  has  been  made  of  the  bru-
 tal  atrocities  committed  against  Hari-
 jans  in  different  parts  of  the  coun-
 try  such  as  burning  of  huts,  looting,
 murder  and  molestation  of  women,
 and  the  need  to  take  firm  and  effec-
 tive  steps  to  protect  them  from  such:
 atrocities.”  (383)



 347  Motion  of

 That  at  the  end  of  the  motion,  the

 owing  be  added,  namely:

 “put  regret  that  in  the  Address
 there  is  no  mention  about  the  com-
 prehensive  scheme  for  housing  and
 social  insurance  for  agricultural
 workers,”  (384)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  has
 failed  to  mention  the  urgent  need
 for  a  comprehensive  legislation  for
 regulating  the  service  conditions  of
 agricultural  workers  ensuring  them
 security  of  employment,  workmen’s
 compensation,  and  other  amenities
 enjoyed  by  the  industrial  workers.”
 (385)

 That  at  the  end  of  the  motion,  the
 ‘following  be  added.  namely:—

 ‘put  regret  that  the  Address  does
 not  mention  the  failure  ot  the  Centre
 and  State  Governments  to  enforce
 effectively  the  provisions  of  the  Un-
 touchability  (Offence)  Act.”  (386)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 ‘but  regret  thai  the  Address  does
 not  mention  the  fa:.ure  of  the  Gov-
 ernment  to  fill  up  the  posts  reserv-
 ed  for  Scheduled  Castes  and  Sche-
 duled  Tribes  in  Government  services,
 particularly  in  pubhe  sector  imdus-
 tries.”  (387)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely :—

 “but  regret  that  the  Address  does
 not  take  note  of  the  demand  of  all
 sections  of  peop’e  in  Tamil  Nadu  to
 institute  a  Commission  of  Inquiry
 into  the  charges  against  the  Chief
 Minister  of  Tamil  Nadu  and  his
 Ministry.”  (388)

 That  at  the  end  of  the  motion,  the
 following  be  added.  namely-—

 “but  regret  to  note  that  the  Ad-
 ‘dress  does  not  call  upon  the  Goy-
 ernment  to  expeditiously  dispose  of
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 sons  by  freedom  fighters.  ”  (389).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  to  note  that  the  Ad-
 dress  does  not  contemplate  to  reduce
 the  voting  age  to  18"  (300)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  mention  about  the  necessity  to
 take  over  the  entire  sugar  industry.”
 (391)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—.

 “but  regret  that  the  Address  does
 not  emphasise  the  necessity  to  bring
 out  the  Report  of  the  Third  Pay
 Commission.”  (392)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  to  note  that  no  men-
 tion  has  been  made  in  the  Address
 of  the  problems  and  miseries  of  the
 handleom  workers.”  (393)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—~

 “but  regret  that  the  Address  does
 not  single  out  the  main  cause  of
 rise  in  prices  viz.,  the  existing  grip
 of  monopolists  on  our  economy  nor
 does  :t  propose  any  measure  to
 check  the  speculative  and  similar
 other  operation  which  boost  prices.”
 (394)

 That  at  the  end  of  the  motion.  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  criticise  the  attémpt  in  certain
 quarters  to  justify  the  rise  in  prices
 by  attributing  it  to  the  influx  of  re-
 fugees  from  East  Bengal  and  the
 brief  Indo-Pak  war.”  (395)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely;—

 “but  regret  that  the  Address  does
 not  even  give  an  assurance  that  the
 eredit  policy  of  the  banks  will  be
 changed  in  order  to  prevent  specula-
 tive  advances  and  other  encourage-
 meut  to  price  speculation.”  (396)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:-—

 “but  regret  the  failure  on  the  part
 of  the  Government  to  formulate  a
 policy  for  the  state  take  over  of  the
 wholesale  trade  in  foolgrains  and
 other  essential  commodities.”  (397)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  over-
 looks  the  fact  that  even  the  declared
 policy  in  favour  of  take  over  of  the
 whotesale  trade  in  rice  and  other
 foodgrains  is  not  being  implemented
 by  several  State  Governments  and
 that  some  of  them  like  the  Govern-
 ment  of  West  Bengal,  Rajasthan,
 have  openly  come  out  against  the
 takeover.”  (398)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  take  serious  note  of  the  failure
 of  the  Food  Corporation  of  India  to
 implement  even  its  own  modest  tar-
 get  for  kharif  procurement.”  (399)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  while  referring  to
 a  system  of  public  system  the  Ad-
 dress  does  not  show  any  interest  in
 the  urgency  of  the  nationalisation
 of  cotton,  sugar,  essential  drugs  and
 similar  other  commodities  of  com-
 za0n  consumption  which  is  required
 to  ensure  the  success  of  an  effective
 network  of  public  distribution  sys-
 tem.”  (400)
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 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  take  note  of  the  fact  that  no
 effective  steps  have  been  taken
 against  big  hoarders  and  _  profiteers
 nor  to  discover  hoarded  stocks  of
 foodgrains,  cloth  and  other  essential
 commodities.”  (401)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:-—

 “but  regret  that  the  Address  does
 not  indicate  any  price  policy  whatso-
 ever  for  holding  the  price  line.”
 (402)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  the  Address  does
 not  show  any  concern  at  the  fact
 that  at  the  production  level  mono-
 pohsts  are  boosting  prices  by  taking
 advantage  of  their  system  of  cost
 accountancy  and  by  exerting  their
 influence  with  the  Tariff  Commis-
 sion,”  (403)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  show  any  understanding  of  the
 problem  of  the  Government  emplo-
 yees  as  well  as  the  employees  in  the
 public  sector  who  should  be  sup-
 plied  from  the  Government  shovs
 essential  commodities  at  fair  prices,
 especially  in  view  of  the  rising  cost
 of  living.”  (404)

 That  at  the  end  of  the  motion.  the
 following  be  added,  namely:

 “put  regret  that  the  Address  does
 not  see  that  in  order  to  make  the
 coarse  and  medium  varieties  of
 cloth  available  to  the  consumers  at
 reasonable  price  the  production  of
 fine  and  super-fine  cloth  have  to  he
 drastically  reduced  and  even  in  some
 cases  stopped.”  (405)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  take  note  of  the  fact  that  agri-
 cultural  producers  do  not  get  a  fair
 price  for  their  produce,  though  they
 have  to  pay  high  prices  not  only  for
 the  consumer  goods  but  also  for
 other  essential  articles  needed  for
 cultivation.”  (406)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 not  show  concern  at  the  delay  in
 the  submission  of  the  Report  of  the
 3rd  Pay  Commission  nor  does  it  give
 an  assurance  that  interim  relief
 will  be  granted  to  the  Central  Gov-
 ernment  employees.”  (407)
 That  at  the  end  of  the  motion,  the

 following  he  added,  namely:—
 “but  regret  that  the  Address  does

 not  show  proper  grasp  of  the  magni-
 tude  of  the  problem  of  unemploy-
 ment  in  the  country  including  grow-
 ing  unemployment  among  the  educat-
 ed  youth.”  (408)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  the  Address  does

 not  call  upon  the  Government  even
 to  check  the  growth  in  unemploy-
 ment  which  will  be  of  the  order  of
 well  over  5  million  being  educated
 unemployed  persons,”  (409) =
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—
 “but  regret  that  there  is  no  men-

 tion  in  the  Address  of  the  fact  that
 in  a  developing  country  like  ours
 nearly  100,000,  engineers  and  diploma
 holders  are  without  employment  to-
 day.”  (410)
 That  at  the  end  of  the  motion,  the

 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  serious
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 social  implications  of  the  present
 phenomena  of  unemployment  which
 is  always  exploited  by  the  reactio-
 nary  forces  in  the  political  life  and
 also  by  the  monopolists  in  econo-
 mic  life  to  keep  the  wages  down  and
 earn  high  profits.”  (411)

 श्री  हुकम  ग्यन्द  कछजाय  (मुरेना)  :  में
 प्रस्ताव  करता  हूँ

 कि  प्रस्ताव  के  झ्न्त  में  यह  जोड़ा  जाये,
 श्र्थात

 “परन्तु  खेद  है  कि  भ्रभिभाषण  में  शर-
 णार्थियां  के  नाम  पर  लगाया  गया
 कर  वापस  लेने  का  कोई  उल्लेख

 नहीं  2  ra  (412)

 कि  प्रस्ताव  के  श्रन्त  में  यह  जोडा  जाये,
 अर्थात  i

 “परन्तु  खेद  है  कि  प्रभिभाषण  में
 जिन  व्यक्यों  के  पास  गल्‍ले  का
 अतिरिक्त  तथा  भ्रतिरिक्त  भ्रधोषित
 स्‍्टाक  पाया  जाये  उसे  जब्त  करके
 उनके  विरुद्ध  कार्यवाही  करने  के
 सम्बन्ध  में  कोई  उल्लेख  नही  है  ।”

 (413)

 कि  प्रस्ताव  के  अन्त  में  यह  जोड़ा  जायें,
 अर्थात  —

 परन्तु  खद  है  कि  अ्रभिभाषण  में  पिछड़े
 जिलो  में  भ्रप्तिक  झ्ौद्योगिक  एककों
 की  स्थापना  करने  तथा  उनमें
 बेरोजगार  लोगों  को  रोजगार
 की  सुविधायें  उपलब्ध  कराने
 के  सम्यन्ध  में  कोई  उल्लेख  नहीं
 &  "  (414)

 कि  भ्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जाये,
 अर्थात  i

 “परन्तु  खेद  है  कि  भ्रभ्िभाषध  में  ऐसे
 लोगों  को  जिन्हें  प्रौद्योगिक  साइसें
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 दिये  गये  हैं  प्रौर  जिन्‍्होने  उत्पादन

 श्रू  नहीं  किया  है  तथा  उत्पादम

 शुरू  करने  के  मामले  में  झानाकानी
 कर  रहे  हैं  उनके  लाइसेंस  जब्त  करने
 के  बारे  में  कोई  उल्लेख  नहीं  है  rad

 (415)

 ि  श्रस्ताव  के  अस्त में  यह  जोडा. जायें,
 अर्थात

 “परन्तु  खेद  है  कि  भ्रभिभाषण  मे  ऐसे
 कपड़ा  मिल  जो  बन्द  पड़े  हैं  स्‍ग्लौर
 जिनके  कारण  श्रमिको  मे  बेरोजगारी
 बढी  है  उन्हे  सरकार  द्वारा  श्रपने
 हाथ  म  लेकर  उनके  प्रबन्ध  की

 समुचित  व्यवस्था  करने  तथा
 उत्तर  प्रदेश  और  मध्य  प्रदेश  के
 पिछले  भागों  मे  नये  उद्योगों  की
 स्थापना  करने  के  बारे  में  कोई
 उल्लेख  नही  है  (416)

 कि  प्रस्ताव  वे  श्रन्त  में  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  भ्रभिभाषण  रे
 अ्रमिको  को  समय  पर  बोनस
 दिलाने  तथा  उनको  आवास  की

 सुविधाये  भ्रधिक  मात्रा  मे  उपलब्ध
 कराते  के  बारे  से  कोई  उल्नख  नही
 है  (417)

 कि  प्रस्ताव  के  अ्रन्‍्त  में  यह  जोड़ा  जाये
 पर्त  —

 “परन्तु  खेद  हैकि  प्रभिभाषण  मे

 3843  Ls.

 भ्रखिल  भारतीय  स्तर  के  ऐसे
 श्रम  सगठनों को  जिनकी  सदस्य

 सका  साढ़े  चार  लाख  में  भ्रधिक

 है  भरलिल  भारतीय  स्तर  पर
 मान्यता  देने  के  सम्बन्ध  से  कोई
 चस्लेख  नही  &  i"  (418)
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 कि  प्रस्ताव  के  श्रन्त  मे  यह  जोडा  जाये,
 श्र्थात  —

 “परन्तु  खेद  है  कि  अभ्रधिभाषण  में
 भूमिहीनों  मे  कृषि  योग्य  भूमिका
 आवटन  करके  कृषि  उपज  में  वद्धि
 करने  के  सम्बन्ध  में  कोई  उल्लेख
 नही  3  ia  (419)

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये,
 भ्र्यात

 “परन्तु  खेद  है  कि  श्रभिभाषण  में
 आन्ध्र  प्रदेश  में  शान्ति  व्यवस्था
 बनाये  रखन  के  उद्देश्य  मे  सरकार
 द्वारा  आवश्यक  कार्यवाही  करन,
 श्ान्ध्र  का  शोघ  ही  तेलगाना  और
 ग्रान्ध्र  क्षेत्रो  में  विभाजन  करने
 तथा  राज्यो  के  पुनर्गठन  के  लिये
 एक  आयोग  की  स्थापना  करने  के
 सम्बन्ध  में  कोई  उल्लेख  नहीं  है।
 (420)

 कि  प्रस्ताव  के  अन्त  में  यह  जोडा  जाये
 अर्थात

 “परन्तु  खेद  है  कि  अ्रभिभाषण  में
 पाकिस्तान  द्वारा  अ्रधिज्रत  कश्मीर

 भू-भाग  को  मुक्त  कराने  के  लिये
 अविलम्ब  कदम  उठाने  के  सम्बन्धस्मे

 कोई  उल्लेख  नहीं  है  (421)

 कि  प्रस्तावों  के  अन्त  मे  यह  जोडा  जाये
 श्र्थात

 “परन्तु  खेद  है  कि  प्रभिभाषण  मे  ऐसे
 भारतीय  युद्ध  बन्दियो  को  जो  इस
 समय  पाकिस्तान  में  बीमार  हैं

 मुक्त  कराने  और  पाकिस्तान  से
 भारतीय  युद्ध  बन्दियो  के  साथ
 मानवोधित  व्यवहार  करने  का

 झाग्रह  करने  के  सम्बन्ध  से  कोई
 उल्लेख  नहीं  है  v  (422)
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 [की  हुबस  बन्द  कछतवाय]

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोड़ा  जायें,
 अर्षात  —

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 भारतीय  उप-महाद्वीप  में  शान्ति
 कायम  करने  तथा  स्थायी  शान्ति
 स्थापित  करने  के  उद्देश्य  से
 पाकिस्तान  द्वारा  बग्लादेश  को
 झविलम्ब  मान्यता  दिलाने  और
 उसे  सयुक्त  'राष्ट्रसघ  मे  प्रवेश
 दिलाने  के  सम्बन्ध  मे  कोई  उल्नेख

 नहीं  है  "  (423)

 कि  भ्रस्ताव  के  भ्रन्त  मे  यह  जोडा  जाये,
 झचति  —

 “परन्तु  खेद  है  कि  भ्रभिभाषण  मे
 वियतनाम  के  पुऑनिर्माण  के  लिये

 प्रचुर  मात्रा  में  उसे  सहायता  देने
 के  सम्बन्ध  मे  कोई  उल्लेख  नहीं

 है  ।”  (424)

 कि  प्रस्ताव  के  शन्त  में  यह  जोडा  जाये,
 अर्थात

 “परन्तु  खेद  है  कि  ग्रभिभाषण  में  नेफा
 तथा  लट्टाख  में  चीन  द्वारा  भ्रधिकृत

 भू-भाग  को  मुक्त  कराने  के  सम्बन्ध  में

 कोई  उल्लेख  नहीं  है  gr  (425)

 कि  प्रस्ताव  के  भ्रन्त  में  यह  जोडा  जाये,
 अर्थात  —

 “परन्तु  खेद  है  कि  भभिभाषण  में

 मुगात्डा  से  निकाले  गये  एशियाई-
 यों  द्वारा  छोडी  गयी  चल  तथा
 अचल  सम्पत्ति  का  मुभावजा  दिल-
 काने  के  लिये  भारत  सरकार
 हाय  की  जाने  बाली  समुचित
 बससंवाही  का  कोई  उल्लेख  नहीं
 है  "  (426)
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 कि  प्रस्ताव  के  भन्ते में  यह  जोड़ा  जाये,
 अथति  | Neto

 “परन्तु  खेद  है  कि  अभिभाषण  मे
 म्यूनिश्ष  प्ोलम्धिक  मे  लेबनानी
 गरिल्लो  की  गतिथिथियों  की,  जहा
 कई  इजराइली  खिलाड़ी  मारे  गये
 थे  सरकार  द्वारा  भत्संना  की  जाने
 श्रौर  भारत  में  अरब  तथा  लेबनानी
 ग्रिल्लों  को  आश्रय  न  देने  के
 सम्बन्ध  में  कोई  उल्लेख  नही  है  yr

 (427)

 SHRI  SHYAMNANDAN  MISHRA
 ]  beg  to  move

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 ‘but  regret  that  the  Address  does
 not  refer  to  the  complete  distegard
 of  the  recommendations  ot  the  Beg
 Committee  in  the  Aligarh  Muslim
 University  Act”  (428)

 That  at  the  end  of  the  moticn  the
 following  be  added,  namely

 ‘but  regret  that  there  38  no  men-
 tion  in  the  Address  about  the  need
 to  revise  the  decision  of  the  Centra]
 Government  nct  to  accede  to  the
 demand  made  by  a  large  number  of
 Haryana  legisiators  and  backed  by
 2]  members  of  Parljament  to  ap~
 point  a  Commission  of  Inquiry  into
 the  charges  of  corruption  against
 the  Chief  Minister  of  Haryana”

 (429).

 SHRI  DINEN  BHATTACHARYYA
 (Serampore):  I  beg  to  move:

 That  at  the  end  of  the  motion,  the
 following  be  sddeds  namely: —

 “but  regret  that  the  Government
 even  after  25  years  of  Independence
 could  not  guarantee  need  based
 wages  to  the  toiling  masses  both
 urban  and  rural.”  (0.
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 That  at  the  end  of  the  moticn,  the
 following  be  added,  namely: —

 “but  regret  that  the  Government
 could  not  guarantee  trade  union  and
 democratic  rights  as  envisaged  in  the

 Constitution  to  the  working  popula-
 uuon  of  the  country.”  (432).

 That  at  the  end  of  the  motion,  the
 foliowing  be  added,  namely.—

 “but  regret  that  the  Government
 could  nor  take  etfectve  measures  to
 unearth  black  money  which  is  run-
 ning  a  patallel  economy  in  the
 country.”  (433).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Government
 has  failed  to  intrcduce  effective  steps
 to  reduce  the  high  percentage  of
 illiteracy  in  the  country.”  (434)

 That  at  the  end  of  the  moti  n,  the
 following  bo  added,  namely‘—

 “but  regret  that  the  Government’s
 educational  policy  is  resulting  m  all
 out  chaos  and  disruption  in  cduca-

 hon  in  almost  all  the  States  special-
 jy  in  West  Bengal.”  (435)

 That  at  the  end  of  the  motin,  the
 following  be  addei,  namely

 “but  regret  that  the  Government
 coud  not  guarantee  security  of  trade
 unions  functicnmg  in  West  Bengal
 which  has  been  seriously  endang-
 ered  by  the  hirelings  of  the  Ruling
 Party.”  (436).

 That  at  the  end  of  the  moticn,  the
 folluwing  be  added,  namely: —

 “but  regret  that  the  Government
 has  failed  to  bring  any  legislation
 ‘ncorporating  deterrent  punishment
 tel  the  defaulting  employers  in
 ‘respect  of  depositing  of  contributions
 to  the  Provident  Fund”  (437).
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 That  at  the  end  of  the  moticn,  the
 following  be  added,  namely:—

 “but  regret  that  the  Government
 has  failed  to  take  any  effective  me
 asures  to  improve  the  E.S.I.  Scheme
 in  the  interest  of  the  workers.”
 (438)

 358

 That  at  the  end  ot  the  moticn,  the
 following  be  added,  namely

 “but  regret  that  the  Government
 has  failed  to  set  up  any  CBI  en-
 quiry  in  the  matter  of  apprehending
 the  murderer  of  Hemanta  Basu  who
 was  murdered  on  the  eve  of  97
 election  when  there  was  President’s
 Rule  in  West  Bengal.”  (349)

 SHRI  SEZHIYAN  (Kumbakonam)  I
 beg  to  move.  —

 That  at  the  end  of  the  moticn  the
 following  be  added,  namely

 ‘but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  indiscri-
 steps  to  find  a  solution  acceptable  to
 the  people  of  both  the  regions  of
 Andhra  and  Telengana”  (440)

 That  at  the  end  of  the  motin  the
 following  be  added,  namely

 “but  regret  that  thee  is  no  men-
 tion  in  the  Address  of  the  indiseri-

 minate  use  of  Maintenance  of  Inter-
 nal  Security  Act  in  Andhra’  (44D)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  to
 release  al]  political  detenus,  to  with-
 draw  Central  Reserve  Police  and
 army  and  remstate  all  the  Govern-
 ment  employees  whose  services  have
 been  terminated  in  Andhra  Pra-
 desh”  (442)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  mention  the  need  for  early  sum-
 moning  of  the  Assembly  of  Andhra
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 Pradesh  to  ascertain  the  will  of  the
 elected  representatives  regarding
 future  of  that  State.”  (448).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—-

 “put  regret  that  there  is  no  men-
 tion  in  the  Address  on  the  growing
 unemployment  in  the  country”

 (444),

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  any  concrete
 steps  to  solve  the  problem  of  un-
 employment  and  under-employment
 in  the  country”  (445).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  the  Address  fails
 to  mention  the  increasing  tax  arr-

 ears  from  big  mcome-tax  assesses.”
 (446).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  inadequate
 supply  and  the  rising  price  cf  the
 yarn  required  for  handloom  weavers
 in  Tamil  Nadu.  (447).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  is  no
 mention  in  the  Address  of  the  end-
 ing  of  the  State  of  Emergency  when
 the  need  for  it  was  over.”  (448).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Addresg  does
 not  take  note  of  the  failure  of  the
 Government  in  planning  for  the
 power  requirements  of  the  country,
 in  giving  priority  to  the  necessary
 schemes  and  in  taking  adequate
 measures  to  avoid  a  power  crisis.”
 (449)
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  does
 take  note  of  the  failure  of  fhe  Gov-
 ernment  in  not  giving  immediate
 attenticn  and  san¢tion  to  the  power
 schemes  proposed  by  the  State  of
 Tamil  Nadu”  (450).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely;—

 “but  regret  that  the  Address  does
 not  take  note  of  the  failure  of  the
 Government  in  not  arranging  for
 maximum  utilisation  of  the  created
 capacity  of  the  Neyvelh  Thermal
 Station  ”  (45l).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 .  “but  regret  that  there  is  no  men-
 tron  in  the  Address  of  the  inflation-
 ary  economic  policies  pursued  by  the
 Government.”  (452).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  address  does
 not  mention  any  concrete  steps  to
 bring  down  the  prices  of  essential
 commodities.”  (453).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  enumerate  the  specific  reasons  for
 the  non-fulfilment  of  the  various
 targets  in  the  field  of  production  and
 distribution  of  basic  and  essential
 commodities  in  the  country.”  (454).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  mention  about  the  public  upsurge
 and  popular  demand  in  Andhra  and
 Telengana  regions.”  (488).
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  there  is  no  men-
 tiuon  in  the  Address  of  the  need  to
 open  the  second  mine  cut  in  Ney-
 veli  for  generation  of  more  elec-
 tricity”  (456).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  there  35  no  men-
 tion  in  the  Address  of  the  avoidable
 delay  in  completion  of  the  Kalpak-
 kam  Scheme  for  power  generaticn
 through  nuclear  energy”  (457)

 That  at  the  end  of  the  motion,  the
 Tollowyng  be  added,  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  delay  nm
 clearing  the  small  hydro  schemes
 proposed  by  the  State  of  Tamil
 Nadu”  (458)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  need  to
 sanction  a  second  nuclear  plant  of
 1,000  M.W  capacity  in  Tuticonn
 area.”  (459),

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour).  I  beg  to  to  move  a

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  the  Address  is
 unrelated  to  the  reality  of  the  eco-
 nomic  and  political  situation  pre-
 vailing  in  India.”  (460).

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:  —

 “but  regret  that  there  is  no  men-
 tion  in  the  Address  of  the  steep  and
 unprecedented  price  rise  in  1972.”
 (481).
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely: —

 “but  regret  that  the  consumer
 price  index  numbers  for  industrial
 workers  have  been  rising  unabated  ”
 (462)

 That  at  the  end  of  the  motion,  the
 following  be  addcd,  namely

 ‘but  regret  that  the  price  policy
 has  been  and  3s  being  formulated
 and  implemented  in  the  interests  of
 menopolhists,  big  traders,  big  specu-
 Jators  and  big  lanc-holders  which  is
 responsibl»  for  such  galloping  pr.  e
 rise"?  (463)

 That  at  the  end  of  th:  motion,  the
 following  be  added  namely

 “but  regiet  the  failure  to  take  anv
 effective  steps  to  check  defeit  fn
 ancing  and  the  patallal  economy  of
 bacx  money  and  to  mobilise  the
 potential  economic  surpluses”  (464)

 That  at  the  end  of  the  motion  the
 following  be  added  namely

 “but  regret  tnat  the  myth  of  so-
 called  Giren  Revolution’  has  been
 exploded  by  the  recent  unpiecented
 drought  throughout  the  countr:  "
 (465)

 That  at  the  end  of  the  motion,  the
 following  be  added  namely

 “but  regiet  that  the  unemploy-
 ment  and  under-employment  m  tne
 uiban  and  iural  areas  have  been
 rising  on  an  unprecedented  scale”
 (466)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely

 “but  regret  that  in  spite  of  talks
 about  ‘Garib:  hatao’  and  even  dis
 tribution  og  economic  power’,  the
 monopoly  houses,  Indian  aS  well  aS
 foreign,  have  grown  and  are  grow-
 ing  mm  strength.”  (487).
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 That  at  the  end  of  the  motion,  the

 foilowing  be  added,  namely.—

 “but  regret  that  the  Government
 ifs  unwilling  to  take  any  positive
 steps  to  nationalise  the  foreign  banks
 and  foreign  monopoly  firms  which
 are  taking  out  of  the  country  crores
 of  rupees  every  year  as_  profits,
 dividends,  technical  fees,  interests,
 administrative  and  head  office  ex-
 penses”  (468)

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “put  regret  that  corruption
 tavouritisin  and  nepotism  have
 grown  and  are  growing  examples  of
 corruptions  being  fraud  on  the
 State  Bank  of  India,  New  Delhi,
 Parhament  Street  Branch  involving
 60  lakhs  of  rupees,  circumstances
 under  whicn  Maruti  and  Co,  a
 small  car  manufacturing  company
 was  set  up  in  Haryana,  the  rag
 seandal  winch  shook  the  whole  coun-
 try,  the  poster  scandal,  and  the
 eharges  against  the  Haryana  Chief
 Minister”  (469),

 Tnat  at  the  end  of  the  motion,  the
 following  be  added,  namely

 ‘but  regret  that  the  ruling  party
 headed  by  the  Prime  Minister  has
 made  and  is  making  open  use  of
 the  State  machinery  to  turther  party
 and  invitidual  interests  and  used
 the  State  ma  h.nery  including  =  the
 machinery  of  the  delence  depuit-
 ment  during  its  75th  session  held  at
 Salt  Lake  area,  Calcutta”  (4703
 That  at  the  end  of  the  motion  the

 following  be  added,  namely
 “put  regret  that  the  Government

 of  India  headeg  by  the  Prime  Min-
 ister  has  let  loose  a  reign  of  terror
 throughout  the  country:  in  Andhra
 the  CRP  atrocities  have  surpassed
 all  limits  and  about  3000  cadres  of
 the  leftist  parties,  particularly  of
 the  CPI(M)  have  been  secretly
 murdered;  murder  and  intimidation
 the  CPI(M)  have  been  secretly
 gal  have  not  stopped.”  (471).
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 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:

 “but  regret  that  the  ruling  party
 headed  by  the  Prime  Minister  has
 started  surreptitiously  to  curb  the
 lights  of  the  BMemberg  of  Parlia-
 ment  as  i8  evident  from  the  curta:l-
 ment  of  sittings  of  Lok  Sabha  dur-
 ing  the  last  5  years,  many  Opposi-
 tion  Members  of  Perhament  have
 alleged  that  their  residences  are
 watched  by  plain-.lothed  policemen.
 telephones  tapped  ard  correspond-

 ence  intercepted.”  (472),
 That  at  tbe  end  of  the  motion,  the

 following  be  added,  namely
 ‘but  regret  the  wholesale  rigging

 a  electons  by  the  ruling  party  in
 West  Bengal  Kashmir,  Tripura.
 Orissa,  and  othey  States”  (473)
 That  at  the  end  of  the  motion,  the

 tollowing  be  added,  namely
 “but  regiet  that  the  Government

 has  (aileg  to  ensure  security  to  the
 nunority  cammunities  ang  that  the
 co  Linunal  ineidents  show  no.  sign
 of  dechne”  (474)
 That  at  toe  eng  ot  the  motion,  the

 following  be  added,  namely
 buf  vegret  that  Government  has

 faved  to  ensure  security  to  Harijans
 and  linguistic  munorities,  atrocities
 upon  the  Harijans  have  be‘ome  a
 matter  of  daily  occurrence”  (475)
 6  his

 SHRI  A  K  GOPALAN  (Palghat):
 The  President’s  speech  is  a  most  dis-
 gusting  document.  Apart  from  a  few
 empty  platitudes  here  ang  there,  the
 address  is  a  clear  statement  of  the
 bankruptcy  of  the  policies  and  activi-
 ties  of  the  Government  Jed  by  Mrs.
 Indira  Gandm.  The  Country  to-day  is
 in  vortex  of  an  all-round  crisis,  One
 lodks  vainly  for  an  indication  of  the
 awareness  of  this  crisis  in  the  Preai-
 dent’s  speech  Needless  to  say,  when
 there  ig  no  awareness  of  the  crisis  in
 the  Government,  no  efforts  at  finding
 solutions  to  the  problems  can  be  dis~
 cerned
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 To-day  many  States  in  the  country
 are  in  the  grip  of  famune-Mysore,
 Maharashtra,  Rajasthan,  Gujarat,
 Parts  of  West  Bengal,  Tripura,  Bihar
 Orissa  Mg  Andhra,  Ratiqn  shops  are
 without  foodgrains,  kerosene,  etc
 Millions  of  people  have  been  displaced
 fhom  their  hearts  and  homes  and  have
 become  refugees  in  their  own  coun-
 try  For  the  rural  masses  in  the
 famine  affected  States,  there  is  ho
 woik,  no  food,  no  shelter,  no  security
 The  so-called  scarcity  works  under-
 taken  are  a  mockery—an  inhuman  ex-
 ploitation  of  the  starving  people  The
 wages  given  are  not  enough  to  pur-
 chase  even  the  foodgrains,

 Here  is  the  ‘Times  of  India’  report
 of  February,  9

 Give  us  food,  we  do  not  want
 wages”  This  78  the  demand  of
 agricultural  labourers  employed  79
 a  large  number  of  relief  works  in
 Gujarat  which,  according  to  the
 Chief  Minister  38  experiencing  “the
 most  extensive  scarcity  this  year  in
 the  recent  memory  of  the  state”

 A  Press  Party  which  visited  Gujarat
 has  given  this  statement

 From  all  over  the  ountry  we  get
 heart-re:  ding  stories  of  the  sufferings
 cf  the  famine  hit  people

 Do  we  get  any  indication  from  the
 FPresident’s  speech  that  hs  Govern-
 tnent  led  by  Shnmat;  Indira  Gunahi  .s
 aware  of  this  ghastly  situation”  Prices
 have  mereased  so  much  that  daily
 necessities  of  the  people  lke  food-
 grams,  kerosene  edible  oils  etc  have
 become  beyond  the  r  ach  of  common
 man.  During  972  the  general  price
 level  as  measured  by  the  official  whole-
 sale  price  mdex  rose  by  78  per  cent
 which  wag  twice  as  much  as  the  in-
 crease  in  the  previous  year  During
 I972-73  the  price  nse  would  be  of  the
 order  of  5  per  cent,  if  not  more,  even
 exceeding  the  dubious  record  of  1966-
 67  when  prices  rose  by  i4  per  cent

 Apart  from  cereals  and  pulses,  the
 most  important  :tem  of  food  articles
 which  contributed  to  the  price  spurt
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 during  the  past  year  was  sugar  which
 rose  by  no  less  than  334  per  cent
 This  was  on  top  of  an  increase  of
 24  5  9९7  ०९76  1  1971

 As  far  as  commercial  crops  are  con-
 cerned,  we  see  that  the  price  of  sugar
 goes  up,  but  the  price  of  sugarcane
 goes  down  Take  the  price  of  cane  in
 1968-69  It  was  given  to  the  factory
 at  Rs  12—Rs.  5  per  quintal  and  the
 price  of  sugar  then  was  Rs  1159
 But  to-day  the  price  has  come  down
 The  Agriculture  Prices  Commussion
 recommended  the  sugar  cane  prices  aS
 Rs  8  and  now  the  price  of  sugar  35
 Rs  4/-  As  far  as  price  of  cotton  is
 concerned,  it  has  come  dowh  from
 Rs  250  per  quintal  to  Rs  50  per
 quintal  As  far  as  price  of  cloth  35
 concerned  it  has  risen  from  445  4
 points  to  3725  So  the  price  of  cotton
 comes  down  but  the  price  of  cloth  goes
 up  The  price  of  sugar  cane  comes
 down  the  prie  of  sugar  goes  up  As
 far  as  the  peasants  who  are  the  majo-
 rity  in  our  country,  the  price  of  their
 produce  comes  down  and  when  they
 80  to  tne  market  to  buy  the  cloth  or
 sugar  they  find  that  the  price  of  both
 the  sugar  as  well  as  cloth  has  gone  up
 This  is  the  case  of  all  the  consumer
 goods  Evcn  m  the  caSe  of  rubber,  the
 price  of  rubber  comes  down  the  price
 of  tyre  goes  up  As  far  as  the  prices
 are  concerned  the  prices  go  up  but  as
 far  as  the  consumer  goods  produced
 by  the  peasants  are  concerned  their
 prices  come  down  One  does  not  know
 when  the  prices  of  Sugar  cotton  come
 down,  how  the  prices  of  manu/a  tured
 things  go  up

 The  othe:  thing  is  why  no  foodgrain
 is  avallable  in  many  States  Working
 people  everywhere  are  the  most  affect-
 ed  That  is  why  the  Central  Govern-
 ment  employees  State  Government
 employees,  teachers,  industrial  work-
 ers—~they  are  all  suffering.  Even  after
 three  years,  yesterday  we  had  duscuss-
 eq  here  that  the  Pay  Commission  has
 not  given  its  report  It  has  postponed
 No  doubt,  intermm  relief  was  given  but
 they  wanteq  more  reef  It  has  been
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 denied.  But  as  far  as  the  State  Gov-
 ernment  employees  are  concerned
 there  is  no  question  of  Pay  Commis-
 sion.  There  is  no  question  of  interim
 relief.  What  is  the  policy  of  the  Gov-
 ernment?  As  far  as  prices  are  con-
 cerned,  whether  it  is  for  the  State
 Government  employee  or  for  the  Cen-
 tral  Government  employee,  the  prices
 are  the  same.  There  is  no  difference.
 As  far  as  the  dearness  allowance  is
 concerned  it  depends  upon  the  increase
 in  prices.  Then,  why  i8s  the  difference
 between  the  Central  Government  em-
 ployees  and  the  State  Government
 employees?  The  Central  Government
 has  promised  some  relief  but  as  far
 as  the  State  Government  employees
 are  concerned—U.  P.,  Maharashtra,
 Mysore,  Haryana,  they  are  demanding
 relief.  The  policy  of  the  Government
 in  the  Centre  i8  one  and  the  policy  of
 the  Government  jin  the  States,  with
 the  same  ruling  party,  s  another.
 There,  they  are  not  given  relief  though
 the  prices  are  rising  and  the  reason
 why  they  are  given  relief  here  is  the
 same.  Relief  in  the  Centre,  I  do  not
 say  is  given  according  to  the  rise  in
 prices,  but  some  relief  is  given  but  as
 far  as  State  employees  are  concerned
 reef  38  not  given  at  all,  One  does
 not  understand  what  this  policy  of  the
 Government  is  ag  far  as  the  State  em-
 ployees  are  concerned.  The  State
 Government  employees  are  asking  for
 relief  but  the  Congress  Government
 everywhere  is  bent  upon  suppressing
 their  struggle.  Yesterday  and  day  be-
 fore  yesterday  teachers  from  Haryana
 were  arrested—-I000,  day  before  yes-
 terday  and  800  yesterday  What  they
 wanted  was  the  dearness  allowance,
 because  the  prices  are  going  up.  Even
 after  this  budget  certainly  the  prices
 will  go  up.  The  Railway  budget  shows
 that  after  5  k.ms,  the  travelling  cost
 will  be  higher.  As  far  as  the  demands
 of  the  employees  are  concerned,  the
 teachers,  State  and  ‘Central  Govern-
 ment  employees  are  concerned,  they
 say,  you  see  that  the  prices  come  down.
 Two  years  back  what  we  bought  in
 the  same  measure  and  in  the  same
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 quantity,  if  those  things  we  want  to
 buy  to-day  we  do  not  get  in  the  same
 measure.  We  want  to  live  as  we  lived
 two  years  ago,  now  that  we  want  to  be
 more  happy.  What  will  they  do?
 What  is  the  Government  doing?  Thou-
 sand  teacherg  were  arresteq  day  be-
 fore  yesterday  and  809  teachers  were
 arrested  yesterday.  They  think  all
 will  be  ready  for  arrest.  Why  should
 the  State  employees  suffer  and  the
 ruling  Congress  ignore  altogether  the
 demands  of  the  State  Government  em-
 ployees

 Then  there  is  a  question  of  unem-
 ployment  Unemployment  i8  a  very
 important  question.  Garibi  hatao  was
 the  slogan.  But  what  is  happet.ing  to-
 day.  Despite  talj  claims  of  the  Gov-
 ernment,  with  their  crash  programme
 for  reducing  unemployment,  unem-
 ployment  has  been  mounting  at  a  very
 significant  rate  Not  only  that,  even
 in  the  existang  employment,  lakhs  of
 people  are  being  done  away  with
 There  is  mechanisation  in  industry
 and  mechanisation  in  agriculture  I
 will  give  an  example.  In  Kerala,  lakhs
 ot  women  are  employed  for  beating
 the  husk  of  the  coconut  They  get
 75  p.  per  day.  In  the  villages,  there
 are  no  other  industries  except  this.
 Now,  the  machines  are  being  intro-
 duced  there  The  husking  machines
 are  there  So  many  lakhs  of  women
 in  the  villages  who  earn  by  this  and
 on  whose  earnings  their  whole  families
 depend  are  out  of  job.  Why  intro-
 duce  these  machines?  We  are  not
 against  introduction  lof  machines  as
 such  Machines  are  essential  for  pro-
 gress.  But  when  there  is  no  alterna-
 tive  job,  why  are  you  introducing
 machines  even  for  husking?  Lakhs  of
 people  become  unemployed.  As  far
 as  the  out-turn  of  machines  is  con-
 cerned,  you  may  make  a  profit.  But
 what  about  the  people  who  are  thrown
 out  of  job?  When  the  policy  is  to
 give  employment  to  more  people,  what
 is  doBe  by  introducing  machines  is
 that  more  people  become  unemployed.

 Then,  I  understand,  the  Government
 is  manufacturing  766  computers  every
 year.  The  machinery  has  come.  Their
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 policy  is  to  manufacture  86  comput-
 ers  every  year.  If  in  the  next  five
 years,  86  computers  are  manufactured
 every  year,  what  will  happen?  The
 Garnbi  Hatao  will  be  implemented
 completely  with  these  computers.  The
 people  will  be  thrown  out  of  job.  ft
 do  not  say  that  there  should  not  be
 any  computers.  But  if  86  computers
 are  manufactured  every  year  and  put
 in  use,  what  will  become  of  the  people
 who  are  already  employed  today?  38
 there  any  other  avenue  o/  employment
 for  them?  As  far  as  the  problem  of
 unemployment  is  concerfed,  it  is  not
 only  that  avenues  of  employment  are
 not  there  but  the  mechanisation  of
 industry  and  agriculture  is  making
 more  and  more  unemploymeht.  Even
 in  villages,  the  husking  of  coconut  is
 being  mechanised  and  machines  are
 allowed  to  be  used.

 As  far  as  the  food  situation  is  con-
 cerned,  as  I  have  already  said.  there
 is  famine  in  the  country  and  there  :8
 drought  in  the  country  The  people
 are  starving.  What  is  the  remedy?
 The  remedy  for  the  people  is  to  orga-
 nisc  themselves.  My  hon.  fnend,  Shri
 Unmkrishnan  has  been  talking  about
 violerce.  He  has  been  trying  to  pro-
 voke  me;  my  name  has  been  mention-
 ed.  I  was  not  provoked  because  I  am
 elder  to  him  That  is  why  I  was  not
 provoked.  He  wag  talking  of  so  many
 things.  I  was  in  the  Congress  and  |
 organised  Congress  in  Kerala  before
 he  was  born.  So,  I  thought,  let  him
 say  so  many  things  about  me.  I  do
 not  mind.  But  I  want  to  ask  him:
 What  is  the  meaning  of  violence?  He
 says,  violence  ig  let  loose  in  the  coun-
 try.  I  will  show  you  what  is  happen-
 ing.  Supposing  one  man  beats  ano-

 ther,  that  ts  violence  But  if  one  per-
 son  wummnecessarily  beats  me,  does  it
 not  become  violence?  What  is  happen-
 ing  in  the  country?  In  Andhra,  it  is
 said,  there  is  violence.  Yes.  But  then,
 in  Andhra,  there  is  also  violence  by
 the  C.  R.  P,  and  the  army.  You  say,
 that  is  not  violence.  Then,  you  must
 have  a  new  meaning  in  the  dictionary
 for  the  word  “violence”,  that  if  the
 C.  RB.  P.,  the  police  and  the  army  kill
 people,  it  is  not  violepse  but  when
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 people  do  something,  it  is  violence.
 You  must  say  that;  you  must  have  a
 new  meaning  for  the  word  “violence”.
 What  is  happening  in  Kerala?  What
 is  happening  in  Andhra  Pradesh?  So
 many  bandhs  are  being  organived.
 Today,  there  is  Kerala  bandh.  Why?
 Why  people  go  in  for  a  bandh?  Is
 bandh  a  pleasure?  There  has  been
 Andhra  bardh,  there  has  been  Kerala
 bandh.  There  was  a  bandh  in  Pu-
 Pura,  thers  was  a  bandh  in  Maha-
 rashtra,  All  the  bandhs  ire  nut  the
 sweet  things  for  the  people.  During
 bandhs,  there  will  be  blows,  the  peo-
 ple  will  be  put  in  jails,  there  will  be
 bloodshed  and  all  that.  Are  the  pco-
 ple  who  ate  olganising  bandhs  and
 takiug  part  in  these  bandhs  wanting
 to  have  some  tamasha”  Is  १  a  footbull
 match?  Js  it  a  hockey  match?  There  is
 something  which  the  people  want  the
 Government  {o  understand  They  are
 suflering  and  they  want  to  make  this
 Government  understang  that  there  is
 something  wrong,  they  want  to  live.
 but  the  Government  i,  not  doing  anv-
 thing  They  sit  in  a  place  and  d>  it-

 What  happened  in  Kerala?  In
 Kerala,  6000  teachers  had  been  arrest-
 ed  ang  suspended.  All  the  private
 schools  are  closed  today.  NGOs  and
 teachers.  about  6,000,  have  been  arrest-
 ed.  I  think,  the  number  will  be  much
 more  than  that  because  today  noon
 Radio  announced  that  about  950  people
 had  been  arrested  today.  (Interiup-
 tion)  Teachers  and  NGOs  are  people;
 they  are  not  animals;  he  was  asking
 why  I  said  ‘people’.

 SHRI  C  M  STEPHEN  (Muvattu-
 puzha):  In  Kerala,  82  per  cent  of
 NGOs  are  working  in  the  offices.

 SHRI  A,  K.  GOPALAN,  That  is  why
 you  are  beating  the  others!  (Interrup-
 tion)  I  am  one  of  those  members
 who  never  interrupt.  When  my  hon.
 friend  was  saying  so  many  things
 about  me,  I  did  not  say  anything.
 You  must  ask  him,  Sir,  to  keep  quiet-

 SHRI  C.  M.  STEPHEN:  Why  are
 you  shirking  it?  It  ig  not  your  mono-
 poly  only.  (Interruption)



 377:  Motion  of

 SHRI  A.  K.  GOPALAN:  My  name
 was  dragged  so  many  times.  I  did  not
 say  anything  at  that  time  because  I
 thought  I  would  get  an  opportunity
 when  I  would  reply.  I  also  know  how
 to  be  angry;  it  is  not  that  I  do  not
 know  that;  I  do  not  want  that.  He
 will  get  an  opportunity,  Sir,  to  speak.
 Let  him  say  at  that  time  whatever  he
 wants  to.

 According  to  him,  90  per  cent  of  the
 NGOs  are  going  to  offices  and  the  work
 is  going  on.  But  there  is  a  ban  on
 meetings,  there  is  a  ban  on  proces-
 sions.  Why?  Is  it  because  everybody
 is  going  to  office!  When  everybody  is
 going  to  office  and  when  everything  is
 peaceful,  why  should  there  be  ban  on
 processions  and  meetings  and  arrest
 of  people?  I  do  not  understand  this.
 It  igs  mot  my  radio;  in  the  noon  today
 the  radio  announced  that  about  950
 people  haq  been  arrested....

 SHRI  K.  P.  UNNIKRISHNAN:  Just
 one  point

 SHRI  A.  K.  GOPALAN:  I  will  not
 permit  you.  You  said  so  many  things
 ang  I  dig  not  interrupt  you.  You  said
 so  many  things  which  were  not  true.
 I  did  not  want  to  get  up  and  say  that
 what  you  were  saying  wus  wrong.  I
 thought  I  would  get  the  opportunity
 when  I  would  reply.  You  can  ask
 Mr.  Stephen  to  speuk.

 In  Kerala,  I  .aid,  there  was  dharna.
 Dharna  means  peaceful  sitting  before
 offices.  All  those  who  were  near  200
 yards  were  beaten.  He  said  about
 violence.  I  want  to  know  whether  my
 friend,  Mr.  Stephen,  knows  what  hap-
 pened  in  the  M.  G.  College—Mahatma
 Gandhi  ‘College,  It  was  Mahatma
 Gandhi  College  anq  that  was  the  rea-
 son  why  the  worst  violence  was  there!
 Probably  police  thought  why  should  it
 be  called  Mahatmg  Gandhi  College!
 Where  the  name  of  Mahatma  Gandhi
 was  there,  they  used  violence.  Here
 is  a  picture.  I  went  there  with  the
 Principal  ang  others.  Thig  is  the  pic-
 ture,  Sir.  You  find  clotteg  blood,  I
 can  understand  violence  if  the  students
 are  hiding  in  the  class  room.  But
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 when  the  classes  are  going  on,  when
 the  teachers  are  taking  classes,
 entering  the  class-rooms  and  beating
 them—is  it  not  violence?  Do  you
 enter  the  school  without  asking  the
 Principal?  If  there  igs  anything,  ask
 the  Principal.  The  Principal  told  me
 that  he  was  standing  there.  One  Mr.
 Rao,  Typist,  was  standing  there  and
 he  said  that  he  was  not  a  studert,  he
 was  a  typist.  But  he  was  beaten.  Is.
 it  not  violence?  Young  students  being
 beaten  and  blood  coming  out—is  it
 not  violence?  I!  they  have  done  any-
 thing,  take  them  to  court  and  bring
 forward  the  offences  committed  by
 them.  Is  it  the  police  that  is  to  punish
 them  or  is  it  the  court  that  is  to
 punish.  This  question  of  violence  and
 shouting  that  there  is  violence  on  the
 part  of  other  people  and  not  the  Police
 is  not  correct.  Police  also  must  be-
 have  and  see  that  as  far  as  offences
 are  concerned,  people  are  brought  to
 book.  But,  what  is  happening?  Hun-
 dreds  of  people  are  arrested.  People,
 when  they  do  not  get  food  arid  rice.
 what  will  they  do?  They  will  natur-
 ally  protest  and  make  some  noise.
 People,  when  they  do  not  get  jobs,  they
 will  say,  ‘We  want  jobs’.  When  there
 i$  no  violen‘e,  why  should  there  be
 beating  of  people?  Pe  ple  were  beaten
 in  five  places  in  my  State.  People
 were  beaten  when  they  were  taking
 out  a  procession.  The  procession  was
 allowed,  Only  three  days  back  it  was
 banned.  Beiore  that  it  was  allowed.
 When  the  procession  was  going  on,
 they  were  beaten  in  a  place  called,
 Vi  binjam,  where  I  saw  in  the  hos-
 pital--I  went  to  the  hospital—a  small
 boy  of  8  years  lying  injured.  He  was
 going  back  with  fish.  He  was  beaten
 in  such  a  manner  that  he  is  lying  in
 the  hospital  and  bloog  was  coming*out.
 Why  sucn  a  beating  of  a  young  boy?
 When  he  fell  down,  he  was  kicked  by
 the  police  with  their  boots.  It  is  nat
 only  one  Party  beating.  Police  do  not
 show  any  partiality  in  beating.  Every-
 body,  all  Parties  are  beaten.  At

 Vaikkam  the  CPI,  the  Congress  and
 others  beld  separate  meetings  protest-
 ing  against  the  Police  repression,  They
 do  not  ask  which  Party  you  belong  to
 when,  eating.
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 The  question  is  to-day  there  is  an
 acute  crisis  in  the  country  and  prices
 are  going  up  and  whatever  emolu-
 ments  they  get,  when  they  go  to  the
 market  they  find  that  they  are  not
 able  to  live  as  they  lived  two  years
 ago  So  they  protest  Sir,  6000  em-
 ployees  were  dismissed,  all  Govern-
 ment  servants  What  was  the  crime
 49९9  committed?  They  said  that  they
 wanted  a  Pay  Commission  ‘We  want
 interim  rehlef’  Then  what  should
 you  have  done?  Call  them  and  talk
 to  them  We  shal]  have  a  Pay  Com-
 mission  and  when  it  comes,  we  shall
 discuss  about  it’  But  nothing  was
 done

 As  far  as  Tripura  wag  concerned
 there  3000  people  mostly  peasants  and
 Adivasis  were  arrested  for  demand-
 ing  famine  reliet  There  were  39
 starvation  deaths  in  Tripura  due  to
 amine  ot  ditions  On  the  15th
 February  about  50000  Satyagrahis
 Participated  in  a  peaceful  civil  dis-
 ohedien-e  movement  They  suppress
 this  peaceful  campaign  the  Govern-
 ment  sent  CRP  Border  Security  Force
 and  Army  there  In  so  many  places
 Mo2heanpur  Kaila  sahai  Dharmanagar

 Kamalpur  Belo  ta  etr  the  CRP
 brutally  attacked  tne  Satyagrahis  and
 a  number  of  people  were  severely  in-
 jured  The  civil  disobedience  move-
 ment  was  there  always  when  the
 Britishens  were  there  We  always
 offered  civil  disobedience  movement

 For  that  people  are  beaten  On  the
 8th  February  Tripura  bandh  was
 observed  against  police  oppression
 There  is  no  watcy  People  who  do
 not  have  drinking  water  protest  ‘We
 want  water’  There  is  acute  scarcity
 of  water  in  the  hill  areas  of  Tripura

 Even  in  West  Bengal  complete  law-
 lessness  prevails  Goondas  enjoying
 the  protection  og  the  Police  go  and
 attack  the  people  and  disrupt  trade-
 union  meetings  Not  only  that  people
 who  go  to  the  court  before  the  Judges
 goondas  attack  them  and  also  the  per-
 sons  who  go  to  the  court  to  give
 evidence  in  the  cases  as  also  the  plea-
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 ders  This  is  what  is  happening
 Cal  utta

 im

 As  tar  as  Andhra  is  concerred  what
 IS  nappening  in  Andhra?  We  are  not
 one  who  wants  bifurcation  We  said
 the  Government  should  find  a  s°lution
 ard  as  far  as  employment  is  concerned,
 something  must  be  done  We  gave  a
 solution  to  the  Government  but  the
 Government  did  not  agree  But,  what
 is  happening  after  the  Presidents
 rule?  Shooting  everywhere  05  ‘2ist
 November  there  was  a  firing  by  the
 Potve  On  peaceful  people  observing
 bandh  in  Ongole  People  were  killed
 and  on  the  2nd  January  there  was  a
 firing  in  Nellore  and  more  than  3
 People  died  On  the  23rq  there  was
 firing  in  Kakinada  on  the  25th  in
 Eluru  and  on  the  27th  m  Rajahmundry
 and  also  in  Vijayawada  Everywhere
 there  was  firing  What  is  the  basis  of
 all  this  trouble  m  Andhra?  The  bass
 is  backwardness  of  the  area  as  well  as
 unemployment  Uremployment  and
 backwardness  of  any  area  m  our  coun-
 try  cannot  be  solyeq  by  suppression
 There  is  backwardness  for  the  past
 25  years  Every  Plan  says  ab®%ut  bach-
 ward  area  and  ba  kward  States  and  a
 the  Government  do  not  even  now  con-
 sider  about  the  backward  areas  in  a
 State  and  the  backward  States  the
 Same  thing  will  happen  Backward
 areas  will  think  if  is  better  thot  we
 get  a  separate  State  so  that  our  area
 wil]  become  improved  That  is  whit
 they  think  so  far  as  unemployment  Ws
 corcerned  so  far  as  backwardness  Ww
 concerned  ‘This  is  the  position  These
 cannot  be  solved  b3  separation  hy
 dividing  the  State  Unfortunately  this
 sort  of  thing  :s  happening  We  se  it
 The  solution  36  not  fimng  Sir  Presi
 dents  rulc  has  not  solved  the  problem
 Mulki  rules  have  not  solved  the  pro
 blem  So  something  else  must  be
 done  Sir  We  should  go  into  the  basic
 cause  as  to  how  this  began  When
 the  High  Court  said  that  Mulk:  rules
 should  not  be  there, ,  at  once  the  Cen
 tral  Government  must  have  availed  of
 that  opportunity  and  the  Central  Gov-
 ernment  should  have  called  the  lead-
 ers  to  diseuss  with  them  Mulki  rule
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 is  not  there  now.  What  should  be
 done,  Sir?  What  is  to  be  done  for
 more  employment,  for  creating  more
 of  employment  opportunities,  how  can
 employment  be  given  to  these  people?
 What  are  the  difficulties?  How  can
 this  be  solved?
 shoulg  try  to  solve.  Instead  of  that,
 CRP  is  let  loose,  there  ig  Police  every-

 where  You  say  violence  is  there.
 You  resort  to  firing.  Another  violence
 comes.  Another  firing  starts.

 is  what  Is  happening.  This  is  what  we
 Sce  in  Andhra.  What  :s  the  solution?
 Is  the  solution  only  killing  the  people?
 Ts  the  solution  only  to  resort  to  firing?
 If  this  is  the  solution,  everywhere  it
 will  have  to  be  done,  because,  there
 are  backward  areas,  there  are  people
 of  those  areas  who  are  unemployed,
 who  have  got  various  grievances,  who
 have  got  various  difficulties  ang  to
 solve  the  problem  which  they  face,
 this  certainly  is  not  the  way  of  doing
 things.  Once  you  resort  to  firing
 people  become  angry  Something
 is  done.  Another  firing  takes  place.
 There  is  firing  after  firing.  So  many
 people  are  killed.  Do  you  know  how
 many  people  died?  It  js  a  very  seri-
 ous  matter.  It  is  a  very  serious  ques-
 tion  to  be  tackled.  You  should  find
 out  the  basic  cause  of  such  movements.
 The  basic  question  is  the  question  of
 unemployment.  The  basic  question  is
 the  question  of  backwardness.  Al
 the  areas  are  backward.  Rayalaseema
 is  backward;  Telengana  is  backward.
 But  nothing  is  done  to  satisfy  the
 people  and  that  is  why  this  problem
 is  there.  Common  people  are  suffer-
 ing.
 severe  and  unbearable  scarcity  condi-
 tions  in  their  daily  lives.  No  food  is
 available  for  the  whole  month.  No
 sugar  is  available.  There  is  no  kero-
 sene.

 ‘power.
 Power  cut  not  only  affects  cities,  but

 it  also  affects
 irony  o¢  fate  is  that  no  Government
 ‘has  really  tried  to  tackle  this  problem.
 "The  CRP  is  let  loose,  this  is  only  to
 strengthen  the  executive.  The  main

 That  is  what  we

 Firing
 and  violence,  continuously.  Sur,  this

 They  are  groaning  under  the

 There  is  not  even  electric

 agriculture,  and  the

 FEBRUARY  2i,  973  Thanks  on  President’s  376
 Address

 thing  is  the  problem  of  unempleymert,
 that  is  what  is  behing  the  crisis,  Sir.
 So  something  must  be  done  as  far  as
 Andhra  is  concerned.

 Another  new  problem  has  come  now
 and  tnat  is,  the  power  cut.  I  have

 seen  in  Tamilnadu.  There  is  acute
 power  cut.  The  Coach  Factory  is  not
 working  there.  As  far  as  Oxygen
 plant  is  concerned,  because  power  is
 not  there,  hospital  patients  do  not  get
 oxygen  to  breathe.  You  have  got
 Neyveli  there.  Something  must  be
 done  by  the  Government.  The  Chief
 Manister  said,  they  askeg  for  the  help
 of  the  Central  Government.  The  Cen-
 tral  Government  did  not  give  that  hel».
 It  is  not  only  a  question  of  Tamilnadu
 alone.  It  is  not  only  a  question  of
 unemployment  in  Tamilnadu  alone.  If
 thera  is  no  power,  the  whole  south
 will  suffer  Tamilnadu  is  the  granery
 of  the  South  All  the  areas,  Tamil-
 nadu,  Kerala  ete.  wil]  be  starving  if
 this  power-cut  continves  It  is  not
 only  the  case  in  Tamilnad:  +d  this
 ig  there  in  Rajasthan  also.  On  the  one
 hand  you  face  the  problem  of  unem-
 ployment  and  on  the  other  hand  you
 face  the  problem  of  these  powercuts

 A  person  is  there:  he  is  born  in  this
 world;  he  has  no  job.  It  is  not  his
 fault  that  he  is  born.  Femily  plann-
 ing  ang  all  these  things  are  there  He
 came  before  this  family  planning  came
 up.  He  has  nothing  to  do  with  it,  He
 is  starving.  So  something  must  be
 done.  There  is  no  use  of  saying  sim-
 ply  ‘Violence,  violence’.  There  are

 lakhs  and  lakhs  of  people  in  this  coun-
 try  without  job,  without  drinking
 water,  who  are  remaining  there  in
 this  condition.  What  is  the  problem?
 How  to  solve  this  problem?  Now,
 the  power  cut  has  come  in  such  a  way
 actually  in  Tamil  Nadu  anq  also  in
 other  States  in  India  that  something
 has  to  be  done.

 Another  question  is  regarding  at-
 tack  on  Harijans.  Everyday  we  read
 newg  of  attack  on  Harijans  and  Adi-
 vasis——Harijans  burnt  alive  in  Banda
 (MP.).  They  are  under  the  suppres-
 sion  of  the  landlerds  and  caste
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 Hindus—higher  class  people  torturing
 them—social  boycott  stil]  continues  in
 several  places.  Harijans,  Adivasis  and
 agricultural  labourers  worst  affected
 due  to  famine  and  drought  and  scar-
 city.  Now,  Sir,  what  happened  in
 Kerala?  Fifteen  days  back  in  Kerala
 in  a  place  named  Changanasery  four
 Harijan  women  were  raped.  All  the
 parties  including  the  members  of  the
 ruling  party  as  well  as  the  Opposition
 parties  belonging  to  that  State  printed
 notices  and  said  this  is  what  has  hap-
 pened.  Something  must  be  done.  But
 nothing  is  done.  Government  denies
 it.  So,  it  is  not  only  from  the  other
 places  but  even  from  the  Government
 this  is  what  is  being  done.

 Then  another  point  is  about  Indus-
 tri3]  Licensing  policies  of  the  Gov-
 er-ment  In  the  field  of  industry,  the
 Central  Government  has  recently  for-
 mulated  policies  with  regard  to  licen-
 sing  which  help  big  monopoly  houses
 in  a  very  blatant  manner.  Under  the
 guise  of  promoting  the  production  of
 key  industries  like  Cement  and  Steel,
 the  Government  is  trying  to  cople-
 tely  exempt  monopolies  from  even
 existing  controls.  This  is  being  done
 in  the  name  of  ‘Joint  sector’.  I  am
 quo  ing  The  Economic  Times  of  27th
 December,  ‘1972:  More  and  more  Chicf
 Ministers  are  actively  supporting  the
 idea  of  joint  sector  and  issue  of  lic-
 enses  to  big  and  monopoly  houses.  The
 West  Bengal  Chief  Minister,  Mr.  S.  S.
 Ray,  has  already  come  out  in  their
 favour;  others  to  join  him  are  the
 Chief  Ministers  of  Haryana  and  Mad-
 hya  Pradesh.

 The  same  Chief  Ministers  and  Con-
 gress  leaders  who  are  pleading  for  the
 big  business  houses  are  also  trying  to
 scuttle  all  proposals  for  land  reforms
 and  ceilings  on  urban  property.

 Sir,  the  Ecénomic  Times  of  उप
 December  said:  Thése  who  are  asking
 for  more  industrial  licenses  to  big  in-
 dustrial  houses  have  also  indicated
 their  unwillingness fo  pass  legislation
 on  land  ceilings,  urban  property  ceil-
 ings  and  on  other  radical  measures,
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 at  least  till  the  crisis  created  by  the
 serious  food  shortage  is  overcome.
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 So,  Sir,  where  are  we  moving  to’
 Are  we  moving  towards  socialism  or
 8  709  trend  towards  fascism?  As  far
 as  the  main  problems  of  the  people
 are  concerned—food  and  job—the  two
 most  important  things  the  peorle  ean-
 not  even  agitate.  They  cannot  even
 peacefully  agitale.  When  there  35
 violence,  it  ig  violence.  Is  agitation
 of  one  or  two  thousand  persons  sitting
 before  an  office  ang  bringing  home  to
 the  officers  concerned  their  view  pojnt
 is  violence.  You  are  beaten  for  every-
 thing.  What  was  the  amount  spent
 for  CRP  in  ‘1972?  What  is  the  amount
 spent  today?  It  is  said:  In  every  vil-
 lage  in  Kerala  we  will  do  one  thing;
 we  will  provide  a  police  station  in
 every  village.  What  is  the  solution?
 If  the  whole  system  and  whole  me-
 thod  is  not  changed,  if  we  go  on
 following  this  capitalist  path  of  deve-
 lopment,  this  is  what  will  happen
 There  will  be  more  and  more  repres-
 sion,  and  people  will  not  be  able  to
 open  their  mouth  and  give  expres-
 sion  to  the  feelings  that  the  prices  are
 more  and  they  want  more  money.
 There  would  be  so  much  repression
 everywhere  that  they  cannot  say
 even  this.  The  CRP,  military  and
 police  would  be  there,  and  they  can-
 not  agitate  peacefully  even  for  their
 reasonable  demands.  Thig  is  what  is
 harpening  today.

 The  President’s  Address  unfortuna-
 tely  has  not  seen  the  gravity  of  the
 crisis  in  the  country  today  and  it  has
 offered  also  no  solution  to  the  pro-
 blems  that  are  there.  I  thought  that
 during  this  critical  period  when  there
 was  a  crisis  in  the  country,  something
 would  have  been  said  in  this  regard,
 but  I  regret  that  nothing  has  been
 said  in  this  regard.  °

 I  do  not  want  to  deal  with  the
 question  of  political  alliances  etc.
 about  which  my  hon.  friend  Shri  K.
 P.  Unnikrishnan  has  spoken.  This  is
 not  the  forum  to  discuss  political  alli-
 ances.  This  is  Parliament  where  we
 are  to  represent  the  grievances  of  the
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 people.  I  am  prepared  to  discuss
 politics  with  my  hon.  frend  outside.
 I  do  not  want  to  say  anything  here
 about  politics,  allanceg  and  non-
 alliances  and  things  like  that.

 I  want  your  permission,  Sir,  to
 place*  this  photograph  on  the  Table
 of  the  House.

 MR,  DEPUTY-SPEAKER:  He  can
 give  it  to  me

 SHRI  CHINTAMANI  PANIGRAHI
 «(Bhubaneswar):  Mr.  Deputy-Speaker,
 Sir,  we  are  happy  that  the  forces  of
 peace  and  socialism  have  achieved
 new  victories  in  Viet  Nam  in  the  year
 1973.  We  are  confident  that  in  India
 also,  in  this  year  the  forces  of  peace
 and  socialism  will  achieve  new  victo-
 ries,  defeating  the  forces  of  reaction
 When  a  sense  of  frustration  and  a
 kind  of  negative  atmosphere  and  out-
 look  is  prevading  the  entire  country
 today,  I  am  happy  to  note  that  the
 President  in  his  Address  has  put  for-
 ward  certain  positive  economic  pro-
 grammes  of  action  before  the  country
 which  repretent  the  policies  of  our
 party  and  Government  and  which
 would  enable  the  country  and  the
 party  to  march  forward  on  the  path
 of  socialism  with  greater  confidence
 and  achieve  further  victories.

 SHRI  PILOO  MQDY  (Goedhra):
 Which  paragraph  of  the  President’s
 Address  is  he  referring  to?

 SHRI  CHINTAMANI  PANIGRAHI:
 I  am  referring  to  the  President’s  Ad-
 dress,  My  hon.  friend  can  go  through
 it.  I  shall  come  to  it  para  by  para
 Presently.

 The  political  picture  in  this  coun-
 try  is  that  the  Opposition  parties  and
 more  unfortunately  the  Left  outside
 the  Congress  have  not  been  able  to
 dearm  anything  from  the  past  and  they
 चणक  ndt  beable  to  learn  anything  in
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 the  fhature  also.  I'am  im  thig  House
 for  a  pretty  long  period,  and  when  I

 ‘heard  the  speeches  pf  seme  of  the
 leftist  leaders  in  this  House  I  found
 that  those  speeches  resemble  almost
 the  type  of  speeches  which  were
 made  in  the  days  of  1967.  The  masses
 of  India  with  their  maturity  have
 taught  the  political  leaders  and  the
 political  parties  that  mere  anti-
 Congressism  or  a  mere  anti-Congress
 platform  or  a  mere  negative  apporoach
 to  any  problem  will  not  lead  us  any-
 where,  and  the  people  of  India  have
 given  their  reactions  to  this  king  of
 approach  in  967  and  in  97I,  and  it
 as  surprising  that  when  we  approach
 the  grave  economic  problems  and  the
 crisis  that  is  facing  the  country  today,
 this  kind  of  negative  approach  to
 everything  and  a  kind  of  platform
 that  the  Congress  should  go,  which
 hag  permeated  the  atmosphere  in
 967  i8  being  pursued  again  ard  again-
 It  is  better  not  to  try  this  hoax  on  the
 people  again.  It  will  prove  to  be  a
 hoax  again  in  973  when  the  forces  of
 peace  and  socialism  are  winning  vic-
 tories  after  victories  everywhere,  and
 I  hope  that  India  and  her  people
 would  never  separate  themselves  from
 the  main  current  which  is  sweeping
 the  world  scene  today.

 Just  by  the  way,  by  way  of  diver-
 sion,  I  would  like  to  mention  one
 particular  thing.  I  do  not  quite  re-
 member,  but  perhaps  in  4967  when
 Shri  E.  M  S.  Namboodiripad  was  the
 Chief  Minister  of  Kerala,  something
 was  mentioned  in  this  House  about  St
 Albert’s  College  at  Ernakulam,  I
 think  the  police  entered  that  college
 and  beat  the  students  there....

 SHRI  VALALAR  RAVI  (Chirayin-
 kil):  The  photograph  of  St.  Thomas
 College  had  appeared  in  the  papers.

 SHRI  CHINTAMANI  PANIGRAHI:
 T  do  not  know  if  the  same  police
 which  Shri  E.  M.  S.  Namboodiripad
 hed  posted  there  in  i967  are  taking

 “Speaker  not  having  subsequently  accorded  the  necessary  permission,
 the  document  was  not  treated  as  laidon  the  Table.
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 the  same  action  in  1973;  one  does  not
 ‘now  it.  But  this  thing  happened.

 I  do  not  want  to  go  into  these
 points;  I  want  to  concentrate  on  the
 main  points  made  by  the  President  in
 his  Address,  that  is,  the  socio-econo-
 mic  measures  which  he  has  placed
 ‘before  us,  the  challenging  task
 which  he  has  placed  before  the  coun-
 try.  T  would  like  to  confine  myself  to
 those  challenging  problems,

 Motion  of

 We  have  fought  one  of  the  biggest
 liberation  wars  in  recent  years.  It  is
 ‘one  of  the  historic  battles  we  fought
 as  a  result  of  which  Bangla  Desh  was
 born.  In  such  liberation  wars,  the
 sacrifices  are  immense.  But  because
 perhapg  the  victory  was  sp  sure  and
 80  sudden  that  we  have  not  been
 able  to  grasp  the  extent  or  magnitude
 of  the  sacrifices  we  made.  I  would
 like  to  place  before  the  House  the
 figure  in  monetary  terms  concerning
 the  involvement  of  India  in  this
 liberation  war  of  Bangla  Desh.  If  you
 look  to  the  budget  papers,  you  will
 find  that  a  provision  of  Rs.  200  crores
 was  made  for  economic  assistance  to
 Bangla  Desh  uvto  the  end  of  the  fin-
 ancial  year  ‘1972-73.  The  grants  and
 loans  totalled  together  more  than
 Rs,  200  crores.  Besides  these,  expen-
 diture  on  relief  to  refugees  from
 Bangla  Desh  was,  as  was  revealed  in
 answer  to  a  question,  tentatively  esti-
 mated  at  Rs.  328.04  crores.  Besides
 this,  we  sent  food  stocks,  grants,  loans
 and  other  relief  materials.  All  these
 come  to  more  than  Rs.  1,000  crores.
 If  the  figures  of  assistance  for  this
 year  are  included,  the  total  may  come
 to  about  Rs.  500  crores.

 I  would  like  to  submit  this.  If  we
 could  have  created  this  additional
 wealth  in  terms  of  goeds  and  services
 by  our  hard  labour,  the  economic
 crisis  or  the  price  rises  we  see  today
 would  not  have  happened.  We  had
 the  capacity  to  create  this  additional
 wealth.  We  have  an  industrial  struc-
 ture  which  is  more  sophisticated  than
 sany  countries’,  a  structure  of  which
 ‘any  country  can  be  proud,  But  be-

 wause  dothe  of  our  ikidustrini  capacity
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 remains  untilised  and  there  is  ques-
 tion  of  power  shortage,  to  which  the
 President  also  made  a  mention  in  his
 Address,  we  coulg  not  reap  the  full
 benefit  out  of  it.  We  were  not  able
 to  put  in  more  hard  work  and  pro-
 duce  this  additional  wealth  which  we
 had  to  give  to  a  friendly  country,
 which  we  have  to  do  in  this  world
 today  for  safeguarding  our  own
 values  of  qemo-racy  ang  secularism.
 For  preserving  these  values,  a  sum  of
 Rs.  500  crores  is  a  very  little  sacrifice
 so  far  as  India  is  concerned.  In  our
 attempt  to  safeguard  democracy,  we
 have  done  our  best.  The  drought  con-
 dition  immediately  following  a  war
 added  to  our  sufferings  further.
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 When  we  look  into  these  things,  we
 have  only  to  remind  ourselves  about
 the  path  we  have  chosen  and  the  rro-
 mises  we  have  made  to  our  people.
 We  have  chosen  a  path  aga'nst  the
 monopoly  houses.  Our  path  ig  to
 march  towards  socialism.  Our  pro-
 mise  is  to  remove  regional  imbal-
 ances.  Our  commitment  to  the  220
 millon  people  who  live  below  the
 poverty  line  is  that  the  alleviation  of
 their  condition  must  receive  top  prio-
 rity.  These  are  the  priority  tasks  be-
 fore  us  which  the  President  has  put
 forward  in  his  Address  This  is  the
 programme  before  the  people;  this  is
 the  policy  of  our  party  and  Govern-
 ment.  Our  programme  is  to  effect  a
 transformation  from  feudalism  and
 capitalism  to  socialism  through  demo-
 cracy  and  non-violence.  This  is  one
 of  the  biggest  experiments  at  socio-
 economic  transformation  envisaged
 in  the  sub-continent  and  in  this  we
 are  achieving  success  after  success.

 It  is  no  use  telling  us  that  we  are
 falling.  In  such  an  attempt,  there
 may  be  shortcomings  and  failures  but
 we  have  to  march  ahead  with  confi-
 dence.

 I  was  analysing  the  speech  of  the
 President.  What  is  the  non-capitalist
 way  of  development  we  have  pursu-
 ed?  We  have  now  control  of  the  lar-
 gest  amount  of  credit.  It  comes  to
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 about  ‘Res,  10,000,  “erores,  That  was
 our  programme.  After  the  nationali-
 sation  of  banks,  irsurance,—LIC—and
 the  public  lending  institutions,  the
 Government  commands  a  credit  con-
 trol  of  Rs.  10,000  crores.  This  is  an
 achievement  which  any  nation,  any
 country  which  thinks  of  having  soci-
 alism,  must  be  proud  of.  Unless  we
 utilise  these  Rs.  10,000  crores  of  credit
 in  the  productive  fields  it  will  not
 give  us  good  results,  and  with  this  ins-
 trument  we  can  give  a  direction  to
 rapid  economic  growths  and  we  can
 put  curbs  on  the  growth  of  monopoly
 houses  We  are  trying  to  do  that  in
 all  possible  ways.  Take  the  question
 of  industrial  lcensing.  The  priority
 today  is  to  increase  production,  and
 we  find  today  that  there  is  immense
 capital  and  there  is  no  dearth  of  capi-
 tal  in  this  country.  We  have  enough
 of  funds  because  of  the  nationalisa-
 tion  of  banks  and  the  private  lending
 institutions  Today  you  know  the
 nationalised  banks  are  overflowing
 with  deposits  of  about  Rs  8,000
 crores;  a  vate-war  js  going  on  to  at-
 tract  more  business~houses.  I  think
 it  needs  a  kind  of  rational  approach
 so  that  we  can  invest  all  this  credit  in
 productive  fields.

 We  have  taken  a  major  stride  in
 bringing  in  more  and  more  fields  of
 production  into  the  public  sector,  na-
 mely,  a  major  part  of  transport  and
 communications.  power,  coal,  steel,
 heavy  engineering,  banking,  insur-
 ance,  external  and  internal  trade,
 copper—all  the  means  of  production
 in  this  country  where  there  is  any
 possibility  of  exploiting  the  nautral
 resources.  In  pursuit  of  our  policy  of
 socialist  transformation  of  society  in
 a  peaceful  and  democratic  manner,  the
 State  has  taken  over  all  the  means  of
 production,  and  today,  it  is  in  the
 commanding  heights.  I  am  happy  to
 note  today  that  the  public  sector  in-
 vestment  has  gone  up  to  more  than
 Rs.  12,000  crores.  It  is  one  of  the
 magnificiant  achievements.

 We  had  our  shortcomings  ao  far  as
 the  public  sector  is  concerned.  You
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 know  that  so  far  as  the  Congressmen
 are  concerned  and  the  Congress  party
 is  concerned  ang  the  Government  is
 concerned,  we  have  very  often  ex-
 pressed  our  anxiety  ta  improve  the
 performance  of  the  public  sector,  and
 today,  I  hope  some  major  steps  have
 been  taken  to  improve  the  perfor-
 mance  of  the  public  sector.  Some-
 times  I  wag  thinking  as  to  why  all  the
 public  sector  undertakings  should  not
 be  given  a  kind  of  task,  that  this  is
 the  target  of  production  for  this  year,
 1973-74,  and  any  public  sector  under-
 taking  which  completes  the  target  will
 get  a  bonus  if  they  have  completed
 the  target  for  the  year.  They  would
 be  given  a  litt'e  more  autonomy  80
 that  they  will  be  able  to  manage  the
 resources  and  the  raw  materials  so
 that  they  can  achieve  the  target  of
 production  for  which  they  would  be
 given  the  responsibility.  Why  can  we
 not  plan  to  get  at  least  000  crores  of
 rupees  annually  now  to  the  national
 exchequer  trom  the  Public  Sector.

 One  of  our  main  programmes  was
 to  curb  monopolies,  and  these  are  the
 measures  that  we  have  taken  to  curb:
 monopolies  in  this  country.  To  in-
 crease  production,  land  reform  is  one
 of  our  main  programmes,  and  the
 President  has  also  hinted  in  his  Ad-
 dress  on  the  progress  that  we  are
 making  so  far  as  the  land  reforms  are
 concerned.  If  I  may  take  a  little
 time,  I  can  point  out  that  about  half
 a  million  hectares  of  surplus  land
 have  been  distributed  among  the
 landless.  This  is  not  a  small  achieve~
 ment.  For  instance,  the  State  Gov-
 ernments  have  so  far  distributed  5.7
 million  hectares  of  Government  land
 in  the  normal  course  through  their
 revenue  departments.  In  answer  to  a
 question,  I  was  told  that  diffe-
 rent  State  Governments  have  also
 distributed  surplus  land  to  the  lend-
 less  people.  This  is  no  mean  achieve-
 ment  within  a  period  of  one  or  two
 years.  This  ig  the  biggest  achievement
 on  right  lines.

 Therefore,  when  we  want  to  criti-
 cise  this  party,  and  the  Government
 or  our  leadewship,  we  shall  have  to
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 ask  ourselves  whether  we  are  pursu-
 ing  the  path  that  we  have  charted  for
 the  country,  i.e.,  the  path  of  anti-
 monopoly,  socialism  and  anti-feuda-
 lism  and  directing  all  our  resources
 to  that  end.  I  should  say  that  we  are
 directing  all  our  efforts  to  achieve  all
 these  programmes  that  we  have  be-
 fore  us  and  have  put  before  the  coun-
 try  and  the  people.

 The  main  programme  is  to  remove
 poverty.  As  the  President  has  said,
 we  have  to  remove  poverty  and  build
 self-reliance.  These  are  the  two
 main  themes  of  the  plan  document
 which  was  placed  before  this  House.
 How  do  we  do  it?  The  Government
 should  now  consider  this.  Today  we
 have  543  foreign  private  companies
 and  27l  Indian  subsidiaries  which
 have  majority  foreign  participation
 and  they  remit  Rs.  300  crores  annually
 by  way  of  profits,  dividends  and  other
 remittances  to  the  foreign  countries.
 The  debt  servicing  repayment  and
 amortization  take  up  about  Rs.  600
 crores  a  year.  That  means  there  is  an
 annual  drain  of  Rs.  900  crores.  Our
 exports  come  to  about  Rs.  700  crores
 a  year  and  we  shall  have  to  add  an-
 other  Rs.  900  crores  of  production  so
 that  we  can  export  about  Rs.  3000
 crores  a  year  in  order  that  we  can
 make  up  all  these  things  within  two
 or  three  years.  We  have  also  to  re-
 move  poverty.  The  removal  of  pov-
 erty.  can  not  be  done  by  the  wave  of
 magic  wand.  These  two  things  can-
 not  go  together.

 Our  leftist  friends  were  advancing
 some  arguments.  What  are  the  pro-
 blems  before  the  people  of  Andhra?
 Do  they  want  more  lands,  more  jobs?
 I  teli  you  that  I  will  be  with  the
 people  of  Andhra  Pradesh  if  they
 take  out  a  procession  saying:  we  want
 five  lakhs  of  jobs  or  ten  lakhs  of
 acres  of  surzlus  lands  to  be  distribut-
 ed,  we  shall  be  with  the  people  of
 Andhra  and  fight  with  them.  If  any
 attempt  is  made  to  divert  their  atten-
 tion  from  economic  emancipation  of
 the  masses,  that  does  not  help  the
 struggle  for  socialism,  Fascism  is  that
 philosophy  which  wants  to  farce
 3345  L.S.—4
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 something  on  the  Government,  the
 country  and  the  people.  Congress  fri-
 ends  from  Andhra  are  here  and  I  ap-
 peal  to  them:  let  us  sit  together  and
 discuss  our  problems.  If  it  is  the
 problem  of  unemployment  why  not
 Parliament  say  that  Rs.  500  crores  be
 spent  in  Telengana  and  Andhra  _  this
 year?  The  whole  country  should  give
 atleast  a  chance  to  the  people  of
 Andhra  and  Telengana.  How  many
 jobs  and  how  many  factories  do  they
 want?  If  that  is  the  solution  the
 whole  country  will  come  forward  and
 help  our  friends  in  Andhra  and  Tele-
 ngana.

 But  the  main  problem,  the  main
 challenge  is  being  diverted.  The  main
 challenge  today  is  to  provide  220  mil-
 lion  people  who  live  below  the  pove-
 rty  line  with  Rs.  40  and  Rs.  30  a
 month  with  their  needs.  That  is  the
 challenge  before  us.  The  President
 has  thrown  enough  suggestions.  We
 have  a  programme  how  the  people  in
 those  areag  coulgd  march  forward  so
 that  we  can  achieve  socialism  and
 give  jobs  to  the  jobless,  food  to  the
 hungry,  clothes  to  the  half-naked,
 lands  to  the  landless  and  homes  to
 the  homeless.  In  the  year  973  we
 must  achieve  progress  for  the  down-
 trodden,  the  people  who  are  really
 suffering  in  this  country.  The  Pre-
 sident  has  appealed  to  us  to  address
 ourselves  to  these  challenging  tasks.
 And  these  are  the  needs  of  the  hour.
 I  support  the  motion  of  thanks  to  the
 President  and  I  hope  it  will  be  ac-
 cepted  by  all  sections  of  the  House,

 SHRI  INDRAJIT  GUPTA  (Alipore)
 I  find  it  extremely  difficult  to  indulge
 in  any  serious  debate  on  the  basis  of
 what  is  contained  in  the  President’s
 Address.  Because  most  of  the  things
 it  contains  have  been  said  so  many
 times  before.  Of  course  much  can  be
 spoken  about  the  points  which  should
 have  been  in  the  Address  but  are  not
 there.  For  example  if  I  may  make  a
 brief  reference  to  paragraph  4  there
 is  reference  to  the  price  of  food  arti-
 cles  but  there  is  no  appreciation  or
 mention  whatsoever  of  this  biggest
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 préblem  which  is  affecting  the  cori-
 men  people  in  this  country  namely,
 the  alarming  rise  in  prices,  which  ४
 niet  indicated  here  They  just  com-
 placently  or  cursorily  refer  to  it  as
 though  it  is  something  very  normal
 and  nothing  to  be  worried  about

 36.55  hrs.
 {Surr  K  N  Trwary  tn  the  Chat]
 Then  in  the  same  paragraph  an

 over-simplified,  if  I  may  say  so,  assu-
 rance  has  been  given  again  that  the
 wholesale  trade  in  wheat  will  be
 taken  over  from  the  coming  wheat
 marketing  season  This  will  be  fol-
 lowed  by  the  take-over  of  wholesale
 trade  in  rice  with  “whole-hearted  co-
 operation”  But  nobody  has  mention-
 ed  here  whether  it  is  such  an  easy
 matter,  what  are  the  preparations  be-
 ing  made,  what  is  the  infrastructure
 being  set  up  to  take  over  this  whole-
 sale  trade  o:  a  mere  bald  announce-
 ment  will  do  And  as  far  as  the  co-
 eperation  of  States  is  concerned—
 whole-hearted  cooperation  of  surplus
 as  well  as  deficit  States—well  it  is
 common  knowledge  that  there  are
 several  States  which  are  not  very
 happy  about  it  at  all  and  would  like
 to  resist  it  f  possible  and  delay  3t  if
 possible  rather  than  give  whole  heart-
 ed  cooperation

 In  paragraph  7,  I  am  very  brief  be-
 cause  I  want  to  deal  with  another
 matter,  there  is  a  reference  to  the
 new  Industrial  Licensing  Policy—new
 m  the  sense  that  some  clarifications
 were  made  Here  it  is  stated,  ‘In-
 dustrial  Licensing  Policy  of  curbing
 monepohes  and  the  concentration  of
 econemic  power’,  Well,  I  am  thank-
 ful  that  at  jeast  these  words,  these
 mantrams,  these  shibboleths  have
 found  #  place  thie  time  in  the  Pre-
 adent’s  Address.  In  the  492  Pre+
 dent's  Address  they  were  cafispicuoua
 by  their  aheence  Even  the  words
 ‘were  not  there  [a  97]  in  the  Pre-
 madentia  Address  ag  J  pointed  out  toe
 at  प्रिफि  time  there  was  not  a  peop
 about  it.  This  time  at  least  the  man-
 tram  has  been  put  in  clarifying  sts
 Industrial  Licensing  Pokey  as  ‘dus.
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 traal,  Licensing  Policy  ef  curbing  mo-
 opolies  and  the  concentration  of
 economic  power’.  But  I  would  like
 to  know  from  my  friends  opposite
 that  af  this  policy  when  announced  was
 really  meant  to  curb  the  monopolsts,
 why  28  it  being  welcomed  by  the  mo-
 nopolists?  See,  what  the  Statesman
 says  in  its  editorial  on  the  6th  Feb-
 ruary  The  Statesman  ownership  I
 think  is  not  in  doubt  Everybody
 knows  the  consortium  of  companies,
 who  are  the  proprietors  of  the  States-
 man—Tatas,  Martin  Burns  and  An-
 drew  Yule  and  such  like  What  does
 this  Paper  say?  It  says  ‘with  all  the
 loopholes  provided,  the  new  policy
 cannot  really  be  regarded  as  unduly
 restrictive  The  enlargement  of  the
 core  sector  incorporating  major  grours
 and  generic  terms  increase  ibe  ave-
 nues  open  to  the  larger  houses’  This
 ts  how  in  two  sentences  one  of  the
 organs  of  the  monopoly  houses  has
 summed  up  this  new  clarification  of
 the  Industria]  Licensing  Pohcy,  which
 according  to  the  President  Address
 38  meant  to  curb  mondphies  and  the
 concentration  of  cconomic  power

 There  is  nothing  stated  here  ict
 even  a  passing  ieference  to  another
 very  alarming  feature—devaiuation  of
 the  rupee  which  is  taking  place  iue
 to  its  being  Imked  with  the  pound
 sterling  Already  0  per  cent  deva-
 luation  has  taken  place  because  the
 pound  has  floated  down  Pound  has
 been  allowed  to  float  in  relation  to
 dollar,  in  :elation  to  mark,  in  relation
 to  yen  It  hag  floated  aown  0  per
 cent  within  the  last  few  months  ard
 because  our  Gévérnment  has  clung  to
 the  pohe¢y  that  the  rupee  must  be  kept
 tied  to  the  pdund  sterling,  there  is  a
 de  facto  devaluation  which  is  going
 to  throw  our  trade—izkport  ang  ox-
 port  values—out  of  gear  There  is  ro
 appreciation  of  it  at  ell

 -
 Then,  there  is  no  mention  of  the

 wirtual  collapse  cf  the  educational
 system,  atleast  at  the  :  university
 level,  Ad  the  major  universities  in
 thet  country  iat  amet  time  or  wther!
 were  closed  down  ddr  long:  perinds.
 There  should  be  some  appreciation  af;
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 jt~—instead  of  simply  saying  in  para-
 graph  26  ‘réalising  the  skgfifficanve  of
 edutatioch.  Govertiment  has  Ueeided  to
 take  steps  for  programinies  of  educa-
 tional  ré-construction.!  What  is  this
 ‘kind  of  thing?  A  serious  crisis  is
 there.  MifHons  of  young  people  are
 affected,  the  teachers  ate  affected
 ‘There  is  not  a  State  in  this  country
 which  has  rot  witnessed  in  recent
 ‘weeks  this  mass  scale  discontent  of
 teachers  bursting  out  in  various
 forms  Even  today,  I  think,  the  spot-
 news  says  that  about  500  or  3000
 Haryana  teachers  have  again  been
 arrested  in  Delhi.  This  happened  in
 Punjab;  this  happened  in  Bihar;  this
 happened  in  Kerala,  in  80  many
 States,  everywhere.  There  is  no  ap-
 pfeciation  of  it.

 Yl  prs.

 Now,  I  have  to  say  one  thing  here.
 Mr.  Unnikrishnan  made  a  very  good
 speech,  I  must  gay.  But  it  would  have
 een  better  if  he  had  nol  ventured
 into  the  field  of  trade  uniong,  and  the
 scale  of  priorities.  I  am  afraid.  I  can
 never  agree.  I  hope,  he  develops  a
 little  more  experience  in  trade  ys  ions.
 The  question  of  priority  38  70  whe-
 ther  trade  unions  cling  to  a  demand
 for  bonus  or  give  up  a  demand  for
 bonus.  Is  that  a  matter  which  is
 holding  up  production?  Is  that  a  mat-
 ‘ter  whieh  is  causing  bottle-necks  in  the
 public  sector  which  is  dealt  with  here.
 in  peragraph  9,  at  great  length.  The
 main  priority  question  has  been  left
 out.  Unnikrishnan  may  not  be
 aware  of.  it.  I  do  not  blame  him.
 ‘The  President  is  a  veteran  trade
 unionist.  Jt  might  have  occurred
 to  him.  I:  do  mot  know.  But  the
 ‘Government  ig  absglutely  silent  pn
 ‘the  vital  question  of  restructuring  the
 ‘"wihale  of  industrial  relations  machi-
 mery  in  this  eountry.  I  wae  cxpect-
 ing  someting  because  it  is  9  matter
 whieh  hee  been  under  active.  consi-
 aeration:  ‘  4

 |  Par  ‘the  last  ond  yeat,  it  is  being
 ‘debuted  with  the\\enployers;  with  the
 ‘rade  cuntivtis,  aid  we  find  to  ‘our  sur-
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 Planing  Commission  working  at  cross-
 purposes  with  each  other  on  this  mat-
 ter.  The  Lahour  Ministry  has  pro-
 duced  a  draft  which  is  utterly  out-
 moded,  anti-labour,  anti-democratic,
 and  wants  to  cling  to  the  old  present
 system.  The  Planning  Commission
 has  produced  a  paper  which  at  least
 compared  with  that  pf  the  Labour
 Ministry  78  much  more  sensible  and
 progressive.  It  tries  to  base  the  idea
 on  trade  union  recognition,  solving
 the  question  of  multiplicity  of  trade
 unions  through  the  democratic  raethod
 by  a  secret  ballot.  The  Planning  Com-
 mission  has  accepteg  it.  But  the  Lab-
 our  Ministry  says  no

 39°

 Then,  collective  bargaining  instead
 of  compulsory  arbitration,  putting  an
 end  to  third  party  interference  in  in-
 dustrial  disputeg  and  letting  the  em-
 ployers  and  workers  talk  it  out  ucross
 the  table,  the  workers’  participation
 in  management  at  least  in  the  public
 sector,  the  right  to  strike,  not  that
 they  must  go  on  strike  every  day,  all
 these  things  have  been  discussed  for
 monthg  together.  But  if  attempts  are
 made  legally,  statutorily,  to  encroach
 upon  the  right  to  strike,  you  are  not
 going  to  improve  things  snd  the  pro-
 duction  bottleneck  will  never  be  over-

 come.

 We  want  also  that  the  public  sector
 should  work  properly.  We  are  annoy-
 ed  because  crores  of  rupees  of  pubhe
 money  that  have  been  put  in  the
 public  sector  is  not  yielding  proper
 results,  not  because  Mr.  Piloo  Mody
 would  like  it  to  be  denationalised,  but
 because  it  is  being  mismanaged.  The
 core  of  this  question  is  the  question
 of  industrial  relations.  The  Preai-
 dent's  Address  simply-indulges  in  some
 homilies  or  sermons  to  mangers  and
 workmen  alike  that  you  must  learn
 té  discharge  your  responsibilities  and
 that  you  should  not  allow  trade  union
 Pivalries  to  prevent  you  fulfilling  your
 historical  role.

 “What  is  this?  ‘  Let  us  be  practival;
 let  ue  get  down  fo  brass  tacks,  Every-
 body  knows  it:  The  Ministers  .  in-
 eharge  of  eitonomic  Ministries  know
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 it  very  well  They  have  to  come  to
 grapple  with  the  problem  that  a  new
 system  of  industrial  relations  has  to
 be  evolved  and  that  the  old  system  of
 industrial  relations  has  to  go  lock
 stock  and  barrel  Not  even  an  indica-
 tion  of  this  not  even  a  bare  mention
 ot  this  is  there  in  the  Premdents
 Addiess

 Now,  I  come  to  the  main  contention
 which  I  wish  to  make  I  wish  to  cut
 m  a  little  different  perspective  some
 of  the  events  which  have  been  refer-
 red  to  already  ang  which  are  taking
 place  in  oul  countiy  today,  disturbing,
 alarming  disquieting,  dangerous
 events  with  dangerous  portents  fo
 the  future  if  I  may  say  so  and  ina
 pioper  perspective  of  the  internation-
 al  situation  also—the  two  ate  not  en-
 tuely  unrelated  to  each  other

 In  the  Presidents  Address—here
 aca  n  the  same  kiid  of  moral  sermo-
 ning  attitude—it  ts  said

 We  are  happy  that  the  lor  g  del
 yed  peace  agreement  an  Vi  t
 nam  has  been  concluded  und
 that  the  teruible  wai  that  ri-
 ged  tcr  oa  whole  gcnera-
 tion  has  ended’

 Of  course  Pudres  (  hristias
 Quakers  and  everybody  arc  happy  and
 sO  are  we

 SHRI  PILOO  MODY  Even  I  am
 happy

 SHRI  INDRAJIT  GUPTA  Even  Mr
 Mody  is  happy  be  ause  it  the  war  had
 continued  much  longer,  the  Americans
 would  have  becn  in  a  real  soup

 What  I  wish  to  say  is  that  the  big-
 gest  event  of  international  significance
 in  recent  years  is  tms  hquidation  of
 this  hot  bed  of  war  in  South  East  Asia,
 liquidation  of  this  hot  bed  of  Ameri-
 can  aggiession  m  Vietnam  This  3s
 not  an  ordinary  matter  It  is  comple-
 tely  played  down  in  the  President's
 Address,  It  is  not  merely  a  question
 of  peace  returning  to  the  people  of
 Vietnam  and  Lacs  It  is  something
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 much  more  than  that.  Here  38
 an  opportunity  now  that  the  whole
 balance  of  forces  in  South  East  Asia
 can  shift  decisively  in  favour  of  the
 forces  of  national  liberation  ang  peace
 But  lor  that,  the  other  countries  of
 this  region  have  also  to  be  firm  against
 all  neo-colonialist  and  imperialist
 manoeuvres  and  intrigues  This  op-
 portunity  has  come,  but  I  regret  to
 lind  that  the  Government  of  India,  in
 recent  weeks,  35  not  living  up  to  the
 tradition,  which  it  had  itself  set  in
 1971  during  the  traumatic  eaperience
 ol  the  Bangladesh  hberaiion  war  We
 all  felt  proud  at  that  time  But  now,
 in  rectt  weeks,  what  has  happened
 I  want  to  know  At  Bidhan  Nagar,
 at  ta  annual  session  of  the  C  ongress
 in  Cal  utta  my  fnend,  Mi  Priya
 Rinjyan  Das  Munshi,  asked  an  imno-
 cunt  question  as  to  whcn  the  Resolu
 ton  on  Vietnam  is  condemning  _  the
 itrocities  committed  on  the  Vietna-

 mest  people  why  were  they  hesitating
 to  pul  in  one  word  in  the  Resolutilzn
 as  to  who  was  committing  those  atro-
 cities  Upto  the  end  that  word  was
 not  pit  m~—the  name  oi  the  country
 the  power  was  not  named  and  a  reply
 was  given  to  Mr  Munsht  I  read  it  in
 the  papers  somehody  rephed  saying
 What  359  the  need  t)  mention  as  to  who

 it  4»  when  everybody  knows  about  it?
 That  was  the  first  straw  in  tae  wind

 In  recent  weeks  there  has  been  this
 attempt  beginning  with  what  the  New
 York  Times  described  as  Sardar  Swa-
 ran  Singh’s  ‘Indian  love  call”  to  cer-
 tain  recent  things  which  we  do  not
 hke  at  ali  I  congratulate  the  Prime
 Minister  on  the  speech  she  made  in
 that  One  Asia  Conference  What  was
 wrong  with  it,  I  want  to  know?  What
 was  there  which  any  self-respecting
 Indian  should  go  back  on?  She  asked
 whether  if  the  people  of  Vietmarn  had
 been  Europeats,  had  belonged  to  the
 white  race  the  same  kind  of  indiseri-
 mimate  massacre  and  bombing  would
 have  been  allowed  for  sq  many  years,
 and  the  people  in  Washington  were  s0
 annoyed,  so  ahery,  that  they  accused
 the  Prime  Mintater  of  indulging  in
 racialism  This  speech  of  hers  did  not
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 fit  m  with  that  love  call  which  haa
 been  igsued  earher  That  was  the
 trouble

 ¥  would  just  remind  you  that,  in
 3965,  when  the  then  Prime  Munister
 Shri  Lal  Bahadur  Shastri,  had  made  a
 very  mild  criticism  of  the  United
 States  poly  in  Vietnam,  the  the?
 President  Mi:  Lyndon  Johnsin  had
 the  temerity  to  cancel  tae  imvitation
 which  had  been  given  to  Shri  Lal
 Buhadui  Shastri  to  visit  the  Un  ted
 States  of  America  These  are  the
 ४८773  peopl.  Do  not  forget  that

 The  Prime  Minister  of  a  small  coun-
 try  like  Sweden,  Mr  Olaf  Palme  had
 COoMe  out  boldly  a,ainst  the  Americans
 for  what  they  had  been  doing  in  Viet-
 nam,  and  the  result  is  that  Mr  Niasn
 has  nidered  that  reither  should  any
 American  Ambassador  remain  7
 Stockholm  nor  should  any  Swedis3
 Ambassador  be  entertained  in  W  sh-
 ington  These  ire  the  gentlemen  you
 are  dealing  with  For  eight  months
 they  hag  allowed  this  embassy  here  to
 go  untenahted  im  order  to  siow  their
 displeasuie  Now  Mr  Patrick  Moy-
 aihan  has  arrived  yesterday  win  all
 surts  of  sweet  words  .0r  us

 Therefore  we  must  understand  that
 the  victory  of  Bangladesh  and  the
 victory  now  of  the  Vietnamcse  people
 is  a  victory  which  must  be  utilised  by
 us  and  by  other  countries  and  peoples
 of  tais  region  to  press  forward  more
 vigorously  against  these  forces  of  um-
 perialism  und  neo-coloniahsm  and  not
 try  to  retreat  or  patch  pp  or  make  up
 with  them

 There  is  a  grave  danger  of  President
 Nixon's  strategy  after  this  Vietnam
 defeat—now  cofiverting  itself  on  to
 politico-economic  ines  m  this  area
 The  Prime  Ministe:  in  that  speech  7
 the  One  Asig  Assembly  has  said  that
 for  many  nations  all  over  the  world,
 peace  only  means  war  by  other  means
 I  congratulate  her  It  is  the  truth  of
 history  ang  now,  what  is  likely  to
 happen?  Sheikh  Mujlb  has  already
 highlighted  in  many  of  his  speeches
 which  are  appearing  every  day  during
 hig  election  campaign  the  efforts  which
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 are  being  made  bv  the  ict  {
 and  the  domestic  reaciicnaré  tu  ,
 voke  in  Batugla  Desh  hostility  against
 Iidia  to  disrupt  the  tr  udship  tet
 w  én  India  and  Bangla  Desh—he  »
 very  outspoken  about  if—itteinpt  3
 see  that  on  this  subcontnent  =  Indo-
 Bangla  Desh  hostility  Irdo-Pakistan
 hostihty  Pakistan-Bangladesh  hustilitv
 are  not  allowed  to  die  dcewn  and  arc
 kept  ahve  that  the  flame  should  be
 kept  and  fanned  up  _Ihis  i*  the  new
 strategy  which  is  being  employel  by
 the  reactionary  ftoices  Therelore  in
 this  background  I  will  just  ma  ¢  cite
 passing  reference  to  this  prisone  rs-oi-
 war  issue  |  know  if  is  a  cmpuacd
 issue  It  is  a  delicate  issue  ang  one
 should  be  cautious  in  discuss  ng  it

 394

 I  did  some  months  ago  raise  the
 question  of  prisoners-of  war  in  this
 House  that  we  should  be  very  caiiul
 to  see  that  im  terms  of  the  Gereva
 Convention  and  im  terms  of  interna-
 tional  law  we  are  not  put  in  a  position
 which  may  be  distorted  nationally  and
 internationally  to  be  used  against  us
 to  put  us  as  it  were,  on  tre  wrong
 foot  Now  this  prisoners-of-wai  issue
 has  been  made  has  been  blown  up
 into  a  big  international  yssue  I  would
 not  refer  to  what  happened  yesterday
 in  London  in  the  High  Commission
 But  all  these  things,  :f  you  read—I
 do  not  know  whether  the  Members  had
 the  time  to  read  some  of  the  speeches
 made  by  the  Members  of  the  Conser-
 vative  Party  in  the  H°use  of  Commors
 on  yesterdays  incidents—if  you  read
 them  you  will  find  that  an  at
 tempt  is  being  made  to  establish
 India  throughout  the  worlg  as  a  power
 which  is  unjustifiably  ang  obstinately
 refusing  to  release  these  prisoners-of-
 war  We  know  what  the  position  is
 I  do  not  wish  to  repeat  the  whole
 thing  We  cannot  act  in  this  matter
 without  the  concurrence  of  Bangla
 Desh  But  I  will  even  then  appeal  te
 the  Prime  Minister  She  has  taken  4
 good  initiative  and  we  have  recently
 released—I  forget  the  number—a
 number  of  sick  and  woynded  POWs
 who  were  taken  on  the  eystern  front
 It  is  a  good  gesture  to  show  that  we
 have  no  ill-motives  behind  78  But  it
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 is  not  enough  It  iy  becoming  a  point
 of  tension.  serious  tension  agamst
 India  «It  is  being  utilsed  agaist
 India  and,  therefore,  I  would  suggest
 m  all  humility  that  at  ldast  after  the
 éhd  of  the  Bangla  Desh  elections  whieh
 are  almost  at  hand—they  will  be
 over  in  a  few  days~-after  that,  ut
 least,  India  should  exercise  her  initia-
 tive  and  utilise  her  friendly  offices  to
 see  whether  atleast  it  is  possible  that
 all  those  prisoners  who  are  wot  accus-
 @d  of  by  the  Bangla  Desh  Government
 with  specific  war  crimes  of  whom  they
 intend  to  put  on  trial,  barring  those
 people,  whether  ways  and  means  can
 be  found  for  returning  the  rest.  Other-
 wise,  this  question  may  assume  very
 serious  proportions  to  our  disadvant-
 age

 Having  said  that  I  say  that  it  is  in
 this  con.réte  specific  ba¢kground  which
 ig  déveloping  in  South-East  Asia  and
 yn  this  sub-continent,  after  the  eveérits
 of  Bangla  Desh  and  Vietnam  now  in-
 évitable  attempts  will  be  made  by
 Nixon  and  his  followers  to  find  new
 grounds  where  they  can  carry  owt
 their  political  and  economic  man-
 ofuvres  It  is  against  fhis  back-
 ground  we  have  to  judge  this  wave
 of  disturbarices  and  agitationg  which
 are  being  engineerdg  in  various  States
 of  our  country  If  this  was  as  4
 matter  of  ‘time,  I  would  ndt  put  the
 question  in  this  way  I  would  say
 perhaps  :t  is  an  accident  of  history
 or  a  coincidence—Assam,  then  the
 communal  fiots  in  Uttar  Pradesh,
 then  the  afrocities  committed  on
 Hafijatk  in  vanoys  villages,  then  the
 everits  in  Andhra  Pradesh,  n  the

 events
 eqeptiy

 in  Orisba  an  Wist
 al  whi  aré  all  happening  one

 after  the  othér  within  a  few  weeks,
 that  ft  is  a  matter  of  coincidence  But,
 I  am  atraid—I  ¢annot,  acqapt  buch  an
 eosy  analysts—it  is  a  on

 aw
 eno-

 a
 of

 wer aflons  abd
 d

 stup
 a

 e  es  ie  core

 aie
 708  th  that  divimve  issues,

 whetter  iHé¥  are  luiguistic  or  regiqnal
 or  whether  are  cortiminal,  these
 are  ‘being  upon  m  ai  pre
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 planned  way  to  create  imation,  to
 create  fratricidal  strife,  to  s¢neain
 diversion  in  the  country,  away  trom
 the  qatstion  of  dernoctatic  sedvance
 for  radical  reférms,  and  sa  on.

 Admittedly,  the  people  have  got
 genuine  discontent,  genuine  grievan-
 ces  There  is  nq  doubt  about  it  And,
 for  that  also,  Sir,  the  Government’s
 polities  are  largely  responsible

 But,  taking  advantage  of  those
 grievances  and  those  discontents,
 certain  reactionary  forces  are  trying
 to  whip  up  chauvinistic  passions  of
 the  worst  kind  and  to  indulge  m  fra-
 tricidal  clasnes  and  to  launch  violent.
 orgies  This  is  the  essence  of  the  new
 situation  There  is  no  mention  there
 is  no  sign  of  any  awareness  of  it  in
 the  Presidents  Address

 I  say  Sir,  that  the  basic  unity  of
 the  country  is  being  threateneq  if
 this  thing  is  allowed  to  continue

 My  party  does  not  hold  that  there
 4s  something  sacred  or  sacrosanct
 about  all  the  existahg  State  bound-
 aries  We  have  never  held  this  view
 If  some  boundary  may  have  to  be
 reorganised  here  and  there,—ff  it  is
 Kecessary  in  the  interest  of  the  devel-
 opment  either  the  regional  develop-
 ment  or  toe  hnguiste  and  cultural
 mghts  the  dévelopment  of  some
 people,  some  community,  some  tribal
 people  —if  it  ३8  required,  it  must  be
 done  The  main  purpose  behind  it
 wouly  be  to  bring  about  greater  uni-
 ty,—greater  unity  of  the  Indian  fami-
 ly,—unity  in  diversity,  so  that  no  sec-
 tion  of  people  feel—or  justifiably

 roa
 i  they  ate  being  suppressed

 either  linguistically  or  culturally  or
 economi.ally  So,  from  that  stand
 pomt  if  it  is  necessary,  it  can  be  done-

 Se uy  re  about  the  bac  ०
 slengana  and  Rayalaseema,  a

 her
 weht  Rut  the  only  thing  he

 ted  to  mention  was  thet  the

 a
 top  of

 ही  हर
 moy.

 a

 Bus  a
 thevemedt  Which. is  going  on,  is  neither
 Rayalaseema  nor  ‘Telengana  The
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 tear  disthicts  there.  Ip  that  a  back-
 ward  aréh—an  area  which  8  dominet-
 ed  by  the  richest  landlords  of  Andlira
 Pradésh?  That  is  the  arda  where  all
 the  maximum  trouble  is  going  on
 ‘Therefore,  this  re-drawing  of  boun-
 daries  in  the  genuine  interest  of  the
 pe®ple  has  nothing  in  common  with  the
 eyies  which  are  being  raised  now
 there

 When  the  time  comes,  oh  another
 oceasion,  I  will  quote  chapter  and
 verse,  I  have  alt  the  material  with
 me,  of  the  statements  and  the  public
 speeches,  everything,  made  by  various
 people,—cries  of  South  against  North
 cfises  of  Independent  Andhra  What
 has  this  in  common  with  the  question
 of  doing  justice  to  some  area  which
 may  ‘be  underdeveloped?  Where  is  at
 going?  Where  is  it  being  taken  to,
 this  calculated  frenzy,  which  is  being
 aroused  by  the  biggest  landlords  of
 the  richest  part  of  Andhra?  That
 question  has  to  be  answered  by  75
 friend,  Mr  Gopalan  also

 A  few  year,  ago,  names  hke  Naga-
 land,  Mizoram,  Arunachal  Pradesh,
 Meghalaya,  Manipur  State  etc  did  not
 figure  on  the  map  of  India  The  for-
 mation  ef  these  areas  and  these
 States,  in  our  opinion  was  long  over-
 due  and  was  delayed  It  should  have
 beén  done  much  earher  But,  at  that
 fiene,  my  friend,  Mr  Vajpayee  was
 virulent  about  this  He  said,  it  is
 breaking  up  the  unity  of  India,  our
 border  our  security,  everything  will
 be  threatened,  you  dre  fragmeriting
 the  whole  border  But,  those  people
 im  the  hill  areas,  on  the  eastern  border,
 feel  that  they  are  bnguistically,  cultu-
 rally,  economically  under-developed
 Thoy  have  a  feeling  of  frustration
 They  wanted  their  own  areas,  their
 own  State  That  promotes  greater
 unity  and  that  does  not  promote  dis-
 upity.  Buf  today,  Mr,  Vajpayee's

 party,  aays  thie,  I  have  read  the  re-
 pert  of  the  Study  Team  which  dhe  Jan
 Sangh  sent  there  J  have  got  that  with
 me  in  my  file  What  have  they  come
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 ba-k  and  suggested?  Suddenly  now
 they  say,  50  States  can  be  formed  in
 India  On  what  basis?  I  would  like
 to  know  Then,  Sir,  this  movement
 cannot  be  supported  only  for  this
 reason  that  this  particular  movement
 at  this  particular  time  is  a  divisive
 reactionary  movement  being  led  by
 reactionaries  Dont  tell  me  that  all
 the  thousands  of  people  are  taking
 Part  in  i:t  so  how  can  it  be  reaction-
 ary  Many  reactionary  movements  if
 they  seize  on  these  issues  can  mobilise
 people  tor  the  time  being  and  even
 then  I  will  say  the  overwhelming  majo-
 rity  of  the  poor  people  the  agricul-
 tural  labourers  and  the  industrial
 workers  are  not  with  this  movement
 m  Andhra  I  will  give  proof  of  how
 they  are  standing  and  fighting  against
 this  But  I  would  say  the  ruling  Con-
 gres.  party  and  the  Government  of
 India  are  following  a  disastrous  policy
 og  drift  and  appeasement  Yesterday
 there  was  a  big  hulla  gulla  about  the
 Pryme  Minister  having  referred  in
 sorne  speech  to  Oppomtion  parties
 being  anti-national  ang  so  on  I  have
 also  read  it  in  the  newspapers  i
 think  she  made  a  speech  somewhere
 and  was  referring  to  the  happenings
 in  Andhra  In  that  connection  she
 wag  reported  m  the  press  at  least,
 rightly  or  wrongly,  as  saying  that  the
 patties  of  the  Opposition  are  indulging
 im  anti-national  activities  Now,  Sir,
 when  she  publicly  accuses  the  Opposi-
 tion
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 SHRI  SHYAMNANDAN  MISHRA
 (Begusara:)  You  are  a  good  apologist
 for  the  Prime  Minister

 SHRI  INDRAJIT  GUPTA  Since
 there  hag  not  been  any  contradiction
 I  am  taking  that  press  report  as  it  ds.
 When  the  Prime  Minister  publicly
 accuses  the  Opposition

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 QF  ELECTRONICS,  MINISTER  QF
 INFORMATION  AND  BROADCAST-
 ING  AND  MINISTER  OF  SPACE
 (SHRIMAT!  INDIRA  GANDHI):  I  did
 not  contradict  this  statement.  As  1
 have  said  time  ang  agajy  in  the  House
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 if"  were  to,  take
 wrong  reports,  I  would  be  issuing.  con-
 tradictions  practically  .every  hour  of

 the,  day.

 SHRI  SHYAMNANDAN,  MISHRA
 Yeu  could  have  explained  yourself  in
 thé  House.

 SHRIMATI  INDIRA  GANDHI:  Mr.
 Mishra  would  you  please  like  to  listen
 to.  the  tape  as.  to  how  many  people
 were  shouting  ‘how  loudly.  When
 there  is  that  kind  of  noise  I  cannot
 get  up

 ्
 INDRAJIT  GUPTA:  Madam

 na  different  point.  Even  if  I
 give  you  the  benefit  of  the  doubt  that
 you  did  not  say  it  I.am  asking  why
 she  forgets  to  mention  her  own  party-
 men;  those  of  them  who  have  played
 the  role  of  arch-jncendiaries....
 (Unterruptions).

 SHRIMATI  INDIRA  GANDHI:  I  am
 sorry,  to  interrupt.  I  hope,  Sir,  I  am
 not  taking  the  Hon'ble  Member's  time.
 I  did  not  mention  any  party  by  name
 and  when  I  spoke  about  the  agitation
 I  did  say  that  I  was  sorry  that  some
 of  my  own  people  have  also  participat-
 ed.  So,  Mr,  Gupta,  I  am  very  sorry
 but  there  is  no  basis  for  all  your  re-
 marks.

 SHRI  INDRAJIT  GUPTA:  But  just
 being  sorry  will  not  do.

 SHRIMATI  INDIRA  GANDHI:  I  am
 not  sorry  for  what  [  said.  .I  am  sorry
 that  you  are  expressing  wrong  views
 here  on  the  basis  of  wrong  report.

 ‘SHRI  INDRAJIT  GUPTA:  May  3
 suggest  that  you  ask  yourself  this
 questjon  as  to  why  .the  massive  majo-
 rity.  .which  the  ‘Congress  won  in
 Andbra  not  so  long  ago  has.  now
 turned  into  this  massive  resignations
 by  MLAs  and.  MPs  from  your  party.
 That  question  should  bother  the  party.
 (interruptions)  -Mr..  Nahata,  I  am
 welj  -awate  of  the  fact  that  there  are.
 Congressmen  in  Andhra  who  -have

 "
 courageously  stood  |  up

 notice’  of  ‘all  the  Wave  of  terror  ‘and’  ‘chauvinism.  But
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 against  this

 my  ‘tharge  is  that  the  Government  of
 India  is  letting  down.  those  Congress-
 men  by  trying  to  .appease,.these  other
 peoplé.  One  reason  is  you  have’  wel-
 comeg  back’  with  open  arms  into  your
 party  all  sorts  of  ex-Syndicate  people

 _and  even  ex-Swatantarite,  Prof.  Ranga,
 has  becomé  member  of  your  party
 (Interruptions)  He  is  one  of  the

 great  leaders  of  this  great  movement
 there.  Why  did  you  not  turn  him  out
 of  your  party?  Why  don’t  you  pub-
 licly  expel  him  from  your  party?

 I  am  saying  that  by  leaving  the
 issue  open  as  they  have  dgne  and  by
 Government’s  saying  that  they  have
 an  open  ming  on  the  subject  and  by
 not  taking  a  firm  stand  Government
 are  encouraging  these  elements  to
 stoke  the  fires  high,  and  J  would  say
 that  they  are  letting  down  and  dis-
 appointing  those  Congressmen  who
 have,  in  spite  of  difficulties  tried  to
 stand  up  in  Andhra  against  this  mad
 wave  of  chauvinism.

 SHRI  G.  VISWANATHAN:  They
 are  in  Hyderabad.

 SHRI  INDRAJIT  GUPTA:  My  hon.
 friend  would  be  in  Hyderabad  too.  [If
 he  is  also  told  “every  day  that  his
 house  will  be  burnt  and  his  family
 will  be  molested,  he  would  also  be
 there  in  Hyderabad.  I  shall  quote  my
 hon,  friend  Shri  G.  Viswanathan  also
 when  the  time  comes  and  point  out
 what  he  saiq  in  Vijayawada.

 SHRI  G.  VISWANATHAN:  Let  him  ©
 quote  it  right  now.

 SHRI  INDRAJIT.  GUPTA:  I  shall
 quote  it  at  the  appropriate  time.

 SHRI  PILOO  MODY:  I  hope  he  will
 quote  also  Shrimati  Lakshmikantham-
 ma's’  statement

 INDRAJIT  GUPTA:  .  The .  SHRI
 "game  of  reaction.  must  be  seen:  Jt

 is  a  politi¢al  issue.  Pitting  Assamese-
 :  against  -‘non-Assamese
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 SHRIMATI  T  LAKSHMIKAN-
 THAMMA  (Khammam)  Let  him  not
 fiddle  when  the  country  ts  burning

 SHRI  INDRAJIT  GUPTA  Oriyas
 against  Bengahs,  and  even  Andhra
 agamst  the  people  of  ‘Telengana  5
 going  on  I  know  that  speeches  are
 being  made  in  the  Andhra  region
 where  people  are  being  told  about
 what  ig  allegedy  happening  to  Andhra
 people  lving  in  Hyderabad  and  othei
 places,  and  what  is  being  done  to
 them,  that  the;  are  being  molestood
 their  women  are  being  molested  and
 so  on  It  ys  this  type  of  horrid  thing
 which  is  being  stoked  up  When  the
 battle  for  linguistic  reorganisation  otf
 States  took  place  years  ago  one  noble
 feature  of  it  wa»  that  the  fight  was,
 ot  course  in  many  places  against  the
 Government  and  the  police  but  no~-
 where  either  im  Maharashtra  or
 Andhra  Pradesh  or  Kerala  or  any
 where  also  where  people  fought  to
 reorganise  their  States  on  linguistic
 lunes,  did  it  arouse  feelings  of  hatred
 against  each  other

 SHRI  PILOO  MODY  Nonsense

 SHRI  INDRAJILE  GUPTA  But
 what  is  happening  nw’  There  are
 communal  atrocities  whenever  possible
 against  Mushms  I  have  here  &
 letter  which  I  received  only  today,
 which  is  signed  by  so  many  people
 they  are  all  Harians  trom  Malki
 Mohammedpuram  in  Eluru  taluk  m
 West  Godavari  distzuict  and  my  hon
 friends  can  read  it  ‘There  they  will
 fing  is  being  done  to  the  Harijuns  in
 the  villages  generally  by  these  people
 who  are  fighting  for  separation  The}
 are  committing  this  manner  of  atroci-
 ties  upon  the  Harijans  the  poor  Hart-
 jans,  there  in  the  villages  of  Goda-
 vat)  They  are  specialising  in  this
 kind  of  thing

 SHRI  PILOO  MODY
 completely

 I  deny  that

 वावा  DINEN  BHATTACHARYYA
 (Serampore)  Whe  is  he  to  deny  at?
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 President's  Address

 AN  HON  MEMBER  Those  are  just
 tlumb  impressions  there
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 SURI  PILOO  MODY  It  is  absolute
 nonsinse  If  4s  done  by  the  CRP

 SHRI  INDRAHT  GUPTA  I  quite
 agree  that  this  battle  can  be  fought
 only  prhticallv§  with  courage  and
 determination  It  cannot  be  tought
 simply  by  mobilising  police  or  by  re-
 lying  on  guns  and  bullets  That  35
 true  I  agree  that  if  the  CRP  com-
 mits  atrocities  and  eacesses  any-
 where  if  the  CRP  indulges  m  moles-
 tation  of  women  anywhete,  it  is  con-
 demnuable  und  it  should  be  inquired
 into  But  I  do  not  think  that  it  even
 women  MLAs  are  molested  as  they
 were  in  Kakinada  the  other  day  by
 these  gieat  men  who  were  leading
 thi,  movement  One  woman  MLA
 had  her  saree  stripped  off  That  75
 nat  condemned  in  th's  House,  they
 are  only  condemning  the  CRP  I  say
 that  we  must  condemn  both  sides
 What  are  they  doing  there?  Have
 they  got  any  sense  ot  decency  left?
 If  there  was  then  this  kind  of  thing
 would  not  have  happended  (Interrup-
 tions)  I  would  hke  to  tell  my  hon
 trend  Shri  Shyamnandan  Mishra
 that  I  happen  to  be  the  President  of
 the  South-Eastern  Railwaymen’s  Union
 whose  line  extends  up  to  Visakha-
 patnam  [  cannot  defeng  those  people
 who  had  lockeg  up  innocent  cabinmen
 of  the  :ailways  im  the  cabin  from
 outside  and  burnt  them  alive  What
 have  they  done?  This  is  the  way  the
 mMovemen{  is  being  carmed  on  And
 yet  people  talk  only  about  the  CRP
 Certainly  condemn  the  CRP  for  any
 atrocities  and  excesses  that  they  com-
 mit  But  what  is  going  on  the  other
 side?  This  kind  of  movement  ig  being
 put  forward  as  a_  great  democratic
 movement  and  a  democratic  demand

 In  conclusion  I  would  fust  gay  that
 on  no  account  at  present  in  today’s
 context  and  conditions  should  this
 demand  be  conceded  and  be  surren-
 dered  to,  because  it  woulg  let  loose  a
 chain  reaction  m  various  States  of  the
 country  which  it  will  be  impossible

 to  handle
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 SHRI  PILOO  MODY:  What  chain
 reaction?  He  himself  had  admitted
 that  it  weuldé  be  a  good  thing  we

 SHRI  INDRAJIT  GUPTA  This  i6
 em  entirely  disruptive  ang  reactionary
 movetnent

 SHRI  PILGO  MODY  What  he  is
 saying  is  that  only  movements  which
 he  leads  should  be  supported

 सा  INDRAJIT  GUPTA  Yes,  I
 know  We  have  seen  many  move-

 ments  (Interruptions)

 SHRI  G.  VISWANATHAN  When  it
 comes:  from  the  north-east,  it  ig  for
 unity,  When  it  comes  from  the  south,
 at  is  for  disruption

 SHRI  INDRAJIT  GUPTA  Do  not
 bring  in  the  question  of  north  and
 south  here  (Interruptions).  In  wall
 quote  what  Shr  Viswanathan  has  said
 about  north  and  south

 SHRI  PILOO  MODY:  Shr,  Indrapt
 Gupta  is  still  hoping  to  lead  a  move-
 ment  in  this  country  We  do  not
 want  to  shatter  his  hope  Let  him
 eontinye  to  hape  He  may  still  lead  a
 movement.

 INDRAJIT  GUPTA  1  do
 not  leag  a  movement  with  jadies
 moving  about  in  care  wearing  ex-
 pensive  jewels  and  sijk  sarees  (Inter-
 ruptjns)  That  3  why  you  cannot
 rally  the  agricultural  labourers  (Jn-
 terruptions)

 This  gentleman,  Shri  Latchanna,
 was  exposed  by  me  in  this  House
 months  ago  when  he  said  ‘after  we
 have  bafureated  Andhra,  we  will
 further  bfurcate  the  Royalaseema
 area  from  it’  So  it  3४  not  bifurcate,
 but  tnfyrcate  That  is  the  rea]  move

 d  Shri  Palog  Mody's  party  there--
 ae  the  country.  Balkanizing
 the  country  is  whet  your  American
 masters  want

 PHOO  MODY  When  Shri SehI
 Vajpayee  was  talking  about  Nagaland,
 it  was  not  Balkamzation
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 SHRI  DIDRATT
 BES

 He  was
 oppesnd,  te  it.  Wow  be  haa  changed.

 SHRI  ATAL  BINARI  VAJPAYEE
 Por  you.  it  was  all  -right.

 SHRI  INDRAJIT  GUPTA  Bach  case
 must  be  cinsidered  on  its  ments  7

 Coristder  this  case  on  its
 merits  ahd  expiaih  to  me  how  the  de
 mand  i¢g  by  these  tdtr  Circar  districts
 is  justified  Are  they  underteve-
 loped?  Are  they  poot®  Are  they  ex-
 plojted?  Are  théy  discriminated
 against?  If  you  ask  these  questions

 SHRI  ATAL  BIHARI  VAJPAYEE
 They  are  being  treated  as  second-class
 citizens  in  their  own  capital

 SHRI  INDRAJIT  GUPTA  If  you
 ask  these  questions,  they  say  ‘We  are
 treated  as  second-class  citizens,  there-
 fore,  we  must  break  up  the  State’  I
 hope  the  people  of  Telangana  will
 also  ponder  ever  this  development.
 I  woulg  request  my  frends  from
 Telangana  who  wete  complaining  that
 the  Andhras  always  wanted  to  supress
 and  exptoft  them,  that  they  should
 ponder  ever  this  (Interruptions)

 श्री  जाबबत  धोट  (माणपुर)
 .

 ाप
 बहा  जा  कर  देखिये  कि  क्‍या  हालत  है  ।

 यहा  बैठ  दे  प्रखमार  पढ़  कर  झजसे  विभार
 मत  ब्रेसाइये  t  वहा  आन्‍न्दोलनकारियों  ने
 टेलर  कर्मचारियों  को  टाम  कर,  लटका  कर
 मारा  आप  इस  को  ही  रखते  हैं।  यहा  पर

 मासूम  बच्चो  को  सी  झार  थी  किस  बुरी  तरह
 से  सीट  रही  है,  इस  को  भी  देखिगरे  ।

 सभापति  भहंदय  .  अब  धाप  बैठ
 जाइये  ।

 SHRI  JAMBUWANT  DHOTE  He  is
 yielding

 सभापति  महोबम «  ae  were  ae
 है  t  यह  कोई  बाजार नहीं  हैं  +  चतम
 समझदार  प्रादमी  हैं,  श्राप  को  ऐसा  नही

 जज
 चाहिये  t  शाप  वहाँ  से  गही,  पी

 '
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 क्री  इनाजीत  गुप्त  उन  का  कोई  दोष

 मह्ी  है,  मैंने  उने  की  बुलावा  था  ।

 MR  CHAIRMAN  ‘Shit,  Gupta  will
 now  conclude,

 SHA  INDRAJIT  GUPTA  Anyway,
 I  have  actually  finished  All  I
 wished  to  focus  attention  on  was  to  this
 toat  this  development  which  is  taking
 place  at  this  particular  time,  in  the
 context  of  the  internationa]  develop-
 ments  all  around  our  country,  should
 be  kept  in  ming  and  firm  politival
 measures  taken  to  see  that  our  coun-
 try’s  unity  and  security  aie  safe-
 guarded

 a
 NARAIN  CHAND  PARA-

 SHAR  (Hamrpur)  Mr  Chairman,
 Sir,  I  rise  to  support  the  motion  of
 thanks  presented  to  this  House  by  my
 hon  party  colleague  Shri  R.  K  Sinha
 The  Preiident’s  Address  is  now  be-
 fore  the  House  and  it  highlights  some
 of  the  important  achievements  made
 by  the  country  during  the  recent  one
 year  I  am  not  prepared  to  accept

 that  this  should  be  a  detailed  account
 Tt  cannot  be  a  substitute  for  the
 various  reports  nor  cat  it  be  a  substi-
 tute  for  the  entire  policy  statement

 of  the  Government  of  Indha  It  is  a
 major  speech  which  gives  us  in  a  nut-
 shel]  the  guidelines  that  the  country
 is  to  follow,  and  it  ‘highlights  the
 successes  of  the  country  in  various
 fields  It  is  amportant  to  view  this
 Addtéss  in  that  context

 Mr  Yndtajit  Gupta  has  pointed  out
 so  nay  shortcortings  in  this  Address
 He  sat  that  so  many  things  had  not
 been  said  For  this  these  is  the  bud-
 get,  there  are  the  annual  reports  of  the
 Mitistries,  there  are  major  occasions
 for  m&

 i
 important  poh¢y  speeches

 on  the  floor  of  this  House  by  the  um-
 pottant  Ministers  im  the  days’  to  cdme

 thibtle  things  can  bé  pointed  out  at and
 fhat  tithe

 एप
 ene  eS

 Seago
 aes

 ‘achievements
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 and  some  of  the  important  ballmar«
 of  our  policy  that  havé  got  acclaim
 and  world  wide  praise  We  have  m
 the  field  of  foreign  affairs  acclaimed
 afq  appreciated  the  agreement  bet-
 wéen  China  and  Japan  In  this  very
 speech  the  President  has  made  a
 reference  to  the  end  of  the  Viet  Nam
 war  It  is  no  use  growing  eloquent
 oh  the  bdrutabties  and  things  of  that
 type  What  is  the  aim?  Is  it  the
 war  that  we  are  going  to  denounce  or
 are  we  to  appreciate  peace?  Since
 the  President  hag  referreq  to  peace
 peace  is  the  most  important  achieve-
 menf  on  the  Asian  sub-continent  to-
 day  Just  as  the  Smo-Japanese  agree-
 ment  i8  an  important  development
 Similarly  we  have  also  acclaimed  here
 the  fact  of  the  Britsh  entry  into  the
 European  Economic  Market
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 We  have  also  been  given  a  good
 account  of  what  js  happening  on  the
 African  continent  and  similarly  what
 i$  going  on  in  the  other  parts  of  the
 world  So,  in  the  field  of  foreign
 policy  we  have  a  nice  resume  of  the
 highlights  and  our  achievements.

 The  Prime  Minister  has  been  to
 Nepal  a  friendly  country  The  Minis-
 ter  of  External  Affairs,  Shri  Swaran
 Singh  has  been  to  Japan  All  these
 thmgs  show  that  we  have  created
 enough  goodwill  In  the  field  of
 domestic  affairs,  the  achievements
 have  been  properly  highhghted  There
 is  a  reference  to  the  workers’  partici-
 pation.  Our  friends  here  are  very
 fond  of  saying  that  the  prices  have
 risen  that  these  things  have  hap-
 pened,  and  ask  “What  has  the  Gov-
 ernment  done?”  I  had  an_  occasion
 recently  to  talk  to  a  few  friends  in
 Bombay  and  there  many  people  posed
 the  same  question  as  to  what  had
 happened  the  wagés  are  low  but  the
 prices  are  very  high  They  asked
 what  the  achievement  of  the  Govern-
 ment  was  Then  one  worker  stood
 up  anq  said,  “This  is  the  achievement
 of  the  Government  formerly  when  the
 Workers  wanted  to  talk  to  the  head
 of  the  ‘managtthent,  or  the  factory
 mamager,  there  was  rio  time  and  there
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 was  no  occasion  for  him;  months
 passed  and  years  passed  but  the
 requests  were  never  entertained.  But
 now,  if  there  us  a  demand  a  slight  hint
 that  the  worker  wants  to  see  the
 manager,  the  manager  says  that  he
 will  go  and  see  him  ahd  then  go  home.
 The  worker  can  sit  in  his  room.”
 This  is  the  point.  The  worker  has
 got  a  sense  of  achievement  He  has
 got  the  satisfaction  of  being  heard.
 (Interruptwn).  Mr.  Piloo  Mody  may
 be  an  important  man.  But  the  poor
 worker  in  this  country,  under  the
 policy  and  programme  of  our  party,
 hes  got  his  voice  heard.  The  voice  of
 wage-earner,  the  voice  of  the  ordinary
 worker  who  tills  the  land  or  who  runs
 the  factory  with  his  dirty  hands  and
 Soiled  clothes  is  heard  by  the  white-
 collared  man,  by  a  man  who  draws

 a  fat  salary  That  is  a_  significant
 thing  and  a  world  of  achievement
 fhat  we  have  made  in  this  country

 Similarly  there  .s  reference  to
 plannning,  planning  for  the  backward
 areas.  We  have  had  planning  even  2u
 the  past  but  now  attention  has  been
 diverted  to  those  regions  of  the  coun-
 ry  where  the  development  has  not
 ‘taken,  place.

 May  I  ask  the  question’  who  are
 the  enemies  of  development?  Those
 who  launch  agitations  to  divert  the
 attention  of  the  public  from  the  real
 issues  are  the  enemies.  The  real  issue
 before  the  Indian  masses  today  is
 earning  a  living  wage;  it  is  an  econo-
 mie  question.  It  is  not  a  political
 question.

 The  approach  document  to  the  Fifth
 Plan  is  before  us  and  the  President
 has  rightly  said  that  the  Fitth  Lok
 Sabha  would  have  the  opportunity  to
 give  to  the  country  the  Fifth  Plan.
 Similarly  there  are  other  things  which
 have  been  highlighted.

 The  most  important  thing  before
 the  country  today,  which  is  the  subject
 of  hot  discussion  ang  which  is  rovsing
 passions  is  the  question  of  Andhra
 Pradtkh  I  want  to  pose  td  simple
 grablem  before  the  House.  Why  ‘did
 seit  teaders  of  the  Jana  Sangh,  Swa-
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 tantra  and  the  Cong.  (O)  demand
 reorganisation  of  India  when  they
 were  m  power  in  Madhya  Pradesh  and
 in  Uttar  Pradesh  in  the  years  1967,
 3968  and  i9697  Why  did  not  they
 think  then  that  smaller  States  would
 be  helpful  for  the  development  of  the
 country?  Why  do  they  want  to
 bifurcate  Andhra  now?  Is  it  because
 the  movement  for  bifurcation  is
 launched  by  vested  interests?  I  want
 to  refer  to  one  important  fact.  The
 eall  for  the  first  Vijayawada  bandh
 was  given  by  and  also  published  by
 the  Chamber  of  Commerce  there  It
 was  not  launched  or  organised  no:
 was  the  call  for  xt  given  by  the  ordi-
 nary  people,  ordinary  labourers.  When
 it  suits  them,  Jana  Sangh  raised  the
 demand  for  Maha  Punjab  One  of
 their  ML.As  started  a  tast  in  the
 temple  at  Amritsar  for  this  movement
 saying  that  the  defence  of  Western
 India  lies  in  Maha  Punjab.  Where
 does  the  Defence  of  India  go  now?  I
 ask,  where  does  the  defence  of  India
 disappear  when  we  want  bifurcation
 of  Andhra?  It  is  not  a  question  of
 dividing  Punjab  or  Andhra  It  is  the
 quest  for  power  They  want  to  cap-
 ture  power.  It  there  38  any  sense  in
 their  argument  that  small  States
 would  be  better  for  developing  the
 backward  region,  one  should  remem-
 ber  that  there  are  225  aistricts  in  this
 country  which  have  Freer  identified
 as  backward,  districts  by  the  Planning
 Commission  and  the  Ministry  of  In-
 dustrial  Development  Subsidies  are
 given  and  licenses  are  issued  for  in-
 dustries  in  these  districts,  so  that  more
 industries  could  be  located  there,  The
 Jana  Sangh  was  thinking  of  Akhand
 Bharat  at  one  time  extending  from
 Capecomorin  to  Kashmir  ang  from
 Himalayas  in  the  east  to  the  Hima-
 layas  in  the  west.  They  are  now
 thinking  of  the  division  of  India  into
 50  States,  They  were  the  votaries  of
 unitary  form  of  Government,  who  said
 that  there  should  be  one  language  and
 one  culture  for  entire  India.  They
 are  now  claiming  that  Andhra  must
 be  divided  ang  this  must  be  divided
 ahd  that  must  be  divided.  The  point
 in  that  if  they  get  power  they  would
 mull  for  a  Maha  Punjah  becanse  the
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 amtnunal  colour  of  the.  .population
 would  give  them  certain.  ‘advantages.

 जाई  they  have  been  liquidated  in  the
 “game  Punjab  in.  which  they  were

 Ministers  at.one.time.  If  it  suits  them
 ‘they  will  cal.  for.  a  break  up  of
 Andhra  Pradesh.  and  launch  movement

 ‘in  other.  parfs  of  the  country.

 Shri  A,  K.  Gopalan  was  waxing
 eloquent  about  literacy  and  linquistic
 connotations  of  the  world  ‘violence

 ‘Dogs  he  know  that  violence  starts
 from  the  mind?  It  is  the  philosophy
 of  violence  which  that  buses  would  be
 burnt.  Innocent  persons,  man  women
 ahd  children  would  suffer.  Reference
 has  been  made  by  those  leaders  who
 condemned  butchery.  They  woulg  be
 butchered  again  becaus  viotence  starts
 from  their  mind  and  from  their
 hearts  because  that  is  the  process
 which  they  are  going  to  initiate  for
 the  country.  They  are  the  followers

 ‘af  Chairman  Mao  who  say  that  the
 real  power  comes  out  of  the  barrel  of
 ‘the  gun.  ‘Let  loose  the  barrel  of  the
 gun  and  you  destroy  the  philosophy
 of  Mahatma  Gandhi.

 Isithis  the  way  to  deal  with  it?  I
 ta-you  what  great  harm  is  being
 done.  For  one  railway  line  that  is
 being  dismentled  in  Andhra  Pradesh,
 ‘for  one  train  that  is  being  looted  in
 Andhra  Pradesh,  for  one  bus  that  is
 being  burnt  in  Andhra  Pradesh,  there  -
 ate  hundreds  and  thousands  and  lakhs
 of  :peeple  waiting  in  the  snow-bound
 péaks  of.  Ladakh  and  Himachal  Pra~-
 desh,  in  the  desert  areas  of  Rajasthan
 inthe  backward  areas  like  Basti.in

 .P.,  for.  a  railway  line,  for  a  train,
 fora.  bys,  for  a-metalled  road.  And

 these  people  .are  Indians  who  must  -
 have  a.share  in  the  national  .resources

 their  development,  They  want  to
 development..  But.  these  mis-
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 out  from  the  villages  of  India.  They:
 are  the  people  who  are  waiting  that
 they  should  be  heard,  they  should  be
 listened,  and  they  are  the  people  who
 want  trains,  buses  and  metalled  roads.
 Yet  there  is  this  orgy  of  violence  orga-
 nised  by  the  reactionary  parties  to  put
 the  country  back  in  point  of  develop-
 ment,  in  point  of  economy.  They  are
 the  enemies  of-  development;  they  are
 the  enemies  of  the  defence  of  India.

 4io-

 Don’t  forget  that  if  you  burn  some-
 thing  here  in  the  name  of  one  thing
 or  the  other.  whether  it  is  Andhra
 Pradesh  or  it  is  Madhya  Pradesh  or
 it  is  West  Bengal  or  it  is  Kerala,  you
 are  doing  injustice  to  the  millions  of
 innocent  Indians  who  are  waiting  for
 the  signs  of  development  to  approach
 them.  There  are  pe2ple  who  are
 still  away  from  an  era  of  development.
 Thesz  agitators  are  preventing  the
 dawn  of  hopes  for  millions  of  these
 peop'e,

 Thase  are  the  gulictors  who  want  fo
 reorgavicse  India.  There  is  a  call  for
 second  Stutes'  Reorganisation  Commis-
 sion.  What  for?  So  that  if  is  easy
 for  them  to  capture  power,  so  that  it
 is  easy  for  them  to  halt  the  process  of
 democratic  transformation  launched
 by  our  Prime  Minister  for  the  whole
 country.  They  do  not  want  that.  the
 poor  man  should  be  heard;  they  do
 not  want  that  the  labourer  should  be
 heard:  they  do  not  want  that  they
 ‘should  get  a  bus.  a  metalled.  road,  or
 any  such  thing.  All  that  they  want  is.
 after  0  years,  another  reorganisation
 commission  and  then  another  reorge-
 nisation  commission  so  that  they  have
 a  chance  to  start  fasts  in  temples
 where  the  police  may  not  be  allowed
 te  enter,  so  that  the  passions  for  re‘t-
 gion,  language,  caste  or  creed  may  be
 whipped  up  to  divert  the  attention  of
 the  people  of  ‘India  from  the.  real
 issues  of  economic.  development,  of
 social  transformation  and  of  democra-
 tic  processes.

 I  want  to  emvhasize  with  all  the
 emphasis  at.  my.  command  that  any

 t-back  tothe  development  of  India
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 whether  it  takes  place  in  Andhra  Pra-
 desh  or  in  any  other  part  of  the  coun-
 try,  is  an  act  of  treason  against  the
 entire  State;  it  is  a  fraud  committed
 On  the  millions  of  innocent  people  who
 are  waiting  for  the  signs  of  develop-
 ment  to  come  near  them.  Secozdly,
 it  is  something  like  casting  an  insuit
 Or  casting  a  slur  on  the  fair  name  of
 these  selidiers  who  have  died  for  the
 defence  of  mother-lands  whether  it  is
 in  Bangladesh  or  in  war  in  China.  Do
 you  remember  those  brave  people?

 The  people  of  Andhra  Pradesh,  I
 hope,  will  listen  and  see  reason  and
 start  a  process  of  putting  an  end  to
 this  viole:ce.  Let  them  have  faith  in
 the  leader  of  our  destiny,  the  Prime
 Minister  of  India,  and  come  to  the
 negotiating  table.  After  all,  what  are
 we  demanding?  We  s:mply  request
 them  to  stop  this  bandh  business  which
 is  on  the  call  of  big  business  houses,
 vested  interests,  feudal  lords,  who
 want  to  put  a  halt  to  the  march  of
 the  vehicle  of  democratic  progress.
 They  should  stop  violence  and  come
 te  a  point  of  negotiation.  It  is  not
 whether  Andhra  Pradesh  is  bifurcated
 or  remains  united.  It  is  India  which
 is  going  to  ‘ose.  There  are  millions
 of  people  in  the  army  who  are  not
 thinkiag  of  Andhra  Pradesh  or  Assam
 or  Kerala.  They  are  ready  to  give
 their  blood  for  the  defence  of  mother-
 land,  for  the  contjnued  assurance  for
 the  development  of  the  country,  so
 that  mother-land  thrives.  If  mother-
 fand  lives,  the  country  gets  on  to  the
 path  of  progress  and  development  on
 an  even  keel.  It  is  they  who  are
 making  us  survive.  Otherwise,  these
 agitators,  these  anti-social  elements,
 these  reactionary  parties,  will  let  loose
 such  an  atmosphere  of  violence  that
 we  all  wi:l  be  submerged.  When  these
 soldiers  are  defending  our  motherland,
 their  children,  mothers  and  wives  are
 in  the  villages  where  no  development
 has  taken  place.  Now  defence  is  there
 calling  us,  development  is  there  calling
 us  and  not  reorganisation  of  States  or
 reorganisation  of  districts  to  suit  Mr.
 Vajpayee  or  the  RSS  brigades  which
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 are  marching  in  the  coastal  areas  and
 other  areas  of  Andhra  Pradesh.  I
 would  request  the  Home  Minister  and
 the  Prime  Minister  to  see  that  either
 all  those  forces  condemn  the  orgy  of
 violence  or  strict  legal  action  is  taken
 against  them,  so  that  an  honest  man,
 MLA  or  even  an  ordinary  worker  is
 assured  of  safety,  is  assured  of  the
 honour  that  he  is  entitled  to  in  the
 free  Republic  of  India.  Today  the
 house  of  the  Deputy  Leader  is  burnt;
 tomorrow  the  effigy  of  the  Prime
 Minister  may  be  burnt:  the  day  after
 tomorrow  there  may  be  some  other  in-
 cident  of  violence.  They  are  adding
 disgrace  to  the  fair  name  of  our  coun-
 try.  We  are  proud  progucts,  proud
 advocates  and  protagonists  of  mother
 India.  mother  culture  and  mother
 tongue.  We  should  remember  that,  by
 insulting  one  woman,  we  are  doing  a
 great  harm  to  our  country.  If  they
 are  true  to  the  soil  on  which  they  live,
 on  which  they  thrive,  to  the
 water  which  they  drink,  the  bread
 which  they  eat—then  they  should
 see  that  the  country  must  march
 forwarqd  on  the  path  of  develop-
 ment  and  the  sectarian  issues  which
 are  whipped  up  in  _  order  to  divert
 attention  are  relegated  to  the  back-
 ground,

 I  want  to  pose  one  question  to  those
 people  who  are  siving  calls  for  bandh.
 How  many  ban:irts  were  there  when
 Himachal  Pradesh  attained  Statehood?
 Not  even  a_  single  bandh  was  there.
 How  many  bandhs  were  there  when
 Meghalaya,  Manipur  and  Tripura
 attained  Statehood?  Not  even a  single
 bandh  was  there.  The  people  of  those
 areas.  by  Constitutional  and  peaceful
 means,  brought  to  the  Government  of
 India  their  pressing  demands  and  they
 got  what  they  desired.  The  path  of
 violence  is  a  self-destructive  path;  it
 will  not  lead  you,  my  dear  friends,  to
 power;  it  will  lead  you  to  destruction,
 and  in,  this  process  you  will  do  incal-
 culable  harm  to  yourselves,  There-
 fore,  let  us  realise  that  the  President’s
 Address  gives  us  a  warning  and  also
 gives  us  hone  that  the  path  of  peaceful
 negotiation  is  the  path  which  wil!  be

 .
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 हिसा  भौर  भ्रहिसा  की  परिभाषा
 क्या  होनी  चाहिए,  यह  पहले  तय  होना
 चाहिए  v  भाज  हमारे  देश  मे  जो  लोग
 मारे  गए  है  वह  आन्दोलनकारियों  ने  मारे

 म  Motion  of

 beneficial  to  Andhra,  Mysore,  Hima-  है  ।
 chal!  Pradesh,  Asdar,:or  any  State;  it

 at
 not,  matter  whether  the  State  i5

 or  small  Let  us  all  live  in  the
 same  oduntty  and  J  hope.that  the
 President’s  Address  will  have  a  salu-
 prious  effect  on  the  torves  of  reaction
 and  deatryction,

 MER  CHAIRMAN:  Mr  Shamim
 He  is  not  here

 Mr  P  C  Mavaitankar  He  8
 also  not  here

 Mr.  Satyanarayan  Rao  He
 is  also  not  present
 to  speak  on  behalf  of  the  Opposition

 She  Jambuwan:  Dhote  rose

 MR.  CHAIRMAN  All  right  You
 can  speak.  Mr  Dhote

 श्री  जाम्बुवत  धोट(नागगुर)  सभापेति  महोदय

 राष्ट्रपति  जी  के  अभिभाषण  पर  धं॑न्यवाद

 का  ओ  प्रस्ताव  श्राया  है  भ्रौर  उसी  सिलसिले

 मे  जो  भी  ब्रिचार  इस  सदन  मे  शभाये  है,
 वें  आपने  सुने  ।  झाज  तो  हमारा  प्रजातन्त

 ही  खतरे  मे  है  1  प्राज  हमार॑  देश  मे  काग्रस

 पार्टी  के  स्थान  पर  कोई  आ्राल्टरनेटिव  पार्टी

 नही  है,भौर  कोई  दूसरी  एसी  भाल्टरनेटिव

 पार्टी  न  होने  को  वजह  से  इस  देश  मे  प्रजातन्त्र

 को  बनाकर  र  मे  की  जिम्मेदारी  खास  तोर

 पर  काग्रेस  पक्ष  के  ऊपर  भाती  है  ।  सरकारी

 पक्ष  के  ऊपर  यह  जिम्मेदारी  भ्राती  है  t

 ret  a  है  कि  ग्राज  सरकार  भौर  सरकारी

 पक्ष  प्रजातन्‍्स  बनाकर  रखने  मे  कहा  तक

 कामयाब  हो  रहे  हैं।  सरकार  का  हर  कार्य

 ब्रयातन्त्  लोंढने  के  लिए  लोगो  को  मजबर
 करता  है  a  हर  बात  हिसा  भौर  भहिंसा
 के  दायरे  में  बिढाने  की  कोशिश  की  जाती

 There  78  nobody

 है  या  पुलिस  ने  मारे  है  ?  प्रान्दीलनकारियों
 के  जरिए  मे  जो  कुछ  थोड  से  लोग  मारे  गए

 होगे  उनसे  कम  से  कम  हज़ार  गुना  लोग  इस
 देश  में  पुलिस  के  जरिए  गोलियों  से  भून
 दिए  गए  है  तो  हिसा  पुलिस  करती  है
 या  जनता  करती  है--इस  बात  को  समझने

 का  समय  था  गया  है  ।  भाज  हम  देखते

 हैं  कि  हिसक  इस  देश  की  पुलिस  है,  हिंसक
 इस  देश  की  मिलिट्री  है  ।  जनता  यदि

 ग्रहिसक  आन्दोलन  करती  है,  झपनी  मायो

 को  लेकर  यह  झागे  बढती  है  तो  उसको

 डड  दिखाये  जाते  हैं  भोर  गोलिया  विखाई
 जाती  है।  शब्राध्न  का  सवात्र  लीजिए,
 तेलगाना  का  सवाल  लीजिए,  विदर्भ  का

 सवाल  लीजिए  भा  कोई  भी  सबाल  लीजिए,

 हमारे  देश  मे  केबल  भ्राथिक  ही  प्रश्न  है  एसा
 जिन  लोगो  का  कहना  होगा  वह  मूर्खों  के

 ननन्‍्दन  वन  में  बसर  करते  हैं  ।  हमारे  देश
 '

 मे  केवल  प्राथिक  प्रश्न  ही  नही  है  ।  हमारे
 देश  में  भाषा  का  प्रश्न  है,  हमारे  देश  मे  भ,व-

 नाभो  का  प्रश्न  है  श्र  र  हमारे  देश  मे  पूरे
 देश  के  रिश्रार्गेनाइजेशन  का  भी  प्रश्न  है  ।

 ऐसी  प्रवस्था  मे  कुछ  लोगो  ने  माक्से  की  चार

 किताब  पढ  ली,  या  लेनिन  की  कामेट्स

 पढ़  लीं  भौर  भपने  [को  प्रोप्रेसिव  समझ

 लिया

 सभापति  महोदय  ऐसा  शब्द
 झापको

 नहीं  इस्तेमाल  करना  चाहिए  ।  आपने  कहा

 है  मर्ख-मन्दत  ।
 “4
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 श्री  जाम्बुवबत  धोट  यह  किसी  का  नाम

 नही  है  ।  नन्दन  वन  का  भ्रर्थ  है  बागीचा  ।

 स्वयं  मे  जो  बागीचा  है  उसका  नाम  है  नल्दन

 वन  ।  यह  पझ्नपाल॑मेन्टरी  नहीं  है  t

 सभापति  महोदय  श्राप  बोलिए  |

 हम  ममझ  रहे  है  क्‍या  पाल॑मेन्टरी  है,  क्‍या

 भ्रनपालंभेन्टरी  है  1  मूर्खनन्दन  आपने

 कहा  है  ।  श्राप  बोलिए  ।

 श्री  जाम्बुबत  धोट  तो  मैं  कह  रहा  था

 कि  कुछ  माक्स  की  किताबे  पढ़  ली,  कुछ
 वैनिन  की  कामेट्स  पढली  आर  तिताबोंमे

 ध्रान्दोलन  बिठाने  लगे  तो,  यह  तामाशा

 होता  है  ।  लेकिन  भावता  भी  सबसे  बड़ी

 चोज़  होती  है  t  हमारे  देश  भें  कई  प्रश्न

 है  I  आध्र  तेलगाना  झ्रार  विदर्भ  का

 प्रश्न  श्रागे  श्रा  रहा  है  ।  क्या  वहा  की

 जनता  और  वहा  के  कार्यतरर्ता  अर्थशास्त्र  नहीं

 समझने  है  ?  छोटी  एडमिनिस्ट्रेटिव  यूनिटस
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 इस  देश  को  बड़ा  कर  सकती  हैं  ।  लेकिन

 आज  केन्द्र  बसेंज  राज्य  सरकार---रैंसी

 अवस्था  हमारे  सामने  छड़ी  हो  रही  है  1

 यदि  यनिटरी  फार्म  आऊ  ग्रवनंभेन्ट  हमारे

 यहा  होती  तो  छोटी-छोटी  एडमिनिस्ट्रेटिय

 यूनिद्स  और  छोटे-छोटे  प्रान्त  बनाने  की  जरूरत

 नही  होती  लेकिन  हमारे  यहा  तो  फेडरल

 सिस्टम  श्राफ  गवर्नभेस्ट  है.  ।  ऐसी  अवस्था

 में  इस  देश  में  छोटे-छोटे  प्रान्त  बनाना,  देश

 की  फिर  से  पुनर्रेचना  करना  बहुत  जरूरी

 है  ।  मिसाल  के  तौर  पर  देखिये

 सभापति  महादय  भ्राप  अपना  भाषग

 कल  जारी  रखियेगा  t
 The  House  stands  adjourned  to  meet
 tomorrow  at  l  AM

 48  0]  hrs.

 The  Lok  Sebka  then  adjourned  ग
 Rlecen  of  the  Clock  on  Thursday
 fFeoruary  22,  7978/Phalguna  3,  वीसा

 Saka)


